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1. Background of the Case 

Hon’ble NGT has taken up suo –moto cognizance of complaint of Mr. Gaurav Chaturvedi, Ex. Sr. 
Manager, Navin Fluorine International Ltd. Bhestan, Surat against M/s Navin Fluorine 
International Ltd., which is is engaged in manufacturing of fluoride based chemicals. The 
complainant alleged that the said industry, i.e. M/s. Navin Fluorine International Limited is 
discharging industrial effluent containing fluoride based chemicals directly in violation of 
environmental laws and causing damage to environment. Mr. Gaurav Chaturvedi, Ex. Employee 
has emailed to Hon. NGT and raised concern over wastewater management and spent HCL acid 
management of the M/s Navin Fluorine International Ltd. Accordingly, Hon’ble NGT (principal 
Bench) passed an order dated 05.08.2024 in the matter Gaurav Chaturvedi Vs. State of Gujarat 
bearing Original Application No. 753 of 2024 (PB).  
 
Relevant Para of the Hon. NGT order dated: 05.08.2024 is reproduced below: 
 
"4. However, if even some part of complaint is correct, discharge of fluoride chemical waste 
effluent in violation of environmental laws is a serious matter as it affects environment very 
seriously. Therefore, complaint made in this application may be verified by constituting a Joint 
Committee who may submit factual report. 
 
5. We constitute a Joint Committee comprising District Magistrate, Surat, Gujarat State 
Pollution Control Board (hereinafter referred to as ‘GPCB’) and Central Pollution Control Board 
(hereinafter referred to as ‘CPCB’) 
 
6. GPCB shall be nodal agency for coordination and compliance. 
 
7. Committee shall submit factual report with Registrar General, Western Zonal Bench, Pune 
of this Tribunal within two months." 
 
Accordingly as per Order, GPCB being nodal agency, the order of Hon’ble NGT  was brought to 
the notice of the District Collector-Surat and CPCB has been informed to nominate officer in 
Joint Committee and CPCB has nominated Mr. S. Pradeepraj, Scientist-E, Regional Directorate, 
Vadodara.  The complaint copy received along with the order of Hon’ble NGT was also shared 
among the committee.  

2. Committee’s Approach: 

In response to the said order of Hon’ble NGT dated 05.08.2024, the committee has decided to 
conduct meeting to discuss about Hon’ble NGT order and committee’s role and further course of 
action. 
 
The First Meeting of “Joint committee” is convened virtually on 02.09.2024. Mr. V. J.  Bhandari, 
Sub Divisional Magistrate, Surat has joined meeting. 
 
Committee has been briefed about Consent and present status of the industry as per available 
information by GPCB. 
Committee has discussed in length about the points raised in the application and Hon’ble NGT 
order dated 05.08.2024 and after above discussion, the committee reach to the conclusion that 
site visit  to the industry is required to verify the contention of applicant and to prepare the 
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factual report for submission to Hon’ble NGT .  MoM of the said meeting dated: 02.09.2024 is 
attached as Annexure –A. 
 
 

3. About the unit & Environment Management System: 

3.1 About the Unit: 

M/s. Navin Flourine International Ltd. is having synthetic organic manufacturing plant at 
Bhestan, Surat. M/s. Navin Flourine International Ltd. established this plant in 1967. The Unit has 
obtained CCA from GPCB for manufacturing of more than 240 chemicals (organic and inorganic) 
and its valid upto 01.01.2025. 

The products can be majorly divided in to Organic Products and Inorganic Products. Unit is 
engaged in  manufacturing Organic Product groups like Fluorotoluene derivatives, 
Chlororfluorotoluene derivatives, Fluorobenzaldehyde derivatives ,Fluoro anilines, 
Fluorobenzotriflouride derivatives, Fluoronitrobenzene derivatives,Fluorophenol derivatives, 
Fluorobenzylamine derivatives, Fluororacetate derivatives,Fluorobenzoic acid derivatives and 
Inorganic product  groups like MetalFluoride derivatives, MetalChloride derivatives, 
Metalbromide derivatives, Metal Oxide derivatives, Mafron Gas, Other Miscellaneous fluoride 
derivatives and HF Acid & HCl acid. CCA of the company is attached as Annexure-B-2. 

Unit is also having pilot plants for research & development.  Unit has total plot area size about 
4,93,687.7 m2 amongst which 2,45,861.2 m2 area covered with green belt area. 

The co- ordinates of all corners of the unit are given in Table below. 

Table: Detail co-ordinate of all corners of the industrial site  
 

Corners Latitude Longitude 
1st 21° 8'15.79"N 72°51'4.77"E 
2nd 21° 8'17.93"N 72°51'11.57"E 
3rd 21° 8'22.56"N 72°51'9.34"E 
4th 21° 8'23.56"N 72°51'16.54"E 
5th 21° 8'31.77"N 72°51'14.26"E 
6th 21° 8'32.40"N 72°51'28.74"E 
7th 21° 8'8.72"N 72°51'35.18"E 
8th 21° 8'2.99"N 72°51'9.93"E 
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The boundary of the unit showing corners of the boundary marked on Google Maps is given 
in below image.  

 

 
Image: Coordinated of the boundary of the unit marked on Google Maps 

Unit is having approx. 600 employees on permanent payroll. Unit is engaging about 900 manpower 
on temporary or contractual basis as per the requirement. Accordingly, approx. 1500 manpower is 
working on and average at the site. 

3.2 CONSENT & OTHER PERMISSIONS: 

1. Environmental Licenses 
Industry has obtained following environmental permission for the Surat Plant. EC & CCA is attached 
as Annexure-B-1 & B-2 respectively. 
Associated 
Authority 

Form No Description License No Date of 
Issue 

Expiry Date 

GPCB CCA Consolidated 
consent and 
authorization 

AWH-131288  19.01.2024 01.01.2025 

MOEF&CC Environment 
Clearance 

Environment 
Clearance of 
site 

EC23A0202GJ5636200E 
(IA-J-11011/181/2022-

IA-II(I)) 

18.09.2023 18.09.2033 

 
2. Factory License 
Industry has obtained Factory licence from Directorate of Industrial Safety & Health (DISH) for the 
Surat Plant and its details are as below,  
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Associated 
Authority 

Related Act 
or Rule 

Description License No Date of 
Issue 

Expiry Date 

DISH Gujarat 
Factory Rule 

Factory 
License 

5646 11.01.2021 31.12.2026 

It is attached as Annexure-B-3 
 

3. PESO Licenses 
The unit has obtained Petroleum & Explosives Safety Organization (PESO) licenses for storage of 
various Chemicals which are summarized in below table: 
Associated 
Authority 

Related 
Act or 
Rule 

Description License No Date of 
Issue 

Expiry Date 

PESO Gas 
cylinder 

Rules 

License to fill 
compressed gas R22, 
R404A , R407C , R410a 
134a & R32 in to the 
cylinders. 

G/HO/GJ/05/37 
(G1183) 

17.09.2021 30.09.2026 

PESO Gas 
cylinder 

Rules 

License to store 
compressed gas  R-22, 
R134a, R404a, R407c, 
R410a into the 
cylinders. 

G/HO/GJ/06/34 
(G1183) 

17.09.2021 30.09.2026 

PESO Gas 
cylinder 

Rules 

License to fill 
compressed gas BF3 
into the cylinders. 

G/HO/GJ/05/363 
(G2386) 

10.09.2015 30.09.2025 

PESO Gas 
cylinder 

Rules 

License to store 
compressed gas BF3 in 
the cylinder. 

G/HO/GJ/06/345 
(G2386) 

10.09.2015 30.09.2025 

PESO Gas 
cylinder 

Rules 

License to fill 
compressed gas AHF 
into the cylinders. 

G/HO/GJ/05/39 
(G1185) 

30.09.2015 30.09.2025 

PESO Gas 
cylinder 

Rules 

License to store 
compressed gas AHF in 
the cylinder. 

G/HO/GJ/06/36 
(G1185) 

30.09.2015 30.09.2025 

PESO Petroleum  License to store 
Petroleum Class-A 
products. (Methanol, 
Toluene) 

P/WC/GJ/16/346 
(P188408) 

24.02.2022 31.12.2027 

PESO Petroleum  License to store 
Petroleum Class-B 
product. (HSD) 

P/HQ/GJ/15/65 
(P9677) 

20.11.2023 20.11.2033 

It is attached as Annexure – B-4 to B-11 
 

4. Boiler permission 
The unit is having two boilers. The unit has obtained individual certificates for use of two boilers 
from Gujarat Boiler inspection department. The details of the boiler certificates are given in table 
below:  
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Associated 
Authority 

Related 
Act or 
Rule 

Description License No Date of 
Issue 

Expiry Date 

Gujarat 
Boiler 

Department 

regulation 
389 

Certificate for use 
of a boiler-SM-50 

CA032024-
20250046000 

10.09.2024 09.09.2025. 

Gujarat 
Boiler 

Department 

regulation 
389 

Certificate for use 
of a boiler-SM-60 

CA032024-
20250044013 

07/06/2024 06/06/2025 

It is attached as Annexure B-12 & B-13. 
 
3.3 ENVIRONMENT MANAGEMENT SYSTEM OF THE UNIT  

The applicant has raised concern over the Environmental Management System of the company. 
Hence committee has looked into relevant Environment Management System in question.  

Inorganic effluent with a low COD (<1000 ppm) generated in the unit is collected in an inorganic 
collection pit and treated in ETP comprising of primary treatment (neutralization, Coagulation 
and clarification), RVDF followed by monobelt system for dewatering of sludge. After primary 
treatment, treated effluent goes to the supernatant common tank. 

Organic effluent with high COD (approximately 3000–4000 ppm) is collected in the organic 
collection pit and treated in ETP separately consisting of primary treatment (neutralization and 
clarification), secondary treatment (two stage activated sludge process), filter press, and 
monobelt system for dewatering of sludge. After secondary treatment, treated effluent is 
collected in a supernatant common tank with a capacity of 202 KL. 

Combine effluent is then sent to tertiary treatment (carbon filter and sand filter), tertiary-
treated effluent is discharged into u/g drainage system of SMC, which leads to Bamroli STP of 
SMC for further treatment. 

Schematic diagram of ETP is as follows: 
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Unit has obtained authorisation for management of Spent HCl (Category I/29.6) under the 
Hazardous & other Waste Rules, 2016. Spent HCl is generates from Mephron plant. Unit has also 
obtained CCA for mfg. Chloride based product ((Calcium Chloride, ferric chloride, PAC, 
Ammonium Chloride) from the Spent HCl. Unit is having membership of common facilities TSDF 
& CHWIF for the disposal of other Hazardous wastes.  

4. Committee Site Visit and Observation: (Date:13-09-2024) 

Joint Committee site visit conducted on Date: 13-09-2024 at M/s Navin Fluorine International 
Ltd. Bhestan, Surat. The Company representative was informed about the purpose of joint 
committee site visit and about the Hon. NGT order.  The Company representative has been brief 
about manufacturing facility and premises, also described about various plant and its operation. 

The Committee asked about the details of Environmental Management System of the Industry. 
Company representative explained about Effluent treatment Plant, Air Pollution Control 
Measures taken by Industry and Hazardous waste management of the industry.  

Committee then inquired about whether company representative is aware about the Complaint 
made by Mr. Gaurav Chaturvedi, Ex. Employee. 

EHS team of the company responded that, Mr. Gaurav Chaturvedi, whose name was involved in 
this matter, is currently working as a senior manager at ETP and not an ex-employee. After that, 
the committee had discussion with Mr. Gaurav Chaturvedi during the visit to ETP, and according 
to him, someone has created email ID with his fake identity and tried to defame him and the 
organization. 

Mr. Gaurav Chaturvedi, the senior manager present during the visit explained the committee 
about the history of incident and the same is given below:  

 Last year, during July-August-2023, the top management of the unit got some emails 
from email id gauravchaturvedi1@yahoo.com mentioning name as Gaurav Chaturvedi 
and designation as senior manager of M/s Navin Fluorine International Ltd. and 
expressing his inability to work and other negative self-talks. 

 Since this email ID had name of Gaurav Chaturvedi, Sr. Manager, the top management 
M/s Navin Fluorine International Ltd. called Mr. Gaurav Chaturvedi and asked for 
explanation; Since, Mr. Gaurav Chaturvediwas not aware about these emails, it was 
learned by Mr. Gaurav Chaturvedi & the management of M/s Navin Fluorine 
International Ltd.  that the said email ID was created with fake identity of Mr. Gaurav 
Chaturvedi for some Malafide intention of for defamation of Mr. Gaurav Chaturvedi or 
the unit 

 After some time once again, the same email ID was used and email was sent to different 
government organizations containing false allegation about the unit, i.e. details of M/s 
Navin Fluorine International Ltd.. 

 Now, when the matter became serious, Mr. Gaurav Chaturvedi filed an official police 
complaint with the nearby cybercrime police station. 

 The police filed an FIR and investigated the matter. Upon investigation, the miscreant 
was identified and caught by the police team. 

 After that, police came to know that the miscreant was one of the companies’ old 
vendor, who was selling ETP chemicals and was conducting trial of his products in the 
ETP of M/s Navin Fluorine International Limited. After taking multiple trials, he failed to 
prove his products; hence, Mr. Gaurav Chaturvedi (who is working as a senior manager 
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at ETP) denied to continue the trail using the material supplied by the said vendor and 
refused to accept/ buy his products. 

 Because of all of this, the vendor got offended, and he created a fake email ID in the 
name of Mr. Gaurav Chaturvedi and tried to defame him as well as the organization. 

 It was also informed that the culprit has accepted that he has done all these things in 
revenge. The case is still is going on with the local police station, and the FIR Copy & 
Police report of the same is annexed herewith as Annexure-G. 

 Statement of the Mr. Gaurav Chaturvedi regarding above is attached herewith as 
Annexure-I.  

After discussion, the committee carried out detailed inspection of the premises to verify the 
allegations made in application and carried out Effluent Sampling, 

During inspection manufacturing plant is observed in operation. Fresh water sources are canal 
water and tertiary treated sewage from Bamroli STP. Unit has obtained CCA to utilise 3731.96 
KLD in premises for various purpose.  Unit has submitted permission copy of the SMC-Hydraulic 
department and Narmada Water Resources, Water Supply, and Kalpasar departments for water 
supply to industry. Three month (September-23 to November-23) Water Consumption bills are 
attached herewith. As per details provided by the unit, the average daily water consumption for 
period of April-23 to Aug-24 is within the quantity permitted in the CCA issued by GPCB. 

Industrial wastewater generated from utilities, Air Pollution Control Devices, Mfg. process, 
washing etc. Generated industrial waste water is segregated at plant level into the two stream 
and conveys to ETP Section and treated into a separate ETP as per its characteristics: 1) Inorganic 
effluent (Low COD effluent) 2) Organic effluent (High COD effluent). During visit ETP units of 
both the streams are observed in operation. After the treatment unit is discharging effluent into 
underground drainage network of SMC which leads to Bamroli STP. Unit has valid CCA & EC for 
discharge of treated effluent into SMC sewerage network & also obtained SMC permission to 
discharge treated effluent.  

During the inspection all ETP units are found in operation unit has provided OCEMS and Flow 
meter at the outlet of the ETP and flow meter reading during inspection are 474161 m3 and 
OCEMS readings are Total nitrogen = 27.43 ppm and Total Organic Carbon = 30.81 ppm. It has 
also provided flow meter at inlet of effluent stream wise and total reading of the same are noted 
as: Organic stream - 1143544 m3, Inorganic stream-1012811 m3. Generated Sewage from plant 
premises is feed in to aeration tank number-01 for maintaining biomass. Unit is maintaining ETP 
operation record in logbook. As per companies record average effluent generation is 733 KLPD 
for the period of April-23 to Aug -24. It is within the quantity permitted in the CCA issued by 
GPCB. Unit has valid CCA & EC.  

Committee has decided to collect effluent samples at different stages of the ETP for determining 
efficacy of the ETP and to ascertain any probability of dilution and to analyse the collected 
sample in the laboratory of GPCB, RO-Surat.  

Accordingly, total five effluent samples were collected from ETP and details are as below, 

Sr. 
No. 

Sample details Color pH on  
pH strip 

1 From final outlet of the ETP Slight yellowish @ 7-8  
2 From collection tank of inorganic stream Slight yellowish tinge @ 4-6  
3 From overflow of primary clarifier of inorganic Greyish @ 7-8 
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stream 
4 From collection tank of organic stream Yellowish tinge @ 7-8 
5 from overflow of secondary clarifier 2 of 

organic stream 
yellowish @ 7-8 

Industry has requested to take counter samples if required and send it to any MOEF&CC 
approved lab. The counter samples were collected by the unit in presence of the committee and 
the Samples collected by the unit were sent to M/s Pollucon Laboratories Private Limited, NABL 
accredited laboratory in Surat in presence of Company representative and GPCB official. 

A. Analysis report of Committee sample and MoEF&CC approved lab is attached as Annexure -D 
and Comparative of key parameters for both samples are as below. 

Parameters From 
collection 
tank of 
inorganic 
stream  

From 
collection 
tank of 
organic 
stream 

From 
overflow of 
primary 
clarifier of 
inorganic 
stream 

From 
overflow of 
secondary 
clarifier 2 of 
organic 
stream 

From final 
outlet of the 
ETP 

CCA 
Norms 

 @ # @ # @ # @ # @ #  
pH 3.82 3.85 6.12 5.96 7.26 7.25 7.26 7.12 7.35 7.37 6.5-

8.5 
TDS 2004 2022 644 656 2378 2364 1540 1610 988 1028 2100 
SS 36 39 26 29 34 32 12 13 20 21 300 
Ammonical 
Nitrogen 

0.56 <0.2 0.56 0.896 3.36 3.1 2.24 2.65 2.24 2.72 50 

COD 228 236 674 689 153 148 110 118 35 34.48 100 
BOD 59 64.9 180 186 40 42 29 31 8 9.12 30 
Phenolic 
Compound 

- - - - - - - - 0.41 0.441 1.0 

Flouride 635 650 2.8 2.62 2.9 2.8 0.19 0.25 1.25 1.22 - 
Note: Except pH all values are in mg/l 
@ - Sample analysis result of RO-Surat, GPCB Lab. 
# - Sample analysis result of MoEF&CC approved lab- M/s Pollucon Laboratories Private 

Limited, Surat 
The analysis results of the effluent samples collected from different stages of ETP by the joint 
committee and the analysis result of the NABL accredited laboratory for the counter samples 
collected by the unit reveals that all the monitored parameters for the sample collected from the 
final outlet of ETP are within the discharge norms prescribed in the CCA for ETP. 
 
Management of Spent Hydrochloric Acid: 
 

 During the production of refrigerant gases like R22, R32, etc., spent hydrochloric acid is 
generated as a co-product. 

 This spent HCl is being stored in dedicated storage tanks -4 Nos (100 MT*2 = 200 MT 
50 MT*2-= 100 MT) having a total capacity of 300 MT . 

 From here, spent HCl is being transferred to the CaCl2 plant to manufacture CaCl2. 
 During the process of conversion, Spent HCl is being reacted with lime stone (CaCO3) in 

process tanks. Chemical equation of Calcium chloride manufacturing is as below, 
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CaCO3 + 2HCl → CaCl2 + H2O +CO2 

 
 As a result, CaCl2 is generated, and the same is being sold to consumers by unit. As per 

record Spent HCL generation in Financial year 23-24 is 41175 MT and CaCl2 production is 
12139 MT and about 468 MT Spent HCl sent to authorised recycler. 

 Unit is managing of Spent Hydrochloric Acid as per CCA of the Board.  
 
 

5. Para wise comment is provided in subsequent paragraphs of the 
report: 
 
The para-wise comments on the allegation made by the applicant as per the findings & 
observations made by the joint committee are given in table below:  

Sr. 
No. 

Complaint content  Status  as per the findings & observations 
made by the joint committee 

1.  Company is high toxic and danger 
fluoride chemical manufacturing since 
last 20 years and all 2 MLD fluoride 
based chemical effluent is going in STP 
plant since beginning of the company. 

Unit has obtained CCA from GPCB vide CCA No: 
AWH-118538 & SMC Permission for the discharge 
of treated effluent in sewer line leading to 
Bamroli STP.  Unit has provided Effluent 
Treatment Plant consisting of primary, secondary 
(two-stage and Tertiary Treatment.  The ETP is 
periodically monitored and samples are collected 
by GPCB and SMC also looks after Sewerage 
network.  
Committee has also collected sample from ETP 
for assessment of effectiveness during the day of 
visit on 13.09.2024. Its results mentioned in Para-
4(A) and Analayis Results are within prescribed 
limit stipulated in consent.  

2.  In rainy season there is overflow of 
inorganic collection pit by inorganic 
effluent which directly drain storm 
line in night with SMC line by pump. It 
have COD 500-600 ppm while their 
discharge norm is < 100 ppm.  

It was verified during the visit that the Unit has 
provided Collection pit 1800 m3 capacity to 
receive inorganic effluent which is having 
retention period of 1 to 1.5 day. Also, there is no 
direct connection between inorganic tank 
collection pit and storm water trench and storm 
water trench is located in opposite side of ETP 
and separated by internal road.   
Additionally, Unit has separate above ground 
storm water drainage network & effluent 
discharge underground drainage line. 

3.  Many time when primary system get 
fail all effluent directly discharge to 
storm drain in SMC with COD 600- 700 
ppm. 

4.  The final effluent discharge Fluoride 
consent norms is <1.5 ppm while they 
discharge 30-300 ppm from beginning 
of plant since last 25 years. 

Unit has provided lime treatment to remove 
fluoride content from effluent. Moreover, the 
unit has an in-house environment laboratory, to 
daily monitor pH, COD, TDS, TSS, fluoride, and 
chloride parameters.  
Committee has also collected sample from ETP & 
Its results are mentioned in Para-4(A) and analysis 
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results of the final outlet of ETP reveals that the 
concentration of fluoride is in the range of 1.22 to 
1.25 mg/l. 

5.  Their organic effluent have 3000 to 
4000 ppm COD which is directly mixed 
with inorganic effluent without proper 
treatment. 

It is observed by the committee that the Unit has 
separate treatment scheme to treat High COD 
(Organic streams) and Low COD (Inorganic 
streams). Organic streams are treated with 
primary treatment, secondary treatment, and 
after that collected in a common supernatant 
tank.  
Inorganic streams are treated with primary 
treatment (neutralization and clarification) and 
then collected in a Common supernatant tank.  
 
Here Combine treated effluent collected in the 
common supernatant tank is then treated in 
tertiary treatment and discharge into u/g line. 

6.  They have dilute the final discharge 
effluent in a chamber near ETP 
entrance underground covered tank 
by raw water dilution pipe 24*7 hours 
which can be seen by immediate spot 
visit. By this they use 7 MLD of raw 
water consumption illegally without 
record in dilution of their discharge 
effluent. Dilution of final effluent with 
raw water is illegal as per CPCB water 
act 1974. 

Committee has not observed any such system 
near ETP entrance.  
Furthermore unit has provided flow meter at the 
inlet and outlet of the ETP.  
 
Additionally, Committee has verified Water 
Consumption bills. Its average consumption is in 
the range of 1536.85 KLD for April-23 to Aug-24. 
Its data is attached as Annexure-G. This imparts 
clear that there was no any truth in 7 MLD water 
consumption for dilution.  

7.  They have final effluent COD 500- 600 
ppm and dilute the effluent with raw 
water to down the COD near 400-500 
ppm while their consent limit is < 100 
ppm. They are discharging 2 MLD per 
day with this COD 400-500 ppm since 
last 25 years. 

The committee has collected five samples from 
ETP. Analysis report indicates treated effluent 
final discharge is within consented norms. No 
such dilution arrangements observed by the 
committee.  

8.  They have fake data of effluent COD in 
records and send that GPCB as all 
effluent send to their internal and 
external laboratory Shree Green 
Enviro Surat with dilution of raw 
water. Mr Amit Parekh dilute all the 
organic and final discharge effluent 
with raw water and send the sample 
to internal and third party analysis 
which COD comes very less and data 
submitted to GPCB surat.  

Unit has provided OCEMS at the final effluent 
discharge line and its trend for period is attached 
herewith. Committee is also collected samples 
and its observed within consented norms.  
  

9.  It is also a very strange that GPCB 
surat person and GPCB Surat Driver 
Mr. Rakesh has informed them one 
day before to their visit and take 
25000 Rs for information so they have 

In GPCB record, No Such driver named Rakesh 
working in GPCB. 
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prepare all the dilution activity of 
samples and plan prior to their visit. 
They put raw water 50 liter drums at 
every sample point and when GPCB 
take the sample they mix raw water 
with support GPCB driver. 

10.  There is no STP plant since beginning 
in company and all STP effluent goes 
to ETP plant which is violation of GPCB 
water act 1974.  

The unit has obtained CCA AWH-118538 valid up 
to January 1, 2025, and according to its condition 
no. 3.5, unit is adding sewage in the ETP's 
bioreactor tank to maintain biomass and bacterial 
growth.  Unit is treating Sewage along with 
industrial effluent and discharge into 
underground sewerage network. Unit has 
obtained consent for same. 

11.  There is more trees in jungle belt and 
garden and company does not have 
any domestic effluent record since last 
25 years and there is no flow meter.  

Unit has dedicated sewage collection system. 
They have provided flow meter in the sewage 
inlet at aeration tank. 

12.  As per CPCB standard protocol all the 
effluent go further for CETP treatment 
but since last 25 years they giving 
effluent to SMC Surat with high COD 
while it have 30-300 PPM high 
fluoride.  

Unit is discharging effluent as per CCA and SMC 
permission. Committee has collected sample and 
its report indicates effluent is within norms. 

Spent HCL generation and violation of CPCB SOP 2021 in spent HCL 
13.  They dump 12 MT per day spent HCL 

in a day while they have concern 
about 3 MT in a day.  

As per the CCA condition, unit can sell spent HCL 
to authorized Rule-9 re-users, or the same can be 
utilized in the manufacture of calcium chloride 
(consent quantity: 12145 MTPA) and also having 
consent for mfg. chloride products (Calcium 
Chloride, ferric chloride, PAC, Ammonium 
Chloride) from Spent HCl.. Earlier, the unit was 
selling the same to authorized re-users having the 
interim permission from the board; however, 
since May 23, the unit hasn't sold spent HCL to 
any of the re-users since all the interim 
permission has expired. As of now, the unit is 
utilizing spent HCl for the manufacturing of 
calcium chloride at in-house facility. The unit has 
installed four tanks for storage of Spent HCL, with 
a total storage capacity of 300 MT. And its 
consumption record is maintained on a day-to-
day basis. 

14.  They mixed the spent HCL with 
calcium carbonate and disposed 12 
MTD spent HCL in a form of calcium 
chloride sludge illegally without any 
record.  

15.  They generated 400 MT of Spent HCL 
in month and 18000 MT Calcium 
chloride in year.  

16.  In January 23 when they have 
environment clearance MOEF Delhi 
audit person Mr Vijay come from Delhi 
has know all illegal activity but he take 
the RS 5 lakh money, and gift and 

No comment is required from the Joint 
committee.  
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hidden the facts in his audit report to 
MOEF. 

17.  When GPCB surat person make audit 
and collect the final effluent sample 
and GPCB surat officer go to lunch at 
Naveen Fluorine international limited 
Bestan Surat canteen Mr Amit Parekh 
ETP employee of Naveen Fluorine 
international limited Bestan Surat give 
money of Rs 25000 to GPCB Surat 
vehicle driver Mr Rakesh and they 
mixed the drinking water in sample 
and sample COD 500-600 PPM down 
to 100 PPM in GPCB Surat laboratory 

No comment is required from the Joint 
committee.  

18.  GPCB vehicle driver got Rs 25000 for 
allowing them dilution in samples 
there are GPCB single driver since last 
7 years. 

No comment is required from the Joint 
committee. 

19.  GPCB Surat RO is also involved in 
money laundering with Navin Fluorine 
international Limited Bestan Surat, as 
she takes cash from company Rs 5 
lakh/year from Navin fluorine 
environment consultant Shree Green 
Enviro Surat and clear their effluent 
samples. Shree Green Enviro Surat 
charged the amount to NFIL Bestan 
Surat. 

No comment is required from the Joint 
committee. 

20.  Their soil in jungle area gets highly 
contaminated due to HF effluent 
disposed sample of soil can be 
collected in mid of jungle area 

Committee has look around approachable green 
belt area in industry premises and committee not 
found any effluent puddle or contaminated soil 
patches.  

21.  There sludge generation concern 12 
MT/Month and they generated it 
18000/year and dispose in across 
boundary premises as well as in 
middle of the jungle area 

Unit has valid CCA or disposal of landfillable 
wastes to TSDF site. According to record which 
unit has disposed 2213.47 MT, 2143.97 MT 
quantity during 2022-2023 and 2023 -24 
respectively through online Manifest system of 
GPCB. Unit has obtained membership of following 
TSDF sites, MEPPL, SEPL, BEIL and Eco-Care.  
Committee has look around approachable green 
belt area in industry premises and committee dint 
find any contaminated soil trace. 

22.  As all industries has moved to GIDC 
area but this high and dangerous 
chemical manufacturing unit is in the 
Surat city can be dangerous for people 
in future 

Unit has valid Environmental clearance and CCA 
for the operation of the plant.  

23.  In night they release toxic gases from 
Mephron plant and high toxic smell 
comes in nearby society when society 
people complain GPCB, GPCB Surat 

Unit has provided Air Pollution Control Device 
with all process gas emission sources and 
provided OCEMS with process stacks. As per 
record No such public complaint received to GPCB 
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person has informed Comnpany before in last 3 years 

When GPCB Surat person makes a visit Joint committee observed Effluent treatment 
company have 2 security gates plant area & discharge line. Committee 
security person call to ETP 

Department and till GPCB Surat 

Person reaches the plant by 30 
minutes gate pass formalities all illegal 
discharged closed that time. 

25. GPCB Surat RO person are also 
involved in this company 

26 

visit. 

In night they release highly toxic gases 
in air which smell can be found in 
nearby residential area, 

6. Conclusion: 

observations are already made in above paras. 

No comment is required from the Joint 

committee. 

Unit has provided air pollution control device with 
process emission stacks and they have also 

provided OCEMS with same. 

The joint committee carried out detailed survey and inspection of the unit to ascertain the 

allegation made in the complaint and the findings & observations of the joint committee 

reveals that the allegations made in the complaints are baseless and inexact. 

(Dr. J. D. Oza) 
Regional Officer 

Regional Office- Surat, 
Gujarat Pollution Control Board 

The joint committee also carried out sampling & monitoring of ETP. The analysis results of 

the samples collected by the joint committee from the final outlet of ETP is meeting the 

norms prescribed by GPCB in CCA for all the monitored and the ETP was also observed in 

proper working condition. The counter samples collected by the unit which was analysed in 
a NABL accredited laboratory is also meeting the discharge norms prescribed in CCA for the 

final treated effluent. 

Considering the above, suitable decision may be taken by the Hon'ble NGT. 

(Dr. Saurabh Pardhi, IAS) 

Regional Directorate-Vadodara, 
Central Pollution Control Board 

District Collector 

Surat 

(S. Pradeepraj) 
Scientist-E 

13 
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M· Stmutes of 1 Meetin of .
g JOint Committee in OA 753/2024

Date:02-09-2024
Time: 16:30 Hrs onwards

Video Conference

The I-irst Meeting of "Joint committee" is
convened virtually on 02 09 202-1.

Committee Members present in the meeting,

1. Mr. V. J. Bhandari, Sub Divisional Magistrate, Sural

2. Mr. S. Pradipraj, Scientist-E, RD-Vadodara ,CPCB

3. Dr. J. D. Oza, Regional Office, RO-Surat, GPCB

r

Sub Divisional magistrate has joined committee meeting on beh If f D' . C II ha 0 istrrct 0 ector-Surat. T e

meeting started with the welcome address by Dr. J. D. Oza, Regional Officer - Surat. She briefed

about the Han. NGT order in O.A. 753 of 2024.

Han. NGT has taken suo moto cognizance on the basis of a letter petition dated 29.10.2023 sent by

Gaurav Chaturvedi, Ex. Sr. Manager, Navin Fluorine International Ltd. Bestan Surat. Complainant has

said that M/s Navin Fluorine International Ltd. is a company engaged in manufacture of fluoride

based chemicals and discharging industrial effluent containing fluoride based chemicals directly In

violation of environmental laws and causing damage to environment. After considering the matter

Hon. NGT has passed order on 05-08-2024 on OA 753/2024.

Relevant Para of the Hon. NGT order,

r

"4. However, if even some part of complaint is correct, discharge of fluoride chemical waste
effluent in violation of environmental laws is a serious matter as it affects environment very
seriously. Therefore, complaint made in this application may be verified by con ntuting a

Joint Committee who may submit factual report.

5. we constitute a Joint Committee comprising District Magistrate, Surat, Gu!arat State
Pollution Control Board (hereinafter referred to as 'GPC8') and Central potluuon Control

Board (hereinafter referred to as 'CPCB')

6. GPCB shall be nodal agency for coordination and compliance.

7. Committee shall submit factual report with Registrar General, Western Zonal Bench, rune

of this Tribunal within two months."

. has delivered presontation on Hon. NGT order & Company
Mr. U. R. Shah, DEE, ao-seart t products wastewater management etc.
background as per GPCI3 records about consen r '

before the joint committee.
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After presentation, Committee has discussed in length about points raised application and Hon. NGT

order dated 05-08-2024 and after above discussion, Committee reach to the conclusion that site
visit is required to verify the contention of applicant. Committee has decided to conduct site visit of

M/S Navin Flourine lnternation Ltd. plant after coordinating with District Collector - Surat.

Meeting is ended with vote of thanks to committee members.

Ji~
Regional Officer

GPCB,RO-Surat

Scientist-E

CPCB-RD,Vadodara

District Collector

Surat

15
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GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN
Sector 10-A, Gandhinagar 382 010

Phone : (079) 23226295
Fax: (079) 23232156
Website: www.gpcb.gov.in

By RP.A.D

In exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)-1981 and
Authorization under rule 3(t:) & 5(5) of the Hazardous Waste (Management and Handling & Trans
boundary Movement) Rules'~008 framed under the Environmental (Protection) Act-1986. 1 his Board IS
empowered to Grant CC&A.

And whereas Boord has received consolidated consent application letter no. 129569 dated
02/0112018 for the Consolidated Consent ami AutllUrilalion (GC & A) 01' this Board under the
provisions I rules of the aforesaid Acts. Consents & Authorization are hereby granted as under:

CONSENTS AND AUTIlOlUSATION:
(Under the provisions Irules orrhc aforesaid environmental acts)

To,
Mis. Navin F urine Internntion Ltd.
Plot .- 2,4 10 13,14/1,2,3,J f),20 to 58,
S at Navsari Road, BhcSIHII,

urat.- 395023,
Tal.- Chorasi, Dist.- SUI·at.

1. Consent Order No. AWH-92317 Date of issue: 12/0.t/2018.

2. The consents shall be valid upto 0110112025 for the use of outlet for the discharge of treated
effluent and emission due to operation of industrial plant for manufacturing of the following
items/ products:

Sr. Organic Products Quantity (MTfYear)
No
I Fluoro Toluenes / Fluoro Benzene I DiIluoro Benzenes 250

/Chloro Fluoro Toluenes.l ,2J-b·ifluorobenzene, 1,2,4-
Trifl uorobenzene

2 Fluoro Benzaldehydes (2 Chloro 6 Fluoro Benzaldehyde,3- 90
Chloro-z-fluorobenzaldehyde, 4 & 2 Fluoro Benzaldehyde), 4
Fluoro Benzyl Chloride, 4 Fluoro Benzal chloride, 3 Fluoro
Benzoyl chloride, 4 fluoro 3 Phenoxy Benzaldehyde, 5 Bromo
2 Fluoro Benzaldehyde,
3,4-Difluorobenzaldt! hyde

3 Bromo FILlOroBenzenes (I Bromo 4 f1uro benzene, 2 Bromo 4 440
Fluoro Aniline, 1. Bromo 6 fluoro Aniline. 4 Bromo 2 Fluoro
Aniline. J Bromo Benzotrifluoride, TFBB ( 3,4.5 Tri Fluoro
Bromo Benzene), BF. \r\ (2 Bromo 4 Fluoro Acetanilide), Bis
(Trifluoro methyal) Bromo Benzene, 2 bromo 5 trifluoro

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation
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4

5 1400

60

methyl aniline, 2 Mcthoxy 5 Trifluro Methyl Aniline, Bromo
Iodo benzene, 3 bromo I.LIT rifl uoro acetone. L 1. I.T ri fl uoro
acetyl aceton.:.,:e:____ . _

Fluoro Anilines (2,5 Bis( trifluoro methyl) aniline ,3,5 Bis
(trifluoro Methyl) Aniline, 3-Trfluoromelhyl-4-cyano aniline.
3-fluoro-4-morpholinoollilineA Chloro 2TriFluoro Acetyl
aniline HCI Hydrate other Fluoro Anilincs. Tri Fluoro
Methoxy Aniline) and Difluoro Anilines. :2 Methyl 3 (1 F 1)
Aniline, 2,6 Dichlro ~ Fluoro Tri Fluoro Methyl aniline. 1.6-
Di bl'omo-4(TFM)Ani line.Parafluoroisopropylani line

----Benzo tri Fluorides and derivatives (Amino bcnzo-trilluoridc.
3 Amino-cChloro Bcnzotrifluoride. Para chloro benzo-
trifluoride, 3 Chi oro Benzotrifluoride, 3 Chloro 4 Fluoro
Benzotrifluoride, Tri Fluoro Methoxy & Sis (Trifluoro
Methoxy benzenes), and other derivatives). 2 Choloro 5
Amino benzotrifluoride .3.-1- Dichloro 6 trifluororncthyl
toluene. -1- bromo Benzo trifluoride, 2JA Tri fluoro
nitrobenzene, 1.-1- Oichloro-Lf Dinitro BTF. 3,5 Oinilro-1-
Bromo RTF. I - chloro - 5 - fluoro - -1- nitro - '1

(trichloromcthyl) benzene, Fluoro Pyridines (5 Chloro 2,3
Difluopryridine. 1-Fluro pyridine. 1-Fluoro-6-Triiluoromethyl
pyridine. 2_3-dichloro-5-(tri fluorornethy I) pyridine. 5
Fluorouracil). Chloro Fluoro Pyridines S: Chloro Fluoro
Bromo Pyridines and other Pyridines. 1,3-Dichioro-2-rnclhyI-
4-(trifluoromcthyl)benzcneJ-Bromo--l-
FI uoro benzotri fll10ridl;!,:2-ch 101'0- 5-Trifluororneth yl pyrid ine,2-
fluoro-5-Trifluoromethylpyridine.2-Hydroxy-5-
trifluoromethylpyridine.3- Trifluoromethyl pyridine, 2- Bromo-
5- FIuorobenzotri fluoride.? -( rri fluorornethyl jpyridine- 3-
Carboxylic acid. \-(trifluoromethyl )pyridine-2-Carboxylic
acid, 4-chloro-3.5-Dini trobcnzotri fluoride. ~-Chlorornethyl- 3-
methyl--1--(2.:?'.2-trit1uL1roetho\) lp) ridinc.H'Cl. 3-Cyano-2.6-
dichloropyridine. 4-( hloro-o-ethy l-o-fluoropvrimidine. 6-
Ethyl-5- Fluoro--l-l lydrox ; P), rimidine. .2.3-Dichloro- 5-
Trichloromethyl P) ridine, 2-metl1yl 6-0 rifluorornethy I)
pyridine -3 carboxylic acid. 3-Fluorobenzotrifluoridc. 2,6-
Dibromo-4-(trifluoromClhoxy)aniline

506

7

Fluoro Nitro benzenes (4 Fluoro Nitro Benzene, 2 Fluoro Nitro
Benzene, 2.4 DiFluoro NitroBenzene, 3,4 Difluoro Nitro
Benzene and other derivatives)
FILIoro Phenols I Anisols (4 Fluoro 3 Trifluoro Methyl Phenol.
4 Fluoro Phenol & Anisol, 2 Fluoro Phenol and other Fluoro
Phenols), 4 Amino 3 Fluoro Phenol, 5 bromo 2 chloro -+ iluoro
phenol, T1'i fluoro Anisole, 2 chloro 4 fluoro 5 nitro phenyl
ethyl carbonate

380
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8 Fluoro Benzyl A mines / Benzarnides / Benzonitriles 60 ,
(4FBenzylaminc, 2.6, Di Fluoro Benzarnide, 4 F Benzonitrile
and other deri varives), Difluoro Benzyl Amine.e-
Fl uorobenzoylaceton itri Ie,2,6- Din uorobcnzonitrile. 2,4-
dichlorobenzonitrile, 4-Chloro-3-Ctrifluoromethyl)phenyl
isocyanate

9 T1'i Fluoro Ethanol / 2,3,5,6-Tetra Fluoro Benzyl Alcohol, 80
2,3,5,6 Tetrachloro Terpthaloonitrile, 4-
(Trifluoromethyljbenzyl alcohol, 3-l3' -(lrifluoromethyl)
phenyl] propane-I-ol

10 Fluoro Acetates (Ethyl 4 4 4 trifluoro Aceto Acetate, ETFA 60
(Ethyl 2,2,2 trifluoro cetatc), EDDFA (Ethyl Bromo Difluoro
Aceto Acetate) / Ethyl difluoro Acetate, Ethyl Difluoro Aceto
acetate, Fluoro Acetic Acids (2.4,5 trifluorophenyl Aceiicacid
& other Fiuoro Phcny 1 Acetic Acids) / 6 Fluoro 3,4-Dihydro-
2H-l-BenzoPyraan-2-Carbooxylicacid / 4-(tritluoro methyl)
salicylic acid / Ethyl 2-cyclopropyl-4-( 4-11uorophen yl)-
quinolyl-3-carboxylatc, 2,8 BIS Trifluoro Methyl (4 hydroxy
Quinolene), Methyl 2-Fluoro Propionate, 1-(3,5-
D icbiorophenyl)- 2,2,2 -tritl uoroethanone, 4'-
Isobutylacctophenonc, 5-Azonjaspirol4,5]decane hydrogen
difluoride, 2,3 ,5-trif1 uorophcnyl acetic acid, 2-Bromo-1,1-
Oi fluoroethane, 3-Trilluoromethyl-l-methyl-1 Hl'yrazol-Svol,
3-diFluoromethyl-l-methyl-l I l-Pyrazol-a-carboxylic acid, 3-
diFluoromethyl-l-methvl-! l-l-Pyrazol-q-carboxamide,
(±)trans-4-( 4' -fluorophenyl)- 3 -hydroxymethyl-N-
methyl pi peridine, Fluvastatin lnterrnediate. Gemcitabinc
Intermediate, N -l-l-Fluorophenylj-z-H ydroxy- N-Isopropyl
acetamide

11 5 Difluoro Methoxy 2 Mercapto 1 H Benzimidazole, 4,4 20
Dill uorocyclohexane carboxylic acid, Ethyl (3S)-3(4,4
difluorocyclohexane-l-carboxarnido)-3 phenyJ propanoate,
Ezetimibe intermediate, 6-Fluoro-2-Methylindole

12 3-tritluoromethylcinnamic Acid, Chloro Fluoro Benzoic acid. 50
Di fluoro Benzoic acid, Fluoro propionic acid, 2-Fluoro-4-
Nitro Benzoic Acid, 4-Bromo-2-fluorobenzoic acid, 3,4-
difl uorophenylboronic acid, 5-( 4-Fluorophenyl)-5-
Oxopentanoic acid, 2-Fluoro-6-hydroxybcl1zoic acid, 2,3,4,5-
Tetrafluorobenzoic Acid, 2,3,4,5- Tetrafluorobenzoyl chloride

13 2,2 Difluorobenzo dioxozole 20
Total 2960

Inorganic Products
] Sulfuric acid / Oleum / Spent sulfuric acid 30000
2 Hydrofluoric acid 10800
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3 Metal Fluorides (Aluminium Fluoride, Sodium Aluminium 5800
Fluoride, Potassium, Sodium, Magnasium. Cadmium, Barium,
Nickel, Silicon fluorides & bifluorides, Fluoboric acid and
fluoborates & Alkali metal Fluorol'hosphates
(Sodium/Potassium), Lithium fluorides & bifluorides. hexa
fluoro silicic, sodium si Iico fluoride, Lith iumtetrafluoroboraie.
potassium fluorotitanate, ABP & Derivatives (Frosting
Powder), Metal Chlorides, bromide and oxides (Potassium &
copper chloride, copper and sodium bromide. copper oxide
and others), Sodium rnonofluorophosphate,
Antirnonytrifluoride, Potassium bifluoride, Calcium fluoride

4 Mafron (refrigerant grises), HFO-1336, 9000
HFO-1234yf. M-410a. M-407c. M-Y·04u. M-422d, M-417a.

M-438a, M-513a, M-514a, M-449a, M-452a, M-452b

5 Misc. Fluoride (BF3. ABF, AF and adducts such as BF3 + 4700
Ethel', BF3 + THF. BF] + Acetonitrile. BF3 + Phenol, BF3 +
Ethyl Amine, BF3 I Methanol, BF3 + Ethyl Acetate, and other
BF3 adducts, Fluoropyridines, HF - Urea, Fluoro Phosphoric
acids, HF Triethyl Amine etc. and other HF adducts, BF3 +
Ethyl Acetate, BF3 Acetate, Tetra Butyl AnlJ110niuJ11 Fluoride
in THF etc. and other H F adducts
Total 60300

I----
Grand Total (Organic + Inorganic Products) 63260

By Products
I Calcium Sulphate (CaS04, Gypsum Plaster) 38800
2 Maximum of alll1CI based Products (Cael}. FeCD, PAC, NIl4CI) 40483

Total 79283
Other Products
1 Electricity (CPP - I & Cl'P - 1) 2800000 Unit/Month
2 Steam from (CPP - I & CPP - 2) 2880MT/Month
3 Thermal Oxidation of r IF C-23 0'88Kg hr

Subject to specific condition:

1. Industry shall manage Solid Wastes generated from industrial activities as per Solid Waste
Management Rules-2016 (solid waste as defined in Rulc-3(46».

2. As PCI' Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed to
make au arrangement in Utilities to replace at least five percent (5%) of your solid fuel
requirement by 'refused derived fuel'.

3. CONDITIONS UNDER THE WATER ACT:

3.1. Source of Water:- Bamroli STP & Canal Water.
3.2. The quantity of the water consumption for industrial purpose shall not exceed 3805 KUDay out of

which 2000 KLlDay maximum, \>\ ill be taken from Bamroli STP and rest from Canal.
3.3. The quantity of the fresh water consumption for domestic purpose shall not exceed 200 KLlDay.
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3.4. The quantity of the industrial effluent to be generated from the manufacturing process and other
ancillary industrial operations shall not exceed 3530.08 KL/Oay.

3.5. The quantity of domestic waste water shall not exceed 190 KLlOay.
3.6. The applicant shall operate effluent treatment system efficiently so that treated effluent from the

industrial unit shall conform to the norms mentioned below.
PARAMETERS GPCBNORMS
PH 6.5 TO 8.S
Temperature 40v C
Colour (pt.co.scale) in units 100 units
Suspended Sol ids 300 mg/l
Oil and Grease 10 mg/l
Chlorides 600 mg/l
Sulphate 1000 mg/l
Phenolic Compounds I mg/l
Sulphides 2 mg I
Ammon ical '\; itrogcll 50 rna I
Total Chromium :! mgll
Hexavclent Chromium 0.1 mg/l
800 (5 days at 20uC) 30 mgtl
COO 100 mg/l
Total Dissolved Solids 2 I00 11!g{L

3.7. The final treated effluent shall conform to the above standards shall be re-used in process upto
maximum extent possible and remaining shall be discharged into the Surat Municipal Corporation
drain.

3.8. Industry shall provide fixed pipeline with flow meter for the reuse of STP (Bamroli) treated
effluent and for disposal to SMC and maintain its records.

3.9. Domestic effluent shall be disposed off through septic tank/soak pit system.

4. CONDITIONS UNDER THE AiR ACT:

4.1. The following shall be used as a fuel.

S,',
Utility Fuel QuantityNo,

I Boiler (SM-SO) Natural Gas 360 M·I/hr
:2 HF kiln heating furnace No.270 Natural Gas 315 M·'/hr
3 Fluorspar ell') ina furnace No.::!48 Natural Gas 100 M'/hr
4 Alumina On ing Natural Ga::. 35 Mlhr
5 Thermic fluid Heating system Natural Gas I 25 M~/hr
6 For Cpp I Gas engine (2 Nos.) Natural Gas 625 MJ/hr
7 For CPP 2 Gas engine (2 Nos.) Natural Gas 625 MJ/hr
8 Thermal Ox idation Plant (COM) Natural Gas 542.4 Kg/Day
9 Captive Incineration CWO Kg/Hr) Natural Gas 50 M3/hr
10 Boiler Natural Gas 41.66 Kg/hr (100011 Hot Air Generator (2 Nos) Natural Gas
12 DG sets (2 Nos) Natural Gas M3/day)

4.2. The applicant shall install & operate comprehensive adequate air pollution control system in
order to achieve prescribed norms.
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4.3. The flue gas emission through stack attached to boiler/liP Kiln/Cf'P shall conform to the
following standards:

S,·. Stack Stack Ai r Pollution Parameters Permissible
No. attached to height in Control Limit

meter Measures

Boiler (SM- Particulate Marter 150 rng/Nrn
I 50) 35 Low NO., Burner SO~ 100 ppm

NO, 50 ppm
Thermic fluid Adequate stack Particulate Matter 150 mg/Nm:

2 Heating 30 height S02 100 ppm
systcm - NO, 50 ppm
Fur Cpp 1 Adequate stack Particulate 1\1atter 150 111g1NmI

3 Gas engine (2 30 height SOJ 100 ppm
Nos.) NOx 50 ppm

For CPP 2 Adequate stack Particulate Matter 150 rng/Nm
4 Gas engine (2 30 height SO~ 100 ppm

Nos.) NO, 50 ppm

HF kiln Adequate stack Particulate Matter 150 mg/Nrrr'

5 heating 19.5 height
S02

100 ppm
furnace o. 0, 50 ppm
270
IIF heating Adequate stack Particulate Matter 150 mg/Nm:

6 furnace o. 19.5 height SO, 100 ppm
2.+8 NO, 50 ppm

Cyclone 150 mg/Nm)

7
Alumina 30 separator Bag Particulate Matter
Drying Filter with

,r . Scrubber system- 2-Stage Alkali Particulate Maller SO mgINm3
Scrubber S02 200 mgINm3

NO., 400 mgINm3

Captive HCI 50 mgINm3

8 Incineration 30 CI2 09 mgINm3

(200 KglHr) HF O~ mg!Nm3
CO 100 mg/: m3
TOC 20 mg.~m3
HBr 30 mg,~m3
Br 02 n1_~m3

Bag Filters Particulate Matter 150 mgfNm3
9 Boiler 35 S02 100 ppm

NOx 50 ppm
Hot Air Adequate stack Particulate Maller 150 mgINm3

10 Generator 19.5 height S02 100 ppm
2- Nos NOx 50 ppm

DG sets Adequate stack Particulate Matter 150 mgINm3
11 2-Nos II height S02 100 ppm

NOx 50 ppm
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4.4. The process emission through various stacks/vent of reactor, process, and vessel shall conform to
I f, II I It ie .0 OWing, stanc art $:

Vent
Stack Process vessel to which the height Ai" Pollution Parameters Permissible
nos, stack/vent is attached in Control Measures Limit

meter
PM 100 rng/Nrrr'
S02 40 rng/Nrrr'

1 For Thermal 30 Scrubber system NOx 25 mg/Nnr'
Oxidalion(CDM) HF 6 mg/Nrrr'

HCI 20 mg/Nrrr'
ell 09 mg/Nm3

S02 2 KgfT of

Dernister pad caustic conccn.
2 Sulfuric acid plant 40 scrubber (100° ) Acid

Acid I11I:.t
prw .,;(.1

2511121\111

3 HF plant Off Gases Scrubber 30 Packed tower & HF 06 mg/Nrrr'
Ventury Scrubber S02 40 mg/Nrrr'

4 25 Packed tower & SPM 100 mg/Nrrr'
AIF3 Plant Ventury Scrubber HF 06 rng/Nnr'

5 Cryolite plant 25 Bag filter & Spray PM 40 mg/Nnr'
tower HF 06 mg/Nrrr'

6 Miscellaneous Fluoride plant 12 Packed column & PM 40 mg/Nrrr'
(BF3 Plant) Yent1Iry scru bbel' HF 06 mg/Nrrr'

Packed column & HF 06 mg/Nrrr'
7 Mafron (Refrigerant Gases) 21 Ventury scrubber CI2 09 rng/Nrrr'

IICI 20 mgfNml
8 Flouro Toluene 12 Packed column & HF 06 mg/Nrrr'

Fluoro Benzene Ventury scrubber NO, 25 mg/Nrrr'
4 Fluoro Benzyle Chloride, HCl 20 mg/Nrrr'
4 Fluoro Benzaldehyde Cl2 09 rng/Nnr'

9 12 Packed column & NO, 25 mg/Nrrr'

I Bromo 4 Fluorobcnzene Ycntury scrubber HBr 30 mg/Nnr'
Br2 02 rng/Nnr'
HF 06 mg/Nnr'

4 Fluoro Acetophenone, HCI 1

Packed column &
20 rng/Nm:

10 4 Fluoro Benzoic Acid, I~ Venrury scrubber Ch 09 mg.Nnr'
4,3 Di fluoro Benzophenoue NOx 25 mg/Nrrr'

Fluoro Aniline, HCI 20 rng/Nrrr'
CI2 09 mg/Nrrr'

II Benzotrifluoride, 12 Packed column & NO, 25 mg/Nrrr'Parachloro Benzotri fluoride, Yentury scrubber SOl 40 mg/Nnr'Amino Bcnzotrifluoride HF 06 rng/Nm'

Packed column & HCI 20 mg/Nnr'
12 Tri fluoro Acetic Acid 12 Ventury scrubber CI2 09 mg/Nm"

HF 06 mg/Nnr'

13 PAC/FeCI3INH4CII CaC12 -
12

Packed column & HCI 20 mgINmJ
3 Nos Ventury scrubber ell 09 mgINm3
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4.5. The concentration of the following parameters in rhe ambient air within the premises of the
industry and a distance of l Ornctcrs from the source) other than the stack/vent) shall not exceed
the following levels.

PARAMETERS PERMISSIBLE LIMIT
PM 10 100 M icrozrarn \13
PM 2.5 60 Microgram MJ
S02 80 Microararn/Ml
NOx 80 M icrozrarn/Ml

4.6. The applicant shall provide portholes, ladder. platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board's staff. The
chimney (s) vents attached K> variou ource or ernis ion shall be de igned by numbers such as S-
I, S-2, etc. and these shall be painted/d isplayed to faci litate identification.

4.7. The industry shall take adequate measures for control of noise levels from its own sources within
the premises so as to maintain ambient air quality standards in respect of noise to less than
75dB(A) during day time and70 dB (A) during night time. Daytime is reckoned in between 6a.m.
and I 0 p.m. and nighttime is reckoned between 10 p.m. and 6 a.m.

5. D.G. SETS CONDITION

The D.O. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr. no.
95 of Schedule-l of ihc rule-J of E.P. Rules -1986 and Noi e pollution level as per the Air Act-
1981.
D.G. Sets standards:-

The flue gas emission through stack attached ro D.G. Sets shall conform to the following
standards.

a) The minimum height of stack to be provided with each of the generator set shall be H=h + 0.2
(KVA) 112, where H= Total stack height in meter, h= height of the building in meters where or by
the side or which the generator set is installed.

a) Noise from DO set shall be controlled by prov iding an acoustic enclosure or by treating the room
acoustically, at the users end.

b) The acoustic enclosure or acoustic treatment of the room shall be designed for minimum 25 dB
(A) insertion loss or [or meeting the ambient noise standards. whichev er is on the higher side ( if
the actual ambient noise is on the higher side, it may not be possible 10 check the performance of
the acoustic enclosure/ acoustic treatment. Under such circumstances the performance rna} be
checked for noise reduction up to actual ambient noise level, preferably, in the night time). The
measurement for insertion loss may be done at different points at 0.5 m from the acoustic
enclosure/room, and the averaged.

c) The D.O. Set shall be provided with proper exhaust muffler with insertion Joss of minimum 25
dB (A).

d) All efforts shall be made to bring down the noise level due to the D.G.Set, outside the premises,
within the ambient noise requirements by proper siting and control measures.

e) Installation of a D.O. Sets must be strictly in compliance with the recommendations of the
D.O.Set manufacturer.

f) A proper routine and preventive maintenance procedure for the D.O.Set should be set and
followed in consultation with the DG Set manufacture which would help prevent noise levels of
the DG Set from deteriorating with use.
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6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT AND
TRANSBOUNDARy) RULES,2016 form-2 ISee rule 6 (2)J
Form for grant of authorization for occupier or operator handling Hazardous waste
6.1 Authorization order No:- AWH-92317 dale of Issue: 12/0412018.
6.2 MIs. Navin Flollrine Internation Ltd. is hereby granted an authorization to operate facility rot'

following hazardous wastes on the premises situated at Plot No:- 2,4 to 13,14/],2,3,19,20 to 58,
Surat Navsari Road Bhestan Surau- 395023 Tali- Chorasi Dist.- Surat. .. .
SI'. No. Waste Schedule-I Quantity Facility

/Catcgory MTlYear
1 1937 Collection, Storage.

ETP Sludge 1-3~.3 M'rlYear Transportation. Disposal. at TSDF
2 Process 625 Collection, Storage,

Sludge 1-20.4 MT/Year Transportation. Disposal
at T~DF

3 Sulphur Collection. Storage.
1-20A 50 MT/Year Transportation. DisposalSludge at TSDF

4 Distillation Collection, Storage,Residue(High 1-20.3 20 MT/Year incineration at captiveBoiling incinerator within unit.Impurities)
5 Collection, Storage,

Used Oil 1-5.1 12.4 Transportation, disposal
MTlYear by sell ing (0 registered

Re-refiner.
6 Collection. Storage.

Discarded 12000 transportation disposal

Containers 1-33.1 Nos./Year by selling to Authorized
Recycler after
decontamination

7 Collection, Storage,

Spent Catalyst 1-17.2 12 MTlYear transportation disposal
by selling to registered
re_l)_focess.

8
Incineration Collection. Storage,

Ash 1-37.2 3 r-"lTIYear Transportation. Disposal
at TSDF

9 Collection, Storage,

Plastic Bags 1-22.2 3 MTlYear Transportation, disposal
by selling to authorized
recycler.

10 Cotton Will be disposed off
waste/incinera i-33.2 12 MT/Year through captive
ble waste incinerator

11 E-Waste 0.2 Will be disposed off. to
---- MT/Year a_QQJ'ovedE-waste site
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6.3 The authorization shall be valid up to 01/0112025.
6.4 The Authorization is granted to operate a facility for collection. storage. transportation, incineration &

ultimate disposal of hazardous wastes at TSDF sites named as M'S. BElL, Ankleswar, MIS. Saurashtra
Enviro projects Pvt. Ltd. (SEPPL), Bhachau & MIS. EcoCare Infrastructure Pvt. Ltd. & at cuptive
incinerator with in premises.

6.S The authorization is subject to the conditions slated below and such other conditions as may be
specified in the rules from time to time under the Em ironment (Protection) Act-1986.

6.6 The authorization is granted to operate a facility for collection. .torage within factory premises
transportation and tilt imate disposa I of Hazardous wastes as per cond ition no.6.2 to the industry
having valid CCA ofthis Board.

7. TERMS AND CONDITIONS OF AUTHORISATION

I. The appl icant shall comply with the provisions of the Em ironment (Protect ion) Act-1986 and the
I'U les made there under.

') The authorization or its renewal shall be produced for inspection at the request of an officer
authorized by the Gujnrar Pollut ion Control Board.

3. The persons authorized shall not rent, lend, sell, and transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the Gujarat Pollution Control Board.

4. Any uuaurhorized change in personnel, equipment or working conditions as mentioned in the
authorization order b,:. the persons authorized shall constitute a breach of this authorization.

S. The per on authorized shall implement Emergency Response Procedure (eRP) for which this
authorization is being granted considering all site specific possible scenarios Stich as spillages.
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at regular
interval of time:

6. The person authorized shall comply with the provisions outlined in the Central Pollution Control
Board guidelines on "Implementing Liabilities for Em ironmental Damages due to Handling and
Disposal of Hazardous Wastes and Penalty"

7. It is the duty of the authorized person to take prior permission of the Gujarat Pollution Control
Board to close down the facility.

8. An application for the renewal of an authorization shall be made as laid down in rules 6(2) under
Hazardous Waste and Other Waste Rules, 2016.

9. The imported hazardous and other wastes shall be full)- insured for transit as well as for any
accidental occurrence and its clean-up operation

10. The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

11. The hazardous and other \\ astes which gets generated during recycung or reuse or recov ery or
pre-processing or utilization of imported hazardous or other wastes shall be treated and disposed
of as per specific cond iI ions of authorization.

12. TIle importer or exporter shall bear the cost of import or export and mitigation of damages if an).
13. Any other conditions for compliance as per the Guidelines issued by the Ministry of

Environment, Forest and Climate Change or Central Pollution Control Board from time to time.
14. The waste generator shalt be totally responsible for (i.e. collection, storage, transportation and

ultimate disposal) the wastes generated.
1S. Records of waste generation, its management and annual return shall be submitted to Gujarat

Pollution Control Board in Form-4 by 30lh day of June of every) ear for (he preceding period
April to March.

16, In case of any accident, details of the same shall be submitted on Form-II to Gujarat Polluuon
Control Board.

17, As per "Public Liability Insurance Act-91" company shall gel Insurance Policy, if applicable.
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18. Empty drums and containers of toxic and hazard material shall be treated as per guideline
published for "Management & Handling of discarded containers". Records of the same shall be
maintained and forwarded to Gujarat Pollution Control Board regularly.

19. In case of transport of hazardous wastes to a facility for (i.e. treatment, storage and disposal)
existing in a State other tban the State where hazardous wastes are generated, the occupier shall
obtain 'No Objection Certificate' from the State Pollution Control Board or Committee of the
concerned State of Union Territory Administration where the facility exists.

20. Unit shall take all concrete measures to show tangible results in waste generation, reduction.
avoidance, reuse and recycle. Actions taken in this regard shall be submitted within three months
and also along with Form-s.

21. industry shall have 10 display the relevant information with regards to hazardous waste as
indicated in the lion. Supreme Court's Order in W.P. No.657 of 1995 dated 14111October, 2003.

22. Industry shall have to display on-I ine data outside the main factory gate with regard LO quantity
and nature of hazardous chemicals being handled in the plant, including wastewater and air
emissions and solid hazardous wastes generated within the facto!') premises.

8. GENERAL CONDITIO:\' :-

8.1. Any change in personnel, equipment or working conditions as mentioned In the consents
form/order should immediately be intimated to this Board.

8.2. Applicant shall also comply with the general conditions given ill annexure I.
8.3. Whenever due to accident or other unforeseen act or ever, such emissions occur or is

apprehended to occur in excess of standards laid down such information shall be forthwith
reported to Board, concerned Police Station, Office of Directorate of Health Service, Department
of Explosives, Inspectorate of Factories and local body.

8.4. In case of failure of pollution control equiprnents, the production process connected (0 it shall be
stopped. Remedial actions/measures shall be implemented immediately to bring entire situation
normal.

8.5. The Environmental Management Unit/Cell shall be setup to ensure implementation on and
monitoring of environmenta 1safeguards and other conditions stipulated by statutory authorities.
The Environmental Management Cell/Unit shall directly report to the Chief Executive of the
organization and shall work as a focal point for internalizing environmental issues. These
cells/units also coordinate the exercise of environmental audit and preparation of environmental
statements.

8.6. The Environmental audit shall be carried out yearly and the environmental statements pertaining
to the previous year shall be submitting to this State Board latest by 30th September every year.

8.7. The Board reserves the right to review and/or revoke the consent and/or make variations in the
conditions, which the Board deems, fit in accordance with Section 27 of the Act.

8.8.ln case of change of ownership/management the name and address of the new owners/
partners/directors/proprietor should immediately be intimated to the Board.

8.9.1ndustry shall have to display the relevant information with regard to hazardous waste as
indicated in the Hon. Supreme order in w.p. no. 657 of J 995 dated 14thOctober 2003.

9. SPECIFIC CON"DITIONS:-

9.1. The authorized actual user of hazardous and other wastes shall maintain records of hazardous and
other wastes purchased in a passbook issued by the State Pollution Control Board along with the
authorization.

9.2.Handling over of the hazardous and other wastes to the authorized actual user shall be only after
making the entry in the passbook of the actual user.
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9.3. In case 01 renewal or authorization, a self-certified compliance report in respect of effluent,
emission standards and the conditions specified in the authorization for hazardous and other
wastes shall be submitted to SPCS.

9.4. The occupier of the facility shall comply Standard operating procedure/guidelines published by
MOEF&CC or CPCB or OPCB from time to time.

9.5. Unit shall comply provisions ofE-Waste Management Rule -2016.
9.6. The disposal of Hazardous Waste shall be carried out as per the waste Management hierarch).
9.7. The occupiers of facilities shall not store the hazardous and other wastes for a period not

exceeding ninety days. Prior permission of the Board shall be obtained for extension of the
storage period.

9.8. The occupier shall maintain the records of generation, sale. storage, transport, recycling, co
processing and Iiisposa I 01 hazardous waste and make ;1\ a ilable during the inspection.

9.9. The transportation or the hazardous waste shall be carried out in GPS mounted dedicated
vehicles.

Fe.' and on behalf of
Gujarat Pollution Control Board

1;-~
(N.M.Tabhani)

Senior Environmental Engineer

NO: GPCB/CCA-SRT-20(16)/lD-20995/ IIs- ~ N f Date:- 21 '4{" o {8
Issued to:
M/s. Navin Flourine Internation Ltd.
Plot No:- 2,4 to 13,14/1,2,3,19,20 to 58,
Sura! Navsari Road, Bhestan,
Surat.- 395023,
Tal.- Chorasi, Distt- Surat.
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax: (079) 23232156
Website: www.gpcb.gov.in

~
~JI!'

GPCB

•

CCA-Amendment
(No. AWH-I08178)

NO: GPCB/CCA-SRT -20(18)/ID-20995/ Sc '6 3 e1-
TO,
MIs. Navin Fiourine Internation Ltd.
Plot .,4 to 13,14/1,2,3,19,20 to 58,

rat Navsari Road, Bbestan, Surat-395023,
Tal: Chorasi, Dist: Surat.

Date: 0 1-lo )- J ~ ().L,

SUB: Amendment in the consolidated consent & Authorization of the Board.
REF: I) CCA order No: - AWH-923 L7, Dated- 12/04/2018 under various Environmental Acts/Rules;

2) YourCCA Amendment Application Inward IONo.175379 dated 24-04-2020.

In exercise of the power conferred under section-25 of the Water (Prevention and Contrql of
Pollution) Act-1974, under section-Zl of the Air (Prevention and Control of Pollution0-1981 and
Authorization under under rule 6(2) of the Hazardous And Other Waste (Management and
Transboundary) Rules. 2016 & framed under the Environment (Protection) Act-1986, The Board has
granted CCA vide order No. AWH-92317 issued vide this office letter no: GPCB/CCA-SRT-20( 18)110-
20995/129569 dated 12/04/2018, valid up to 0110 I/2025.

The Board has right to review and amend the conditions of the said CCA o(:.der-.~
Tbe said CCA order is further amended as below. /,", '

I. This order shall be read as CCA-Amendment Order No. AWH-1l08118 date of issued 26-05-2020
w-<"

valid up to 01-01-2025.

2. The condition No-2 of the said CCA order is amended as below

2. The consents shall be valid up to 01-01-2025 for use of outLet for the discharge of trade effluent
& emission due to operation of industrial plant for manufacture of the following items/products:

Organic Products

Sr. No. Products Existing Proposed Total
(MTlYear) (MT/Year) (MTlYear)

I fr.q~.l;I.~~~.)Y.~th.N~.~.I.1.~.~g~ 250 -110 140
Fluoro Toluenes I Fluoro Benzene I Difluoro Benzenes
/Chloro FllIoto Toluenes, 1,23 -trifluorobenzene, I ,2,4-
Trifl uorobenzene

fr.9~.1}..~~.~.~~~~~
--

Page 1 of 17
Mis. Navin Flourine lnternation Ltd.(ID-20995)

Clean Guiarat Green Guiarat
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.fr.Q!J.~.~~.~.R~m.Q.Y.«:~
--

") .f.r.Q~.~.~~;~.~~~h.~~.~.~.::t.I)_g~ 90 -30 60
Fluoro Benzaldehydes (4 & :2 Fluoro Benzaldehyde). 4
Fluoro Benzyl Chloride. 3 Fluoro Benzoyl chloride. 4
Fluoro 3 Phenoxy Benzaldehyde. 5 Bromo 2 Fluoro
Benzaldehyde

.f.~'.Q~.~.~_t.~.A:~~~~~.~~
--
.f.r.Q~'.~.~~.~.~.~.I~.Q.Y.C:~
:2 Chloro 6 Fluoro Benzaldehyde.J-Chloro-2-
fluorobenzaldchyde,
4 Fluoro Benzal chloride. 3.4-Difluorobenzaldehyde

...
f.r.Q~.~.~~.~Hh.N~.~.~.::t.~_g~ 440 -15 425J

Bromo Fluoro Benzenes (I Bromo 4 Fluoro benzene. 2 <[~IBromo 4 Fluoro Aniline, 2 Bromo 6 Fluoro Aniline, 4
Bromo 2 Fluoro Aniline, 3 Bromo Benzotrifluoride. l;t

TFBB (3.4.5 Tri Fluoro Bromo Benzene). BFAA (2
Bromo 4 Fluoro Acetanilide). :2 Bromo 5 trifluoro methy I
aniline, 2 Methoxy 5 Trifluoro Methyl Aniline. 3 Bromo

\\ d1,1, I Trifluoro acetone, I, I, I, Trifluoro acetyl acetone

.f.r9.~.~.~_t.~.A~~~~ ~~
--
.f.!:Q~.~I.~~.~.~.~.I.l.I.Q.Y.~~'
Bis (Trifluoro methyal) Bromo Benzene. Bromo lodo
bcnLene

~ .f.r.Q~.~.~_t~.~~~!!!.~~.~.~~.t:1g~ 60 0 60
Flucro Anilincs (3.5 Bis (rrilluoro Methyl) Aniline.
3- l'rifluoromethyl-d-cyano aniline. 3-Fluoro-4-
morpholinoaniline.
4 Chloro 2-TriFluoro Acetyl aniline HCI Hydrate, other
Fluoro Anilines, Tri Fluoro Methoxy Aniline) and
Oifluoro Anilines,
2 Methyl 3 (TFM) Aniline. 2.6 Di Chloro 4 Fluoro Tri
Fluoro Methyl aniline. 2.6-0ibromo-4(TFM)Aniline.
Para Fluoro isopropy I aniline

Page 2 of 17
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax (079) 23232156
Website: www.gpcb.gov.in
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GPCB

~r.Qg.Il.~~.~.A~~~.
4-Chloro-3-fluoroaniline, I, I J-Trimeth} 1-2.3-0ihydro-
1H-Inden-4-Amine. 4-(TrifluoromethCl.x~) aniline. 5.6-
Dichloro-3- Trifluoro methyl aniline. 2-
(Trifluoromethoxy) benzene sulfonamide

fr.Q!hl.~~.Rt;.~Q.Y.~~
2,5 Bis (trifluoro methyl) aniline

5 100 1500f.r.Q!J.Il.~~~.~H~.N9..~.l.t.~.J;l_g~
Benzo tri Fluorides and derivatives (Amino benzo-
trifluoride,
3 Amino-4 Chloro Benzotrifluoride. Para Chloro benzo-
trifluoride,
3 Chloro Benzotrifluoride, 3 Chiaro 4 Fluoro
Benzotrifluoride,
Tri Fluoro Methoxy & Bis (Trifluoro Methoxy
benzenes), and other derivatives). 2 Chloro 5 Amino
benzotrifluoride .3.4 Dich loro 6 trifluoromethy I toluene.
-4 bromo Benzo trifluoride. 2.3.4 Tri fluoro nitrobenzene.
2,4 Dichloro-3.5 Dinitro BTF, 3,5 Dinitro-2-Bromo BTF,
1 - chloro - 5 - fluoro - 4 - nitro - 2 (trichloromethyl)
benzene. FILIoro Pyridines (5 Chloro 2J Difluoro
pryrid inc. 2-FIlIro pyrid ine, 2-Fluoro-6- Trifluorornethyl /"
pyridine. 23-dichloro-5-(tritluoromethyl) pyridine. 5
Fluorouracil), Chloro Fluoro Pyridines & Chiaro Fluoro
Bromo Pyridines and other Pyridines,
1.3-Dichloro-2-meth) 1-4-(trinuoromethyl) benzene, 3-
Bromo-4- Fluorobenzotrifluoride.2 -ch loro-5-
Trifluoromethylpyridine,
2-fluoro-5- Trifilloromethylpyridine,2-Hydroxy-S-
trifluoromethyl pyridine,3- Trifluoromethyl pyrid me, 2-
Bromo-f-Fluoro benzotrifilloride,2-(trifilloromethyl)
pyridine-3-Carboxylic acid,
3-(triiluoromethyl) pyrid ine-2-Carboxyl ic acid. 4-ch loro-
3,5-Dinitrobenzotrifluorjde,2-Chloromethyl-3-methyl-4-
(2,2,2-trjiluoroethoxy) pyridine.HCI, 3-Cyano-2,6-
d ich loropyrid ine,
4-Cb loro-S-ethyl-Sefluoropyrirn idine, 6- Ethy I-S-Fluoro-
4-Hydroxypyrimidine, 2,3-Dichloro-5- Trichloromethyl
pyridine,
2-methyl 6-(Tri'fluoromethyl) pyridine -3 carboxylic

uoo

Mis. Navin Flourine Internation Ltd.(ID-20995)
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acid, ·
3-Fluorobcnzotrifluoride, 2,6-Di brolllo-4-
(tri fluoromcthoxyjan iii ne

r.r.Q.4.~.~~~.:,\~~~l).
2.6-Dichloro-S-fluoro-3-pyridinccarbonitrile,5-Bromo
pyridine 2 carboxylic acid. 2-Bromo-6-
trifluoromethylpyridine,
3-(Tri fl uoromethyl)acetophenone, 5-F luoro-4-hyd razino-
2-methoxypyrimidinc (FHMP). 4-Ch loro-5-tllloro-2-
methoxypyrimidine , Disodium-3-

~(tri 11uorornethyljpheny I propoaned ioate, [R4 E281, 3,4-

~:jDich lorobenzotrifluoride, 5-Fluorocytosine, 3-Methyl-S-
Fluoro Cytosine, 6-Methyl Uracil, 2,3-di-o-acetyl-5'-
deoxy-5-flllorocytidine,2-Amino-S-
ch lorobenzotrifluoride, 3.5-Dieh 101'0-4-
aminobell/otrifluoride.S-Chloro-2.3-Ditllloropyridine. -

2.6-d ichloro-4,8-d ipiperid inopy rim id inorSA- ·
d]pyrimid ine. 8-Ch loro-o-nri Iluoromethy I)im idazo] 1.2-
ajpy ridine-J-carboxy lie acid. 8-chloro-N-«2-chloro-5-
methoxypheny ljsulforr, 1)-6-
(tri l1uoromethyl)im idazo[ I .2-a [pyrid inc-2-carboxam ide. ,
Benzotrifluoride

~

I-.:_.._~

r. r.Q5l.~.~1~.r.~m.Q'y~~
-- "6 r.r.Q5l.~.~~~.~y'iJ~.N9..(:.~.~.~_g~ 50 0 SO
Fluoro itro benzenes (4 Fluoro NitTO Benzene. 2 Fluoro
Nitro Benzene, 2,4 DiFluoro Nitro Benzene, 3.4 Difluoro
Nitro Benzene and other derivatives)

.l?r.Q~.~.~~.~.:'\~~~~
2,6 Din itro-3-Ch loro-d-Trifluoromethyl an iline

r.r~.4.~.~~.~.r.~m.Q.Y~~
--

·
7 r.r.Q~.~.~.~~.~~:!~h.N9..P.I.~.~_g~ 380 70 -t50

Fluoro Phenol f Anisols H Fluoro 3 'l rifluoro Methy I
Phenol. 4 Fluoro Phenol &Anisol. 2 Fluoro Phenol and
other Fluoro Phenols). -l Amino 3 Fluoro Phenol. 5
bromo 2 chloro -l fluorophenol.

ITri fluoro Anisole

Page 4 of 17
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax: (079) 23232156
Website: www.gpcb.gov.in

r.r.Q~.l;18~.A~H~ I I

2-(Trifluoromethox}) phenol. :t- ..
(Trifluoromethoxy )phenol

f.r.Q~.l;1s~.r.~.~.Q.Y~!! I I2 ch 101'0 4 fluoro 5 nitro pheny I ethyl carbonate

8 .J?r.Q~W;J.~.w.~~h.N9..(:.~.~.I)_gt; 60 110 170
Fluoro Benzyl Amines I Benzamides / Benzonitriles
(4FBenzylamine. 2.6. Oi Fluoro Benzamide. -l F
Benzonitrile and other derivatives), Difluoro Benzyl
Amine,4-Fluoro benzoyl acetonitrile,2,6-0ifluoro

s);))benzonitrile, 2A-Dichloro benzonitrile,
4-Ch loro-3-(trifluoromethyl) phenyl isocyanate,

.f.r.Q~.l.1;I.~~~A~~~~.
3-(Trifluoromethyl) phenyl acetonitrile. 2-(2.1-0ifluoro-
].3- benzdioxol-Svy I) acetonitrile. 2.4.6-
Trifluorobenzylam inc. -l-bromo methy 1-2-c) ana bipheny I
(Bromo OTBN)

.J?r.Q.~.I;1S~.~.R~I)~.Q'y.~~~
--

9 r.r.Q.~.l}.C;~.~.w.~!h.N9..P;l.~.I)_g~ ,10~ -50 30
Tri Fluoro Ethanol 12,3.5,6- Tetra Fluoro Benzyl
Alcohol.
2,3.5.6 Tetrachloro Terprhalonitrile. 4-(Trifluoromethyl)
benzyl alcohol

r.r.Q.~.1;J..C;~.A~~~~.
2,2,3,3- Tetrafluoropropan-I-ol, PFOS (Potassium salt)

r.r.Q~W;~.~.B~.I.lW.Y.~~
3-[3'-(trifluoromethyl) phenyl] propane-l-ot

to .J?r.Q.~.l}.~~.~.~y.~~h.N9..q.).~.I).gl? 60 -30 30
Fluoro Acetates (Ethyl 444 trifluoro Aceto Acetate.
ETF A (Ethyl 2,2.2 trifluoro Acetate). EBDF A (Ethyl
Bromo Oitluoro Aceto Acetate) / Ethyl difluoro Acetate,
Ethyl Difluoro Aceto acetate. Fluoro Acetic Acids. other
Fluoro Phenyl Acetic Acids. 4-(trifluoro methyl)
salicylic acid, Methyl2-FLuoro Propionate, 4'-
Isobuty lacetophenone, S-Azon iaspiro[ 4,5]decane
hydrogen difluoride, 2,3,5-trifluorophenyl acetic acid, 3-

Page 5 of 17
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Tritluoromethyl-I-methyl-I l-l-Pyrazol-Svol, 3-
dil-luoromethyl-l-methyl-! ll-Pyrazol-d-carboxyl ie acid,
3-diFluoromethyl-l-methyl-III-Pyrazol-4-earboxamide.
Fluvastatin Jntermed iate, Gemcitabine Intermediate, N-
(4-Fluorophenyl)-2-Hydroxy-N-Isopropyl acetamide

.~f.Q.~.l;I.~~.~.!.\.~~~~
I-Am inocyclopropanccarboxylic acid, 3-
Oxocyclobutanecarboxylic acid. Methyl-2-fluoro-6-
hydroxy benzoate (FIIMB). Methyl-2-fluoro-6-
methoxybenzoate. Methyl 2A-Ditlllorobenzoate. 2-
Ch loro-I-(5-fluoro-2-metho:\.yphenyl) ethan-I-one. 2-
Methy 1-4-(tri fluorcmethyl)- I ,3-lh iazo le- 5-carboxyl ic
ac id, 4-(T rifluorornethoxy jisobutyrophcnone

r.fQ!J.l;I.<;.~.~~.f:I.1.Q.Y.~
(2,4,5 trifluorophenyl Aceticaeid, 6 Fluoro 3,4-Dihydro- _+!=. 4' :/
2H-l-BenzoPyraan-2-Carbooxylicacid, Ethyl 2-

~.eye lopropyl-4-( 4- fluorophen ylj-qu ino Iyl-3-carboxylate,
2.8 Bis Trifluoro Methyl (4 hydroxy QlIinolene).I-(3.5-
Dich loropheny 1)-2.2.2-trifluoroethanone.2-Bromo-I.I-

(Difluoroethane. (±) trans-4-( -l'-fllloropheoyl)-3-
hydroxymethyl-N-methylpiperidine

II r.r.Q!J.l;I.<;$.5i.~~!~h.N~.(~.l;\;l)g~ 20 0 20
5 Difluoro Methoxy 2 Mercapto I H Benzimidazole, 4,4 c'

Difluorocyclchexane carboxylic acid. Ethyl (3S)-3(4.4
d ifluorocyclohexane-l-carboxamido )-3 pheny I
propanoate, Ezetimibe intermediate. 6-Fluoro-2-
Methy lindole

r.r.Q~.I;I.~$.~.A~~~~~'
2-blltyl-4-ch loro-f-forrnyl im idazole

r.r.Q!J.I:I.';~.~.R~.f:I.1.Q.Y~~
--

12 rr.Q.~.l;I.~$.5i.m~h.N~.(~.~.~g~ 50 -30 20
3-trifluoroll1ethyleinnalllie Acid, Chloro Fluoro Benzoic
acid. Oi Fluoro Benzoic acid. Fluoro propionic acid. 2-
Fluoro-4-Nitro Benzoic Acid. 4-Bromo-2-fluorobenzoic
acid. 3A-diflllorophenylboronic acid. 5-(4-
Fluoropheny 1)-5-0xopentanoic acid. 1-Fluoro-6-
hydroxybenzoic acid. 2.3.4.S-Telratluorobenzoic Acid.
2.3.45-Tetrat1l1orobcn70~ I chloride
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f.r.9~.I;I.~~.A~~~
2-Chloro-5-(triDuorol11etln 1) benzoic acid. 2-nuoro-4-
nitrobenzoic acid, 3-bromo-2-fluorobenzoic acid

.f r.9~.I;I.~~~.~&Q;l.Q.Y.~~ I--
13 .fr.9~.I;I.~~.~.~Y.~!h.NQ.~.~.~.J;l_g_~ 20 -20 0

--
.fr.9~.~.~~.~A~~~~.
-- .
.fr.9~.I;I.c;~.~.R~.~.9.Y.~~
2,2 Difluoro benzodioxozole

Total 1960 -5 2955

~~ .. (f.
Inorganic Products ~ )::

I Product Existing
;-r

Total Ir. Proposed
No. (MTlYear (MT/Year (MTlYear)

) )
I P.rQ~~~t~.~Y~~~..N~.~h~ng~ 3aOO~ .' -2000 28000

Sulfuric acid / Oleum / Spent sulfuric acid

p.!:Q~~~!$.A~~.~~ I·
--
P.rQ~~~~.x~m~n:~.~.
-- I

') P..r:Q~~~t$..~,j.t.~..~.9.~h~ng~ 10800 0 10800
Hydrofluoric acid

P..r:Q~~~t~...:\~~.~~
--
r.rQ~!!~!~.x~m!Qy'~.~
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3 p.":~~!-!~~~..~~~l~.J~.Q.~h~ng~ 5800 0 5800
Metal Fluorides (Aluminum Fluoride, Sodium Aluminum
Fluoride, Potassium, Sodium, Magnesium, Cadmium.
Barium. Nickel..Silicon fluorides &bifluorides, Fluoboric
acid and fluoborates & Alkali metal Fluoro
Phosphates(SodiumlPotassium). Lithium fluorides &
bifluorides, hexafluoro silicicacid, sodium silico fluoride,
Lithium tetrafluoroborate. potassium Fluoro titanate, ABF
& Derivatives (Frosting Powder). Metal Chlorides. bromide
and oxides (potassium & copper chloride, copper and

~~
sodium bromide, copper oxide and others). Sodium mono )
fluoro phosphate, Antimony trifluoride, Potassium

h.!.
b ifluoride. Calc iurn fluoride i

P'.I:9.~!-!~~~..~~~.~~
Fluoro titanic acid. Fluoro zirconic acid, sodium bitluoride. .
Lithium Cryolite. Lead hcxafluorosilicate solution.
strontium fluoride. tin fluoride. barium fluoride. potassium
fluozirconate, zinc fluoride. cadmium fluborate, 'ickel
fluoborare. zinc Iluoroborate, potassium
hexafluorozirconate, potassium hexafluorotitanate, lead
fluoborate, tin fluoborate, zinc fluorosilicate. sodium

(~"'"
I)fluoborate

p..a:9.~!-!~~.X~m9.~~.~.
--

-l p.r.9.~!-!~~~..~J~.~..~.Q.~~~ng~ 9000 0 9000
Mafron (HCFC, lIFC, liFO refrigerant gases), IIFO-1336,
HFO-1234yf/ze, M-41 Oa, M-407c, M-404a, M-422d, M-
417a, M-438a. M-513a, M-514a, M-449a, M-452a, M-452b

r. ..:~~ ~!~!~..~~.~.~~
M-23, M-32, Fluoro Propene, Fluoro Butene, Fluoro
Propane, FluoroCyclo Butane -
p.r.9.~!-!~!$J~~IT!9.~~.~I.
--

S r..a:9.~H~.!$.~~·.i.t.~..~~ ..~~~ng~ I -l700 2000 6700
Misc. Fluoride (BF3. ,\BF. <\F and adducts such as BF) -
Ether. BF3 -I- THF. BD + Acetonitrile. BF) -+ Phenol. BF3
+ Ethyl Amine. BF3 + Methanol. BF3 - Ethy I Acetate. and
other BF3 adducts, Fluoropyridines. HF - Lrea. Fluoro

IPhosphoric acids. HF Triethyl Amine etc. and other HF

Page 8 of17
Mis. Navin Flourine Internation Ltd.(ID-20995) 35

44



GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone : (079) 23226295
Fax: (079) 23232156
Website: www.gpcb.gov.in

•

adducts, BF} + Ethyl Acetate, BF3 Acetate. Tetra Butyl
Ammon ium Fluoride in THF etc. and another HF adducts

rK9.~H~t~.A~.~.~~!
Boron trifluoride dihydrate Complex. Boron trifluoride -
dbe complex, Boron trifluoride-dint complex.
Borontrifluoride-dms complex, BF3 .mthf complex.
Methylchlorohydrate, Tetrafluoroboric acid.Et complex,
BF3.dmc Complex, ammonium polyfluoride, fluorine gas,
Sulfur Hexafluoride, Iodine Pentafluoride, ammonium
fluoroborate. .'"I~~
r.f9.~ H~t~...R~m9.~~~~
--

Total 60300 0 I 60300 I
Grand Total (Organic + Inorganic Products) 63260 I -5 ;;r 63255

Sr.No. By Products I Total quantity
1 Calcium Sulphate (CaSO~. Gypsum Plaster) 38800

2 Maximum of all lIC! based Products (CaCI2, FeCI3, PAC, 40483
NH4CI)

Total ." 79283

Sr.No. Other Products Total quantity
1 Electricity (CPP - I & CPP - 2) 2800000 Unit/Month

2 Steam from (CPP - 1 & CPP - 2) 28 80MT IMonth

3 Thermal Oxidation of HFC-23 @88Kglhr

Subject to specific condition:

1. Industry shall manage Solid Wastes generated from industrial activities as per Solid Waste
Management Rules-2016 (solid waste as defined in Rule-3(46).

2. As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed to make
an arrangement in Utilities to replace at least five percent (5%} of your solid fuel requirement
by 'refused derived fuel'.

3. Industry shall obtain NOC from CGW A as per order of Hon. National Green Tribunal for the
withdrawal of ground water.

4. Industry shall provide dedicated storage facility for fly ash.
5. Industry shall comply with fly ash notification 1999 as amended from time to time.
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6. Industry shall provide STP since domestic waste water generation is 190 KL/Day and
submit documentary proof to the Board within 3 month.

3. The condition I 0-3 of the said CCA order is amended as below:
3. CONDITIONS UNDER WATER ACT, 1974:

3.1. Water Source: Local Body and STP recycle \\ atcr.
3.2.The quantity of the fresh water consumption for industrial purpose. after CCA-Amendment. shall

be reduced from 3805 KLiDay to 3752.16 KLiDay.
3.3. The quantity of the \\ ater consumption for domestic purpose, after CCA-Amendment, shall not

exceed 200 KLlDay.
3.4. The quantity of the domestic waste water (Sewage), after CCA-Amendment, shall not exceed 190

KL/Day.
3.5. Domestic effluent shall be disposed off through septic tank/soak pit system.
3.6. The quantity of the industria I effluent to be generated from the manufacturing process and other

ancillary industrial operations, after CCA-Amendment. shall be reduced from 3530.0~ KLlDay
to 3477.24 KLlDay.

3.7. The applicant shall operate effluent treatment system efficiently so that treated effluent from the
industrial unit shall COnf0n11to the norms mentioned below

PARAMETERS GPCB NOR:\lS
PH 6.5 TO 8.5

Temperature 40u C
Colour (pt.co.scale) in units 100 units
Suspended Solids 300 mg/I
Oil and Grease 10 mg/I
Chlorides 600 mg/I
Sulphate 1000 mg/I
Phenolic Compounds 1 rng/l
Sulphides 2 mg/I
Ammonical Nitrogen 50 rng/l
Total Chromium 2 rng/l
Hexavelent Chromium 0.1 mg/l
BOD (5 days at 201JC) 30 mg/I
COD 100 mg/l
Total Dissolved Solids 2100 mg/l

3.8. The final treated effluent shall conform to the above standards shall be re-used in process upto
maximum extent possible and remaining shall be discharged into the Surar Municipal
Corporation drain for sending to STP Bamroli to maintain Zero 1 iquid Discharge.

3.9. Industry shall provide fixed pipeline \\ ith flow meter for the reuse of TP (Bamroli) treated
effluent and for disposal to SMC and maintain its records,
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4. Condition 1\0-+ of the said CCA order is amended as below,

4. CONDITIONS L~l)ERAIRACT.1981:

4.1. The Follow inz shall be used as fuel.
Sr. I:

No. Utility Fuel Quantity

1 Boiler (SM-SO) Natural Gas 360~ebr
2 HF kiln heating furnace No.270 Natural Gas 315 M'>hr
3 Fluorspar drying furnace No.248 Natural Gas 100 M'1lf
4 Alumina Drying Natural Gas .35 M'>hr
5 Thermic fluid Heating system Natural Gas 25 ;v1-''hr
6 For Cpp 1 Gas engine (2 Nos.) Natural Gas 625 \f~'}1r Bf7 For CPP 2 Gas engine (2 Nos.) Natural Gas 625 M>hr
8 Thermal Oxidation Plant (COM) I Natural Gas 542.-+ K!!IDa\· ~61
9 Captive Incineration (200 Ka Hr) Natural Gas 50 ~n'hr 1 I
10 I Boiler Natural Gas -+ 1.66 Kg/hr ( 100011 Hot Air Generator (2 Nos) Natural Gas
12 DG sets (2 Nos) Natural Gas M3/day)

4.2. Applicant shall install & operate air pollution control system in order to achieve norms prescribed
below:

4.3. The flue gas emission through boilerlHP Kiln/CPP stack shall conform to the following
standards:

Sr. Stack Stack Air Pollution Parameters Permissible
No. attached to beight in Control Limit

meter Measures

Boiler (SM- Particu late Matter 150 mg/Nm"
1 50) 35 Low NOx Burner S02 100 ppm

NO, 50 ppm
Thermic fluid Adequate stack Particulate Matter 150 mg/Nm

2 Heating 30 height S02 100 ppm
system NO" 50 p_gm
For CPP 1 Adequate stack Particulate Matter 150 rng/Nnr'.., Gas engine (2 30 height SO] 100 ppmj

Nos.) NO, 50QQm
For CPP 2 Adequate stack Particulate Matter i50 rng/Nnr'

4 Gas engine (2 30 height S02 100 ppm
Nos.) NO, 50 p_Qm

Page 11 of17
Mis. Navin Flourine Internation Ltd.(ID-20995)

Clean Guiarat Green Guiarat
38

47



•

HF kiln Adequate stack Particulate Matter 150 rng/Nm '

5 heating 19.5 height
S02 100 ppm

furnace No. NO", 50 'ppm
270
HF heating Adequate stack Particulate Matter 150 mg/Nnr'

6 furnace No. 19.5 height S01 100 ppm
2.+8 NO, 50 ppm

Cyclone 150 mgINm3

7
Alumina 30 separator Bag Particu late Matter
Drying Filter with

Scrubber system
2-Stage Alkali Particulate Matter 50 mglNm3
Scrubber S02 200 mgINm3

~. NOx 400 mgINm3

Captive HCI 50 rngINrn3

8 Incineration 30 CI2 09 rngINrn3

(200 Kg/Hr) HF 04 rngINm3
CO 100 mglNm3
TOC 20 m~m3
ITBr 30 mg/'mJ
Br 01 mgfNm3

Bag Filters Particulate Matter 150 111g!N III 3
9 Boiler 35 S02 100 ppm

NOx 50 ppm
Hot Air Adequate stack Particulate Matter 150 mgINm3

10 Generator 19.5 height S02 100 ppm
2-Nos NOx 50 ppm

DG sets Adequate stack Particu late Matter 150 mglNm3
II 2-Nos 11 height S02 100 ppm

NOx 50 ppm
,

4.4. The process em ission through vanous stacks/vent 01' reactor, process, and vessel shall con form to
I f II . t d dtne 0 OWing s an ar s:

I Vent
Stack Process vessel to which the beight Air Pollution Parameters Permissible
nos. stack/vent is attached in Control Measures Limit

meter I

PM I 100 mgINm

1
For Thermal 30 Scrubber system 502 .+0 mg.Xm ~
Oxidation(CDM) "'0, 25 mg""\'m3

l ~ ~, HF 6mlt""\'m
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1 1
Hel 120 mg xm ~
CI~ ()C) mz ~m

I ~kgT of.0
Dernister pad caustic concen.

.., Sulfuric acid plant 40 (11111(II Acid
scrubber produced.Acid mist , ~5 mgi~ml

3 HF plant Off Gases Scrubber 30
Pact-ed tower & HF I 06 mg ~m:
Venturv Scrubber SO~ ~oma xm

4 25 Packed tower & SPM 1100 mg xm f
AIF3 Plant Ventury Scrubber HF 06 m2. "xm I

5 Cryolite plant 25 Bag filler & Spray PM 140 mg);m:
tower HF 06 mg_"\m'"

6 Miscellaneous Fluoride plant 12 Packed column & PM 40 mglNm~)
(BF3 Plant) Venturv scrubber HF 06 mz/Xm .

HF 06 mg Xm
,

I 7 Mafron (Refrigerant Gases) 2} Pacl-.ed column & CI~ 09 maVm
,

Venrury scrubber ~ 1
HCI 20 rng/Nm

8 Flouro Toluene 12 Pac"ed column & HF 06 mg/lvrn l

Fluoro Benzene Ventury scrubber NO, 25 mg/Nrrr'
4 Fluoro Benzyle Chloride. HCI I 20 mgIN m:
4 Fluoro Benzaldehvde Cb 09 mg/Nm:

Packed column & NO, 1

9 12
25 IIIgIN m:

1 Bromo 4 Fluorobenzene Ventury scrubber HBr 30 mgIN ny'
Br~ 02 mz/Nrn '
HF

~ ~
06 mz/Nm

I
20 rnz/Nrrr'4 Fluoro Acetophenone. Pacl-.ed column &

HCI
- 110 4 Fluoro Benzoic Acid, 12

Venrury scrubber CI:! 09 mz/Nm
4,3 Di tluoro Benzophenone 0,<

~ 1
25 rng/Nm

Fluoro Aniline,
HC} 20 mg/Nrrr'
CI2 09 mg/Nrrr'

1 I Benzotrifluoride, 12 Packed column & NO, 25 mg/Nm 'Parachloro Benzotritluoride. Vcntury scrubber
SO~ 40 mg/Nm ~

Amino Benzotrifluoride
HF 06 mg/Nrrr'

Packed column &
HCI 20 mg/Nm

12 Tri tluoro Acetic Acid 12 Veniury scrubber CI1 09 mg/Nrrr'
HF 06 mz/Nm

13 PAC/FeCI3INH4CII CaCI2 - 12 Packed column & HCI 20 mgiNm3
3 Nos Yentury scrubber CI2 09 mgINm3
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4.5.Ambi ent air quality with 111 the premises 0 the industry shall conform to the following stand
PARAMETERS PERMISSIBLE LIMiT (Micrograrn/M' )

Annual 24 HI's Average
Particulate Matter-I 0 (PM 10) 60 100
Particulate Malter- 2.5 (PM 25) 40 60
S02 50 I 80
NO" 40 80

f ards.

4.6. The applicant shall provide portholes, ladder. platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board's staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers such as
S-I, S-2, etc. and these shall be painted/displayed to facilitate identification.

4.7. The industry shall take adequate measures for control of noise levels from its own so~s
within the premises so as to maintain ambient air quality standards in respect of noise to less
than 75dB (a) during day time and 70 dB (A) during night time. Day time is reckoned in between
6a.l11. and 10 p.m. and night time is reckoned between 10 p.m. and 6 a.m

4.8. D.G. Sets Conditions
The D.G. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr.
no. 95 of Schedule-I of the rule-J of E.P. Rules -1986 and Noise pollution level as per the Air
Act-1981.
D.G.Sets standards:-
The flue gas emission through stack attached to D.G.Sets shall conform to the following
standards.

a) The minimum height of stack to be provided with each of the generator set shall be H=h
+ 0.1 (KVA) 112. where H= Total slack height in meter, h= height of the building in
meters where or by the side of which the generator set is installed.

b) Noise from DG set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically. at the users end.

c) The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 25 dB (A) insertion loss or for meeting the ambient noise standards,
whichever is on the higher side ( if the actual ambient noise is on the higher side. it may
not be possible to check the performance of the acoustic enclosure/ acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient noise level. preferably, in the night time). The measurement for insertion
loss may be done at different points at 0.5 rn from the acoustic enclosure/room, and the
averaged.

d) The D.G. et shall be provided \\ ith proper exhaust 11111 ffler \\ ith insertion loss of
minimum 25 au (A).

e) All efforts hall be made to bring down the noise level due to the D.G.Set. outside the
premises. \\ ithin the ambient noise requirements b~ proper siting and control measures.
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f) Installation of a D.G. Sets must be 5triCII~ In compliance w ith [he recommendations of
the D.G.Setmanufacturer.

g) A proper routine and preventive maintenance procedure for the D.c.. et should be set
and followed in consultation with the DG Set manufacture which .'.LuIJ help prevent
noise levels of the DG Set from deteriorating \\ ith use

5. Condition No.6 & 7 ofthe said CCA order is amended as below.

6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT ~1)

TRANSBOUNDARY) RULES, 2016 Form-2 [See rule 6 (2)]
Form for grant of authorization for occupier or' operator handling Hazardous waste
6.1 Authorization order No:- AWH-108178 date of Issue: 26-05-2020.
6.2 Mis. Navin Flourine Internation Ltd.is hereby granted an authorization to operate

facility for following hazardous wastes on the premises situated at Plot No: 2.4 to
13.14/1.2.3.19.20 to 58. Surat Navsari Road. Bhestan. Surat-395023. Tal: Chorasi.
Dist: Surat.

~ w heduJ I Q F illr. O. aste c e- uannty ac ty
/Cateaori ''IT/Year

I ETP Sludge 1-34.3
1937 Collection. Storage, Transportation.
MT/Year Disposal at TSDF

2 Process Sludge 1-20.4 625 MT/Year
Collection. Storage. Transportation.
Disposal at TSDF

3 Sulphur Sludge 1-20.4 50 MT/Ycar Collection. Storage. Transportation.
Disposal at TSDF

-+ Distillation I
Residue(H igh

1-20.3 20 MT'Year Collection. Storage. incineration at
Boiling captive incinerator within unit.
Impurities)

5 12.4 Collection. Storage, T ransportation,
Used Oil [-5.1

MTlYear disposal by selling to registered Re-
refiner.

6 Discarded 12000 Co llection. Storage. transportation

Containers
1-33.1

Nos./Year
disposal by selling to Authorized
Recycler after decontamination

7 Collection, Storage, transportation
Spent Catalyst 1-t 7.2 12 MT/Year disposal by selling to registered

reprocess.
8 Incineration

1-37.2 3 MT/Year Collection. Storage. Transportation.
Ash Disposal at TSDF
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9 Collection, Storage, Transportation,
Plastic Bags 1-22.2 3 MT/Year disposal by selling to authorized

recycler.
10 Cotton Will be disposed off through captivewaste/incinerab 1-33.2 12 MTlYear

Ie \\ aste incinerator

II E-Waste 0.2 MTlYear Will be disposed off. to approved E----- \\ aste site
6.2 The authorization shall be valid up to 01-01-2025.
6.3 The authorization is subject to the conditions stated below and such other conditions as

may be specified in the rules from time to time under the Environment (Protection) Act-
1986. I

6.4 The authorization is granted to operate a facility for collection, storage within factor}-
premises transportation and ultimate disposal of Hazardous wastes as per condition
no.6.2 to the industry having valid CCAof this Board.

7. TERMS AND CONDITIONS OF AUTHORISATION
7.1. The applicant shall comply with the provisions of the Environment (Protection) Act-1986 and

the ru les made there under.
7.2. The authorization or its renew al shall be produced for inspection 8[ the request of an officer

authorized by the Gujarat Pollution Control Board.
7.3. The persons authorized shall not rent, lend. sell. and transfer or otherwise transport the

hazardous wastes without obtaining prior permission of the Gujarat Pollution Control Board.
7.4.Any unauthorized change in personnel. equipment or working conditions as mentioned in the

authorization order by the persons authorized shall constitute a beach of this authorization.
7.5. The person authorized shall implement Emergency Response Procedure (ERP) for which this

authorization is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time;

7.6. The person authorized shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on "Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Wastes and Penalty"

7.7. It is the duty of the authorized person to take prior permission of the Gujarat Pollution Control
Board to close down the facility.

7.8. An application for the renewal of an authorization shall be made as laid down in rules 6(2)
under Hazardous and Other Waste Rules. 2016.

7.9.The imported hazardous and other wastes shall be full) insured for transit as well as for any
accidental occurrence and its clean-lip operation.

7.10. The record of consumption and fate of the imported hazardous and other \\ astes shall be
maintained.
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7.11 The hazardous and other \\ asres \\ hich gets generated during recy cling or reuse or recov ery or
pre-processing or urilizanon of imported hazardous or other \\<.1,te!> sha.l be treated and
disposed of as per specific conditions of authorizarion

7.11. Any other conditions for compliance as per the Guidelines ssued b~ t l~ \1 msrry of
Environment. Forest and Climate Change or Central Pollution Control Board 'ow ti-ne to
time.

7. J 3. The waste generator shall be totally responsible for (i.e. collection. storage. trar-sr- nation and
ultimate disposal) the wastes generated.

7.14. Records of waste generation. its management and annual return shall be submitted to Gujarat
Pollution Control Board in Form-4 by 30lh day of June of every year for the preceding period
April to March.

7.15.ln case of any accident, details of the same shall be submitted on Form-II to Gujarat
Pollution Control Board,

7.16. As per "Public Liability Insurance Act-91 ,. company shall get Insurance Policy. if applicable.
7.17. Empty drums and containers of toxic and hazard material shall be created as per guideline

published for "Management & Handling of discarded containers". Records of the same shall
be maintained and forwarded to Gujarat Pollution Control Board regu larly.

7.18. ln case of transport of hazardous v. asies to a facility for (i.e. treatment. storage and disposal)
existing in a State other than the State where hazardous wastes are generated. the occupier shall
obtain' 0 Objection Certificate' from the State Pollution Control Board or Committee of the
concerned State of Union Territory Administration where the facility exists.

7.19. Unit shall take all concrete measures to show tangible results in waste generation, reduction.
avoidance, reuse and recycle. Actions taken in this regard shall be submitted within three
months and also along \\ ith Fonn-4.

7.20.lndustf) shall have to display the relevant information with regards to hazardous waste as
indicated in the Hon. Supreme Court's Order in W.P. 1\0.657 of 1995 dated 1411October.
2003.

7.21. Industry shall have to display on-line data outside the main factory gate with regard to
quantity and nature of hazardous chemicals being handled in the plant. including wastewater
and air em iss ions and sol id hazardous wastes generated \\ ith in the factory prern ises.

6. The rest of the conditions of the above referred CCA order shall remain unchanged. You are
directed to comply with these conditions.

For and on behalf of
Gujarat Pollution Control Board

~ni)
Deputy Chief Environment Engineer
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A,Gandhinagar-382010
Phon~ (079) 23226295
Fax (079) 232~2156
Website www.gpcb.go.li.ri ..r ,

CCA-Amendment
(No. AWH-118538)

,

NO: GPCB/CC A-SRT -20(20)110-20995/6"-1- ¥l01
TO,
Mis. Navin Flourine Internatienal Ltd.
Piol .,4 to 13,14/1,2,3,19,20 to 58,
, at Navsari Road, Bhestan,

Surat-395023,
Tal: Chorasi, Dist: Surat.

Date: 02.)a(/zo22

SUB: Amendment in the consolidated consent & Authorization of the Board.
REF: I) CCA order No' - A WH-92317. Dated- 12/04/2018 under various Environmental Acts/Rules.

2) This office C'Ifi-amendment order no:- GPCB/CCA-SR r 20(20)/ID-20995/60672I. Dtd:-
22/11/2021

3) Your CCA Amendment Application Inward ID NO.209913 dated 26-01-2022.

In exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974. under section-21 of the Air (Prevention and Control of Pollution)-198I and
Authorization under under rule 6(2) of the Hazardous And Other Waste (Management and
Transboundary) Rules. 2016 & framed under the Environment (Protection) Act-1986. The Board has
granted CCA vide order No. A WH-92317 issued vide this office letter no: GPCB/CCA-SRT-20(20)/1D-
20995/452726 dated 2 J /04/2018. val id up to 0 J /01/2025.

The Board has right to review and amend the conditions of the said CCA order.
The said CCA order is further amended as below.

I. This order shall be read as CCA-Amendment Order No. AWH-118538 date of issued 05-05-2022
valid lip to 01-01-2025.

2. The condition No-2 of the said CCA order is amended as below

2. The consents shall be valid up to 01-01-2025 for lise of outlet for the discharge of trade effluent
& emission due to operation of industrial plant for manufacture of the following items/products:

Sr. Product Quantity as Quantity as per Total Quantity after
No. per CCA CTE- Amendment CCA Amendment

I Maximum of all HCI
based Products 40483 -28338 12145
(CaC12• FeCh PAC, MTPA MTPA MTPA

NH4CI)

Subject to specific condition:

I. - Industry shall manage Solid Wastes generated from industrial activities as per Solid
Waste Management RuJes-2016 (solid waste as defined in Rule-3(46» . .t
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2. As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed
to make an arrangement in Utilities to replace at least five percent (5%) of your solid
fuel requirement by 'refused derived fuel'.

3. Unit shall utilize 30% Spent HCI in existing production of Cacl2, FeCI3, PAC and
NH4CI & remaining Spent HCI shall sent only to actual users having valid permission
under Rule-9 of HWM Rules, 2016.

4. Process Sludge generated from unit shall be reduce from 625 MTNear to 187.5
MTNear due to reduction of production capacity of Cacl2, FeCI3, PAC and NH4CI
production.

3. The condition No-3 of the said CCA order is amended as below:
3. CONDITIONS UNDER WATER ACT, 1974:

3.1. Water Source. Canal Water& STP recycle water.
1.2. The quantity of the water consumption for industrial purpose shall be reduced from

3752.16 KUDay to 1731.96 KLiDay.
3.3. The quantity of the water consumption for domestic purpose shall not exceed 200 KUDay.
3.4. The quantity of the domestic waste water (Sewage) shall not exceed 190 KUDay.
3.5. Domestic wastewater shall be treated in ETP and discharged into SMC drain along with treated

industrial wastewater after confirming to GPCB standards.
3.6. The quantity of the industrial effluent to be generated from the manufacturing process and other

ancillary industrial operations shall be reduced from 3477.24 to 3455.24 KUday.
3.7. The applicant shall operate effluent treatment system efficiently so that treated effluent from the

industrial unit shall conform to the norms mentioned below.

PARAMETERS GPCBNORMS
PH 6.5 TO 8.5
Temperature 40u C
Colour (i:>t.co.scalel in units 100 units
Suspended Solids 300 rng/l
Oil and Grease 10 mg/I
Chlorides 600 mg/I
Sulphate 1000 mg/I
Phenolic Compounds I mg/!
Sulphides 2 mg/I
Ammonical Nitrogen 50 mgll
Total Chromium 2 mg/l
Hexavelent Chromium 0.1 mgll
BOD (5 days at 201lC) 30m~
COD 100 mg/I
Total Dissolved Solids 2100mg!1
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3.g. I he final treated CmUCIlI shall conform 10 the above standards shall be re-used in process uplo
maximum extent possible and remaining shall he discharged into the Surat Municipal
Corporation drain lor sending to ~ If> Bamroli 10 maintain /cro Liquid Discharge.

3.9. lndustry shall provide fixed pipeline with flow meter tor the reuse of STP (Bamroli) treated
effluent and for disposal to SMC and maintain its records .

•1. Condition No-4 of the said CCA order is amended as below.

4. CONDITIONS UNDER AIR ACT,1981:

4.1 II J IIIC '0 OWtng_s ia

Sr. WilityNo

~ Boiler (5M·50
2 J IF kiln hcatin
u., J luorspar dl) i

4 Alumina Dryi

1-
5 Thermic fluid

(1 For cpr I (Ia
7 For CPP:! Ga-
8 Thermal (hid-- Captive Incinc
9 Kg/Tlr)

10 Boiler

11 DO sets p No

I II he usedas rucI.

Existin~
Quantity

) Natural 03;;,;,,, __ -1......:3"..:-60Mfl
g furnace No::>~ . Natural Gas J 15 M~ 'I
ng I'urnal.:eNO.:!I~X Natural (HIS __ 100 M I
n.g Natural Gas _35 M'1/hr
I kUling system _ Natural Gas -. ::!SCVf'7hr
s cn~2 Nos_) Natural (ias 625 M '/1

- I- ::-::-:-;-r:
s engine (2 No!>._) Natural Gu... 6:!5 M II
atlon Plant (CDM) Natural (ias 542.4 Kg{

ration (200 Natural Gas 50 MJ/h

Fucl

s) Diesel 500 lit/d__________ -L ~~ ~

.:.J.2Applicant shall install & operate air pollution control system in order It) achieve norms prescribed
below:

4.3. The flue gas emission through slack attached to boiler/Hf Kiln/CPP stack shall conform to the
followi dd

41.66 Kg!
(1000 M

--Proposed Totul
after CCA
Amendment,---

ir 360 M 'hr
lr 315 M'/hr
11' 1001\1 Ihr

35 M Ih r-- 25 M Ihr-- 6:!S M '/h-r---1(' --~
Ir 625 M 'hr
, 1),1\ }.:.J:!4 "g.. ()a:_~'-

r SO \13 hr
- lhr 21.66 M'/h7

3/day) _ (520 M'/c.lay)
a\ 500 lit/da~ I

Natural Gas

o owing stan III's:
Sr. Stack attached to Stack Air Pollution Parameters I Parameter ~
No. Height Control

in meter Measure
I Boiler (SM-50) 35 Low N(h PM 150 mu/Nrn"

Burner S02 100 EEIll

30 -
NO~ 50 ppm

2 .Therrnic Fluid Adequate SHIck PM I 50 m_g/N Ill'

llcating system Height
I- S02 100 EE1l1

. NO, 50{lpm
3 For CPP I Gas I 30 Adequate Stack PM 150 mg/Nm

engine
I

Height S02 100 ppm
(2 Nos.) NO~ 5~1

Page 3 of8
Mis. Navin Flourine International Ltd.(ID-20995)

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation 47

56



- -;--\

4 For CPP 2 Gas 30 Adequate Stack PM 150 mgt'Nm-
engine Ileight SO,

-
100 ~~m

1-'
(2 Nos.) NO, 50 ~~m

5 HF kiln heating 19.5 Adequate Stack PM 150 mg/Nrn '
furnace No.270 Height SO, 100 ppm

f- - - NO~ - --- 50 ~~m
6 HF kiln heating 19.5 Adequate Stack PM 150 mg/Nm '-

furnace No.248 Height SO, 100 ppm-
50 ppmNO,

7 Alumina Drying 30 Cyclone PM 150 mg/Nm'
separator Bag

Filter with
Scrubber

- -- _ system
8 Captive Incineration 30 2-Stage Alkali PM 150 mg/Nm~ __

(200 KglHr) Scrubber
l-

SO] 200 mg/Nrn
I---

NO~ 400 mg/Nm

I--
HCI 50 mg/Nm1

-
CI, 09 rng/Nm '

I-- I II· 04 rng/Nm '
t-- CO 100 mg/Nm-

20 mg/Nm_TOC
HBr 30 mgINm
Br 02 mg/Nrn"

9 Boiler 35 Bag Filters PM 150 rng/Nm -
SOl 100 ppm
NO" 50 ppm

10 DG sets II Adequate Stack PM 150 mg/Nrn
2-Nos Height S02 100 ppm. NO, 50 ppm

4.4. The process emission through various stacks/vent of reactor, process, and vessel shall conform to
I ~II' d dt ie 0 owmg stan ar s:

Sr. Stack attached to Vent Air Pollution Parameters Parameter
No. Height Control Measure

in
meter

I For Thermal Oxidation 30 Scrubbing System PM 100 mg/NIT!. ~
(CDM) :::.02 40 mgINm

NO~ 25 mg/Nrn
HF 06 mg/Nm
HCI 20 mg/Nm''
Cb 09 rng/Nm' -
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-2 Sulfuric acid plant 40 Demister pad & caustic SOl 2kgIT of Cone.
scrubber (100%) Acid

Produced.
i--Acid Mist 25 mgINm

---- -J IIF plant Off Gases 30 Packed tower &Venturi liP 06 mg/Nm'
Scrubber Scrubber

f--
SO, 40 mg/Nrnrr Alf) Plant 25 Packed tower &Venturi

._ S.~~
100 mg/Nrrr'

Scrubber 06 mg/Nm'
5 Cryolite plant 25 Bag filter & Spray tower PM 10~m"'-

.__ Hf· ,-
06 mg/Nm

6 Miscellaneous Fluoride 12 Packed column &Venturi PM 100 mgINm
plant (BF~ Plant) scrubber I--- HF 06 mg/Nrrr'

7 Mafron (Refrigerant 21 Packed column IIF 06 mg/Nm'
Gases) &VenturiScrubber I-

CI2 09mg/Nm'r-
HCI 20 mgINm

8 Fluoro Toluene 12 Packed column &Venturi HI' 06 rng/Nm'
Scrubber

f--
NOx 25 mg/Nm'Fluoro Benzene

9 4 Fluoro Benzyl 12 Packed column &Venturi IIC) 20 mg/Nrn'
Chloride. Scrubber r-- CI 09 mg/Nm'
4 Fluoro Benzaldehyde

f-- 7

25 mg/Nm'_ NO,
IISr 30 mg/Nm

I Bromo 4 - 02 mg/Nm '
- ~~Fluorobenzene 06 mg/Nm '

10 4 Fluoro Acetophenone. 12 Packed column &Venturi IICI 20 rng/Nm '
Scrubber r--

4 Fluoro Benzoic Acid, el2 09 mg/Nm'

4,3 Oi Fluoro NO~ 25 mg/Nm'
Benzophcnone

I I Fluoro Aniline 12 Packed column &Venturi HCI 20 mg/Nrrr'
Benzotrifluoride scrubber CI2 09 mgINm
Parachloro NOx 25 rng/Nrrr'
Benzotrifluoride
Amino Benzotrifluoride S02 40 mg/Nm'

4

IIF 06 mgINm
12 Tri Fluoro Acetic Acid 12 Packed column &Venturi IICI 20 rng/Nrn'

Scrubber CI, 09 rng/Nrrr'
. HF 06 rng/Nm '

13 PAC/FeCliNI-bCII 12 Packed tower and HC) 20 rng/Nrn
eaCb - 2 Nos" Venturi scrubbers

4.5. Applicant shall comply with National Ambient Air Quality Standards notified by Central
Pollution Control Board, New Delhi time to time under the provision of the Environment
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(Protection) Act-I 986 for all the parameters. The concentration of all parameters in the ambient
air within the premises of the industry and a distance of 10 meters from the sources (other than
the stack/vent) shall not exceed than the permissible limit. Standards are as per Annexure.

4.6. The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board's staff. The
chimneyts) vents attached to various sources of emission shall be designed by numbers such as
S-I, S-2, etc. and these shall be painted/displayed to facilitate identification.

4.7. The industry shall take adequate measures for control of noise levels from its own sources
within the premises so as to maintain ambient air quality standards in respect of noise to less
than 75dB (a) during day time and 70 dB (A) during night time. Day time is reckoned in between
6a.m. and I0 p.rn. and night time is reckoned between 10 p.m. and 6 a.m

4.8. D.G. Sets Conditions
The D.G. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr.
no. 95 of Schedule-l of the rule-3 of B.P. Rules -1986 and Noise pollution level as per the Air
Act-1981.
D.G.Sets standards:-
The flue gas emission through stack attached to D.G.Sets shall conform to the following
standards.

a) The minimum height of stack to be provided with each of the generator set shall be l-l=h
+ 0.2 (K VA) 1/2, where H= Total stack height in meter. h= height of the building in
meters where or by the side of which the generator set is installed.

b) Noise from DG set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically, at the users end.

c) The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 2S dB (A) insertion loss or for meeting the ambient noise standards,
whichever is on the higher side ( if the actual ambient noise is on the higher side, it may
not be possible to check the performance of the acoustic enclosure/ acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient noise level, preferably, in the night time). The measurement for insertion
loss may be done at different points at 0.5 m from the acoustic enclosure/room, and the
averaged.

d) The D.O. Set shall be provided with proper exhaust muffler with insertion loss of
minimum 25 dB (A).

e) All efforts shall be made to bring down the noise level due to the D.G.Set, outside the
premises, within the ambient noise requirements by proper siting and control measures.

f) Installation of a D.G. Sets must be strictly in compliance with the recommendations of
the D.G.Set manufacturer.

g) A proper routine and preventive maintenance procedure for the D.G.Set should be set
and followed in consultation with the DG Set manufacture which would help prevent
noise levels of the DO Set from deteriorating with lise ~
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5. Condition No.6 of the said CCA order Is amended as below.

6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT AND
TRANSBOUNDARY) RULES, 2016 Form-2 [See rule 6 (2)]

Form for grant of authorization for occupier or operator handling Hazardous waste
6.1 Authorization order No:- AWH-118538 date of Issue: 05-05-2022.
6.2 MIs. Navin Flourlne International Ltd.is hereby granted an authorization to operate

facility for following hazardous wastes on the premises situated at Plot No: 2.4 to
13,14/1.2.3.19.20 to 58. Surat Navsarl Road. Bhestan. Surat-395023. Tali Chorasi.
Dist: Surat.

Sr. Type ofWastc Category
Quantity (MTlYear)

Facility
No. Existing Proposed Total

f--
Collection, Storage,

1 ETP Sludge 1-34.3 1937 -- 1937 Transportation, Disposal at
ISOI· -Collection, Storage,

2 Process Sludge 1-20.4 625 -437.5 187.5 Transportation, Disposal at
rSDF
Collection, Storage,

3 Sulphur Sludge 1-20.4 50 -- 50 Transportation, Disposal at
TSDF

Dist illation Collection, Storage

4 Residue 1-20.3 20 20 Incineration at captive
(High Boiling -- incinerator within unit.

Impurities)
Collection, Storage,

S Used Oil 1-5.1 12.4 -- 12.4 Transportation, Disposal b}
sellin_g_to registered Re-refincr

12000 12000
Collection, Storagel

6
Discarded 1-33.1 transportation disposal b)
Containers Nos'/Year -- Nos.lYear selling to Authorized Recycler

after decontamination.
,-.. Collection, Storage.

Transportation and sell to end
users/actual users having Rule-

7 Spent Catalyst 1-17.2 12 -- 12 9 permission.
M/s. Riddhi Siddhi Steel &
Alloys, MlDC, Kamleshwar.

- Nagpur,

incineration Collection, Storage.
8 Ash 1-37.2 3 -- 3 Transportation, Disposal jTSDF
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Coil
9 Plastic Bags 1-22.2 3 -- 3 Tran

selli
Cotton waste Will

10 lineincrable 1-33.2 12 -- 12 Capt
waste .-

11 E-Waste 0.2 0.2
Will- -- appr- Coli
Tran
users
9 pe

12. Spent IICL 1-29.6 00 18900 18900 1)

2) M

Insulation Coil
13. III-B2030 00 24 24 Tranwaste

TSD

eel ion, Storage.
sportation, disposal by
ng to authorized recycler.

be disposed off through
ive Incinerator

be disposed
oved E-waste site
eel ion, Storage.
sportation and sell to end
lactual users having Rule-

rmission
MIs. Shreeji Industries
Dhinoj, Tal: Chanasma,
Dist: Patan.
Is. Yogi Chern lndustrie s,
Old Bunder Road.
Bhavnagar-36400 I

ection, Storage.
sportation, Disposal at
F

--------------------------------~

6.2 The authorization shall be valid up to 01-01-2025.
6.3 The authorization is subject to the conditions stated below and such other conditions as

may be specified in the rules from time to time under the Environment (Protection) Act-
1986.

6.4 The authorization is granted to operate a facility for collection, storage within factory
premises transportation and ultimate disposal of Hazardous wastes as per condition
no.6.2 to the industry having valid CCA of this Board.

6. The rest of the conditions of the above referred CCA order shall remain unchanged. You are
directed to comply with these conditions.

..

For and on behalf of
Gujarat Pollution Control Board

t ~-
~ :l--\~

(Smt s.~~qv.)
Unit Head, Surat
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~ '""'U'
GPCB

CCA-Amendment
(No. AWH-l08178)

NO: GPCB/CCA-SRT-20(18)/ID-209951 S c '6 '3 ~ 7_
TO,
Mis. Navin Flourine Internation Ltd.
Plot~~,.t to 13,14/1,2,3,19,20 to 58,

~tfu't Navsa.,·j ~m,d, Bhestan, Surat-395023,
Tal: Chorasi, Dtsr: Surat,

Date: 0 1-lD + /'<o.l..O

UB: Amendment in the consolidated consent & Authorization of the Board.
REF: I) CCA order 0: - A WII-92317. Dated- I~/04/20 18 under various Environmental Acts/Rule .

2) Your CCA Amendment Application Inward 10 0.175379 dated 24-04-2020.

In excrci c of the power conferred under section-Sf of the Water (Prevention and Control or
Pollution) Act-I97-L under ....ccuon-Zl or the Air (Prevention and Control of Pollution)-1981 and
Authorization under under rule 6(2) or the Hazardous nd Other Waste (Management and
Transboundary) Rules. 2016 & framed under the Em ironment (Protection) Act-1986. The Board has
granted CCA vide order o. A WH-92:117 ill. lied viele [his office letter 110: GPCB/C A-SRT-20( 18)/10-
10995/119569 dated 1110412018, valid LIp to 0 I10 1/2025.

The Board has right to review and amend the conditions of the said CCA order.
The said CCA order is further' amended as below.

I. This order shall be read as CC A-Amendment Order No. A WH-IOSI78 date of issued 26-05-2020
valid up to 01-01-2025.

2. The condition No-2 of the said CCA order is amended as below

The consent shall be valid up [0 01-01-2025 for use or outlet for the discharge of trade effluent
& emission due to opcrat ion of industria I plant for manu facture or the following items/products:

Organic Products
-

Sr. No. Products Existing Proposed Total
(MT/Year) (MT/Year) (MTlYcar)

-
I r.!".Q.t:I.~S.t.~.~y.~H!.N~.(_l.I.<;t"_I_g~ 250 -110 10.1()

Fluoro 'l olucnes I Fluoro Benzene I Difluoro Benzenes
ICh 101'0Fluoro Toluene .1,2.3 -tri fluorobenzene, 1.2.4-
T rifluorobenzene

r.r.Q~.~.~.I.~.~.~~~~~
--
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.~r.Q.(hl.~.t.~.R~.r:t:'.9.Y.,?~
--

2 .~r.q~'."'.~~.~.~~H!.~.~.~.I).~.~l.1l-~ 90 -30 60
Fluoro Benzaldehj des (4 & 2 Fluoro Benzaldehyde), 4
Fluoro Benzyl Chloride. 3 Fluoro Benzo I eh loride, 4
Fluoro 3 Phenoxy Benzaldehyde, 5 Bromo 2 Fluoro
Benzaldehyde

:~r.Q5~.~I.<;.t.~.MI.~~~I.
--

.~!~Q.t.l.I.I.<;.I.~.R~.I.I.l.V.Y.~~
2 Chloro 6 Fluoro Ben/aldch)dc.3-Chloro-2-
fluorohenzaldchyde.
4 Fluoro Benzal chloride, 3.4-DirluorobcIlLuldehydc

3 rr.q.l.I."'.'l.t.~.~~:~!'!.N ~.~.~.~.~I_g.~ -140 -15 425
Bromo Fluoro Benzenes (I Bromo 4 Fluoro benzene. :2 ~

'''-
Bromo 4 Fluoro Aniline, 2 Bromo 6 Fluoro Aniline. 4 ;:\Bromo 2 Fluoro Aniline. 3 Bromo Benzorrifluoridc, I~
TFBB (3.4.5 Tri Fluoro BrOIllO Benzene), BFAA (2
Br011104 Fluoro Acetanilide). :2 Bromo 5 trifluoro methyl
an i line. } Methoxy 5 Tri fluoro lethy I Aniline. J Bromo

\..1 .. 1,1 Tritluoro acetone, 1,1, I, Trifluoro acetyl acetone

rr.q5hl.<;~~.A..~~~~~~
--
.l~!·.~.~I.~I.<;.t.!:!.R~.I~.l.~).~'.'?~~
Bis (Trifluoro mcihyal) 1:31'01110 Benzene. I3rOIl1Olodo
benzene

r..J .~!·.q.~I.'.IS.t.~.~~~!h.N~~.r~.~l.'.I.gl? 60 0 60
Fluoro Anilines (3.5 Bis (trifluoro Methyl) Aniline,
3- Tri fluoromcthy 1-4-c) ano aniline, 3-FllIorl)-~-
morpho Iinoani line.
4 Chloro 2-TriFluoro Acetyl aniline Hel Hydrate, other
Fluoro Anilincs, Tri Fluoro Methoxy Aniline) and
Difluoro Anilines,
2 Melhyl 3 (TrM) Aniline, 2,6 Oi Chloro 4 Fluoro Tri
Filloro Methy I aniline, 1.6-Dibromo-4(TFM)Anilinc,
Para Huoro isopropy I aniline
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~
~
,~U'

GPCB

.~r.9.".I;1.<;~.~.~.~~~~.
4-Ch loro-Jvfluoroan i line. 1.1,3- Trimethyl-Z'J-Dihydro-
I H-lnden-4-Arnine. 4-(Trifllloromethoxy) aniline. 5.6-
Dichloro-3-Trilluoro methyl aniline, 2-
(Trifluorcmethoxy) benzene sulfonamide

.I~r.Q.~.I,l.<;.~~.R~.t:t~.Q.Y.~~
2.5 Sis (trifluoro methy I) aniline

5 .I?m~.I,l.<;.tJ!.w.~H!.~9..~.~I.l,l".lJ'?S 1400 100 ISO()
Benzo tri Fluorides and derivatix es (Amino bcnzo-
tri nuoride,
J Amino-4 Chloro Benzotrifluoride. Para Chloro benzo-
Iri fluoridc,
3 Chloro Benzorrifluoride. J Chloro 4 Fluoro
Bcnzotrifluoride,
Tri Fluoro Methoxy & Bis (Trilllloro Methoxy
benzenes). and other derivatives), 2 Chloro 5 Amino

"'\bcnzou·il1uoride,3.4 Dichloro 6 trifluorornethyl toluene. 17
4 bromo Benzo trifluoride. 2.3,4 Tri fluoro nitrobenzene. \r'
2,4 Dichloro-3.5 Dinitro I3TF. 3,5 Dinitro-2-0rorno BTF, .. I~
I - eh loro - 5 - f1uoro 4 - nitro -:; (trichloromethyl)
benzene. Fluoro Pyridine (5 Chloro 2.3 Difluoro -> r-
pI') ridine. 2-Fluro P) ridine. 2-Fluoro-6-Triflllorol1lethyl
pyridine, 2.3-d ich loro-5-(tri fluoromethy I) pyrid ine. 5
Fluorouracil). Chloro Huoro Pyridincs & Chloro Fluoro
13romo Py ridincs and other Pyridine.
1.3-Dich loro-z-methy 1-4-(tri fluoromcrhyl) benzene. 3-
Brorno=l-Fluorobenzotri fluoride.Lch 101'0-5-
Tri fluorornethyl pyrid ine.
2- fluoro- 5-Tri fluororncthylpyrid inc.2- Hydroxy-5-
trifluorornethyl pyridinc.L'Trifluoromethyl pyridine, 2-
B1'01110-5-rt uoro benzot ri nlloride,2-( trifluoromethyl)
pyridine-3-Carboxylic acid,
3-(trilluoromethyl) P) ridine-z-Carboxy lie acid. -l-chloro-
3,5-Din itrobcnzorrifluoride. 2-Chloromethyl-3-l11eth) 1-4-
(2.2,2-trifllloroethoxy) pyridine.HC I, J-Cyano-2.6-
d ieh loropyrid ine.
4-Ch loro-6-cthyl-5- fluoropyrirn id ine. 6- Ethy 1-5-Fluoro-
4-Hyclroxypyrill1id ine. :U-Dich loro-S- Trich lorornethyl
pyridine.
2-l11ethyl 6-(Tritluorol11cthyl) P) ridine -3 carboxylic
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·acid.
T-Huorobcnvotri fluoride. ~.6-0ibro1l1o-4-
(1 ri fluoromethoxy )ani line
r-rr.Q~'.~.~~.~.A.~~~~~~~
2.6-Dil:h loro-Svfluoro-Jvpyrid inecarbon itri Ie. 5-Bro1110
pyridine 2 carboxylic acid, 2-Broll1o-6-
Iri fluororneth yl pyrid ine,
3-(Tri fl uorornethyl jacetophenone. 5- Fluoro-4-hyd razi no-
2-l11clhoxypyrim id ine (FHMP), 4-Ch loro-5- fluoro-z-
methoxypyrimidine • Oi odiul11-3-
(trifluorornethyljphenyl propoancdioate, rR4E28], 3.4-

I=-
Dich lorobenzotrifluoride, 5- Fluorocytos ine. 3-Merh yl- 5- -"i.

Fluoro Cytosine. 6-Methyl Uracil. 2J-di-o-acetyl-5'-
deoxy-a-Iluorocytldinez-Arnino->
eh lorobcnzotri fluoride. 3.5-0iehloro-4-
am inobenzotri fluoride. 5-Chloro-2.3-0i fluoropy rid inc.
2.6-d ichloro-Ld-dipiperid inopy rimidinofS,-l-
dip) rim id ine. 8-eh loro-e-ttrifluorornethyl lim idazo] 1.2-
a Ip) rid illc.;:-2-\.:arbl)~)IiI.:acid. 8-eh 101'0- -«2-chloro-5-
Il1Cli10:>') phcnyljsulfony 1)-6-
(tri fluorornethy I)im idazo[ 1.2-a[pyrid ine-z-carboxam ide.
Bcnzotri fluoride

.e.!,.Q~.~IS.t.~.~:~m.Q.Y~~
--

6 .e.m~.~.(_:.t.~.w.~th.~~.(;.I.l.~.~_g(,' 50 0 50
Fluoro Nitro benzene (4 Fluoro Nitro Benzene, :2 Fluoro
Nitro BCllzcnc.:2A DiFluoro irro Benzene. 3.4 Difluoro
Nitro Benzene and other derivatives)

"~r.Q.(t"'.~t~.A..~.~~:~.
1.6 Din itro-3-Ch loro-q-Trifluorornethyl ani line
r--
.~r.Q.l.l.~IS.I.~.':~m.Qx.«;~!
--

7 .e.!'.I!.(.I.~IS.t.~.~~.~!!!....9. .~.I~.~.~l_g~ 380 70 450
FluMO Phenols / Anisols (4 Fluoro 3 Trifluoro Me(h~ I
Phenol. 4 Fluoro Phenol & nisol. 2 Fluoro Phenol and
other l-Iuoro Phenol ).-l 111 ino 3 Fluoro Phenol. 5
bromo :2 eh 101'04 fluoropheno I.
Tri fluoro Anisole
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~
'WP'

GPCB

.r.!·.q~'.l;I.,:.t.~.~A~~~I.
2-(TrifllloroI11Clhuxy) phenol. 4- ...
(Trifluororncthoxy )phcnol

.~.r.~.Q.~.~.t.~.!:~.~I~I.<!.Y~~
2 chloro 4 Iluoro 5 nitro phenyl ethyl carbonate

8 .~r.Q~.~.~~.~.~~:~!h.N9..(:.~.~.~_g~ 60 110 170
Fluoro Benzyl Amincs / Bcnzarnides / Benzonitriles
(4FBenz.ylarnil1c. 2,6. Di Fluoro Bcnzamide, £I F
Benzonitrilc and other derivative ). Difluoro Benzyl
Arnine.d-Fluoro benzoy I acetonitrile.Lo-Difluoro
bcnzonitrile, 2,4-Dichloro benzonitrile, \,

4-Chloro-3-(trifllloromethyl) phenyl isocyanate,

.1~r.<!.Q.~.~J.~.~.~~~~
3-( Frifluorornethyl) phony I acetonitrile. 2-0.2-Difluoro-
1,3- benzdioxol-Svyl) acetonitrile. 2,4.6-
Trifluorobenzylaminc. 4-brol11o I11cth)I-~-cynn() biphenyl
(Bromo OTB )

.~.r.9.lJ.~.~_t;~.R~.I.':I.Q.Y.~~!
--

9 .r?r.Q.".~.~~t~r.~~h.N9..(:".l.l:l.J:I_g~ 80 -SO 30
Tri Fluoro Ethanol / 2,3.5,6-Tetra Fluoro Benzyl ;y
Alcohol,
:U.S.6 Tetrach lora Ierpthalon itrile. 4-(TrifluoJ"Omethyl)
benzyl alcohol

.f.r.4,I~.I.~.~~.~.~.~~~~l).
2,2.3,3- Tetrafluoropropan- I -01, PFOS (Pota siurn salt)

-
.~r.Q.~."'.~~.~.R~m.c;lY~~
3-p'-(trinuorolllcthyl) phenyl] propane- I -01

10 .~.r.q~J.~.~~.~.~Y.~~'!.N~.ql.l.;_l...._gt: 60 -30 30
Fluoro Acetates (Ethy I -I -I -I tri fluoro ceto cerate.
E I FA (Ethyl 2.22 trifluoro Acetate). EBDFJ\ (Ethyl
Bromo Dilluoro Aceto Acetate) / Ethyl difluoro Acetate,
Ethyl Difluoro Aceto acetate. Fluoro Acetic Acids. other
Fluoro Phcny I Acetic Acids. +-(tril1l1oro mel h) I)
salicylic acid, Methyl 2-Fluoro Propionate. 4'-
Isobu ty lacetophenone. S-A zon iasp iro] 4.Sldecane
hydrogen difluoride. 2J.S-trit1l1orophenyl acetic acid. 3-
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Trifluoromcthj 1-1-l1lcthyl-1 H-Pyrazol-S-ol. J-
di Fluoromcthj l-f-methy l-l l l-Pyrazol-t-carboxy lie acid.
3-diFluorol11ethyl-I-lllethyl-1 l-l-Pyrazol-a-carboxamide.
Fluvastatin lnterrned iate, Gemcitabine Intcrrncdiatc, -
(4-Fluorophenyl)-2-Hydroxy-N-lsopropyl acetarn ide

.~!·.Q.(.I.t.ISJ.~.~.~I.~~~.~I.
I-Am inocyclopropanccarboxy I ic acid. 3-
Oxocyclobutanccarboxylic acid, Methyl-S-fluoro-d-
hydroxy benzoate (I-II M B). Methyl-2- fluoro-e-
merhoxy benzoate, Mcthy I 2,-t-Difluorobcl1/oalc. 2-
Ch loro-I-(5-fluoro-2-mclho:'\) pheny I) ethan-l-one. 2-
Methy 1-4-(tritlllorollleth) 1)-I.3-thiaLole-5-carbm ..) lie
acid. 4-(Tri fluoromethoxyjisobutyrophenonc

.f.r.Q.~.l_I.~J.!!.R~.t:t~.Q.Y.~~
(2.4,5 tritluorophcnyl Aceticacid, 6 Fluoro 3.4-Dihydro- r:I~2H-I-BenzoPyraan-2-Carbooxylicacid. Ethyl 2-
cyclopropyl-4-( -l-fluorophenyl )-qll inolyl-S-carboxylate.
2.8 Bis Trifluoro Methy I (.:I hydroxy Ouinclene l.t-t.Lo-
Dich lorophenyl )-2.2.2-trifluoroethanonc.2-Brolllo-l.l-
Difluoroethanc. (±) trans-4-( 4'-tlllorophcnyl)-3-

~~,hydroxymethyl-Nvrnethylpiperid ine
II .1~r.Q.".I;I.~J.~.~~:~~,~.~ 9. .(~.~.I_1_g~ 20 0 20

5 Dilluoro Mcthoxj 2 Mercapto I I I Benzimidazole .• 1.-1
Difluorocyclohexane carboxylic acid. Lthyl (JS)-3(...J.,4
d ifluorocyclohexane-l-carboxam ido )-3 phCllj I
propanoatc, Ezctimibc intermediate. 6-Fluol"O-1-
Methylindolc

.fr.Q~.l;I.<;.t.~.~.~I.~~~~.
2-butyl-4-ch loro-f-forrny I irnidazole

r.r~~.I;1.<:~.~.g~.""'.'.9.Y.~~
--

12 r.r.Q.~.l_I.-;.t.~.~~~~~t!.NQ.(:J.l.~....._gt; 50 -30 20
3-tritluorolllclhylcinn8mic Acid, Chloro Fluoro Benzoic
acid. Oi Fluoro Benzoic acid, Fluoro propionic acid. 2-
Fluoro-4-N irro Benzoic Acid, 4-Bromo-2-flllorobenzoic
acid, 3.4-dil1uorophenylboronic acid, 5-(4-
Fluoropbenyl)-5-0xopentanoic acid, 2-Fluoro-6-
hydroxybenzoic acid. ::!.3.4.5-Tetratluorobcn7oic Acid.
1.3.-+.5- I etrafluorobcnzoy I chloride
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~
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. GPCB

~r.~4.~I.~~.~.A~~~~.
2-Ch loro-S-(trifluoromethyl) benzoic acid, 2-f1uoro-4-
nitrobenzoic acid. 3-brolllo-2-f1uorobenzoic acid

fr.Q.~.t_J.~~.~.R~.f.1.I.C).y.~~J
--

13 .t:.r.Q~.l_J.-;.t.~.~~ ~,~.N~L~.I.I.~I.f.1_g~ 20 -20 0
--
~r.~~.l_l.~.t.~.A..~~£~I.
-- .
.~r.Q.4.l_l.~.t.~.R~m.t).y.~~!
2,2 Difluoro bcnzodioxozole --

Total 2960 -5 2955

. ...::::;-....._ c
Inorganic Products '* ".

Sr. Product Existing Proposed Total
o. (MTNcar (MTlYear (MTNcar)

) )

I rr~~~~~!~..~~j.t.~..N.Q.~h~~g~ 30000 -2000 28000
Sulfuric acid I Oleum I Spent sulfuric acid

p.!.~~~~!$..~~,~,.~~!
--

p..r:~~~~~'~.X~!~1~~~~.~I.
--

"') Products \\ ith 0 Chanae 10800 0 10800...................................... 1:0 ••

Hydrofluoric acid

P..r:9.~h!~!~..~~4.~~J
--

P..r:~~~£!~..':~~1!~X~.~.
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J 580()5800

9000

o

o

2000

9000

6700

-

MJs. Navin Flourine lntcrnation Ltd.(ID-20995)

4700

p..':~~!m:~~..~,-,~.t_l_l.. -N.q. ~!!!!!!~~
Metal Fluorides (Aluminum Fluoride. 'odium Aluminum
Fluoride, Pota .. iurn. odium. Magnesium. Cadmium.
Barium, icket..Silicon fluorides &bifluorides. Fluoboric
acid and fluoborate & Alkali metal Fluoro
Phosphates(Sodium/Potassium), Lithium fluorides &
bi fluorides. hexa fluoro si Iic icacid. sod iUI11 si lico fluoride,
Lithium rerrafluoroborate. potassium Fluoro titanate, AOF
& Derivatives (Fro ling Powder). Metal Chlorides. bromide
and oxide (Potas iurn & copper chloride. copper and
odium bromide, copper 0 ide and other). odium mono

Iluoro phosphate, Antimony trifluoride. Potassium
hi lluOT'icle, Ca Icilllll fluoride----
P..I:m!m;~.~.A~J.('.~~,
Fluoro titanic acid. Fluoro zirconic acid. sodium bifluoride.
l.ithium Cryolite. Lead hexafluoro ilicaic solution.
::.1 routiu rn fluoride. tin fluoride. bari urn fluoride. poiassi urn
fluozirconate. zinc lluoride. cadmium fluhorate. I ickcl
lluoborate. zinc lluoroborate. potassium
hcxafluorozirconaie, potassium hexafluorotitanate, lead
fluoborate, tin fluoboraie. zinc fluorosilicate. odium
tluoboratc

..J. p...:m!~!!-:~~..~y~.~I.l..~.Q.~h~ng~
Mafron (HCFC. HFC. liFO refrigerant gases). IIFO-1336,
IIFO-1234yf/ze, M-410a, M-407c, M-404a, M-422d, M-
-I17a. M-438a. M-SI3a. M-514a_ M-449a. M-452a. M-..J.52b

P...:~~!~!~~~.A~.(.1!?~!
M-23. M-32, Fluoro Propene. Fluoro Butene. Fluoro
Propane. FluoroCyclo Butane

-
Products with No Chanue.......................................... "..

lise. Fluoride (B~3. SF. AF and adducts uch as BD +
Ether. BF3 + THF. BF3 + Acetonitrile, BF3 + Phenol, SF3
+ Ethyl Amine, BF3 + Methanol. SF3 + Ethyl Acetate, and
other BF3 adducts, Fluoropyridines, HF - Urea, Fluoro
Phosphoric acids, IIF Triethyl Amine etc. and other HF
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-
adducis, RF3 + Elh) I Acetate. BF] Acetate. Tetra Butyl
Ammonium Fluoride in Fl-lF etc. and another IIF adducts

r.!:~~~~~$.A~.('-~~
Boron trifluoride dihydrate Complex. Boron trilluoritle-
dbe complex. Boron trifluoride-dmt complex.
Bororuri lluoride-dms complex. BF3 .rnth f complex.
Methy Ichlorohydratc. Tctrafluoroboric acid.Et complex.
BF3.dmc Complex. ammonium polyfluoride. fluorine gas,
Sulfur Hexafluoride, Iodine Pentafluoride, ammonium
fluoroborate.

P.r.~~~~!$J~~m~~:~«;I.
--

Total 60300 0 60300

Grand Total (Organic + Inorganic Products) 63260 -5 63255

Sr.No. By Products Total quantity
I Calcium Sulphate (CHSOI' Gypsum Plaster) 38800

:2 Maximum or all Hel ba cd Products (Ca(12• FeCI.. PAC. 40483
I NH~CI)

Total 79283

Sr.No. Other Products Total quantity

I Electricity (CPP - I & PP - 2) 2800000 Unit/Month

2 Steam from (CPP - I & CPP - 2) 2880MT/Month
., Thermal Oxidation of H FC-23 @88Kglhr.)

Subject to specific condition:

L Industry shall manage Solid Wastes generated 1'1'001 industr'ial activities as per Solid Waste
Management Rules-2016 (solid waste as defined in Rule-3(46).

2. As per Provisions of Rule 18 of olid Waste Management Rules-2016 you are directed to make
an arrangement in Utilitie to replace at least five percent (5'%) of YOUI' solid fuel requirement
by 'refu ed derived fuel'.

3. Industry shall obtain NOC from CGWA as per order of Hon. National Green T'ribunal for' the
withdrawal of ground ware r,

4. Industry shall provide dedicated storage facility for fly ash.
5. Industry ball comply with fly ash notification 1999 as amended [rom time to time.
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6. Industry shall provide STP since domestic waste wafer geocl'ation is 190 KLfOay and
submit documentary proof to the Board within 3 month.

1. The condition No-3 of the said eCA order is amended as below:
J. CONDITIONS U DER WATER ACT, 197.. :

3.1. Water Source: Local Body and TP recycle \\ atcr.
3.2. -I he quantity or the fresh water con umption for industrial purpose. alter CCA-All1endmcnl. shall

be reduced from 3805 KLlOay to 3752.16 KLlDa).
3.3. The quantity or the water consumption for domestic purpose. after CCA-Arncllcimenl, shall not

exceed 20() KL/Day.
3.4. The quantity of the domestic waste water (Sewage). after CCA-All1endment shall not exceed 190

KLiDay.
3.5. Domestic effluent shall be disposed off through eptic rank! oak pit y tem.
3.6. The quantity of the industrial effluent to be generated from the manufacturing process and other

ancillary industrial operations. after CCA-l\lllcndment. shall be reduced from 3530.08 Kt./()ay
to 3477.24 KLiDay.

3.7. The applicant shall operate effluent treatment ystern efficiently so that treated effluent from the
industrial un it shall con form to the norms mentioned below.

PARAMETERS I GPCB NORMS-

PH 6.5 1'08.5

Temperature 40° C
Colour (pt.co.scale) in unile; 100 units
Suspended Solids 300 mgll
Oil and Grease 10 mg/I
Chlorides 600 mg/I-
Sulphate 1000 mu/l
Phenolic Compounds I mg/l
Sulphides 2 mg/I
Ammonical Nitrogen 50 I11g1J
Total Chromium 2 mg/I
Hcxaveleru Chromium 0.1 mg/I
80D (5 days at 20ue) 30 rng/l
COD 100 rng/l
Total Dissolved Solid::. 2100mg/l

3.8. rile final treated effluent shall conform to the above standards hall be re-used in process upto
maximum extent possible and remaining shall be discharged into the Surat Municipal
Corporation drain for .cnding to TP Bamroli to maintain Zero Liquid Discharge.

3.9. Industry shall prov ide fixed pipeline \\ irh 110\\ meter for the reuse of TP (Bamroli) treated
effluent and for disposal to MC and maintain it!:>records.
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4. Condition 0-4 of the aid CC A order is amended as below.

4. CONDITIONS UNDEI{ AIR ACT,1981:

4.1 The Follcwinu shall he used as fuel'0 •

Sr.
Utility Fuel QuantityNo.

I Boiler (SM-50) Natural Gas 360 M'/hr
2 HF kiln healing furnace No.270 Natural Gas 315 M '/hr.,

Fluorspar drying furnace No.248 Natural Gas 100 MJ/hr.)

4 Alumina Drying Natural Gas 35 M /hr
5 Thermic fluid Heating system Natural Gas 25 M'Vhr I~6 For Cl'P I Gas engine (2 Nos.) Natural Gas 625 MJ/hr p,
7 For CPP 2 Gas enaine (2 Nos.) Natural Gas 625 M'/hr I!

8 Thermal Oxidation Plant (COM) Natural Gas 542.4 Kg/Day .,
9 Captive Incineration (200 Kg/II r) Natural Gas 50 M3/hr
10 Boiler Natural Gas

41.06 Kg/Ill" (1000II Hot Air Generator (2 Nos) Natural Gas
~2 DG sets (2 Nos) Natural Gas

M3/day)

4.2. Applicant shall install & operate air pollution control sy tern in order to achieve norms prescribed
below:

4.3. The flue gas emission through boiler/Hi> Kiln/CPP stack shall conform to the following
d dstan ar s:

Sr. Stack Stack Air' Pollution Parameters Permissible
No. attached to height in Control Limit

meter Measures

Boiler (SM- Particulate Matter 150 mg/Nm'
I 50) 35 Low NOx Burner S02 100 ppm

NO~ 50 ppm
Thermic fluid Adequate tack Particulate Marter 150 mg/N rn

2 Heating 30 height 0, 100 ppm
system N6, 50 ppm
For CPP I Adequate stack Particulate Malter 150 rnu/Nrn 'c., Gas engine (1 30 height SOl 100 ppm-'
Nos.) NO, 50 ppm
For CPP ') Adequate tack Particulate Matter 150 I11g/NIll'

4 Gas engine (2 30 height '02 100 ppm
Nos.) I NO, SO ppm
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IIF kiln Adequate stack Particulate Marter 150 rng/Nm

5 heating 19.5 height
SO~

100 ppm
furnace o. 0,

50 'ppm
::no
HF healing Adequate slack Particulate Marter ISO mg/Nm'

G furnace o. 19.5 height SO~ 100 ppm
148 NO, 50 ppm

c) clone 150 mg/Nm3

7 Alumina 3D . cparator Bag Particulate Matter
Drying Filler \\ ith

~crubber system
2-Slage Alkali Particulate Matter 50 rng/Nm I I~Scrubber S02 2001l1glNm3

Ox -WO 111gIN m3

Captive
HCI 50 rng/l m3

8 Incineration 30 ce 09 mg/Nm3

(200 Kg/I-IJ-) HF 04 rngINm3
CO 100 mg/ mJ
TOC 20 inti m3
!lBr 301llg/Nm3
Br 021l1g/Nm3

Bag Filter Particulate Matter 150 mgIN m3
-

9 Doiler 35 02 100 ppm
'\JO~ 50 ppm

Ilot Air Adequate stack Particulate Matter I SOl11g/Nm3
I() Gcncra tor 19.5 height 02 100 ppm

2-No!> NO" 50 ppm

DG Adequate slack Particulate Matter 150 mgINmJ
II ets II height S02 100 ppm

2- os
NO" 50 ppm.

<I.iI. 1 he process errussron through various stacks/vent of reactor, process, and vessel shall conform to
the followina standards:

Vc
tack Process vessel to which the hci

nos. stack/vent is attached in
me

-

I
For I hcrmal

30
Oxiciation(CDM)

ot
ght Air Pollution

Parameters
Permissible

Control Measures Limit
1('1'

PM 100 mg/Nrn'
SO, -+0 mgINm

,
crubbcr S) stem

0" 25 mgl •III

I1F 6 111 g,1N t1l
1
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~
~ '''Ir'GPCB

Hel 20 mg/N Ill'

CI1 09 mg/]'J 111
\

O~
2 Kgff of

Dern ister pad caust it
concen.

_, Sulfuric acid plant 40 (100%) Acid
scrubber

Acid rni t
produced,
25 mu/Nm

\

..,
HF plant OffGa es crubber 30

Pacl-.ed 10'" er & HF 06 111gIN 111
_)

Ventury Scrubber S02 40 III gIN 111\

4 25 Packed tower & SPM 100 Il1gfN Ill'

AIF, Planl Ventur)' Scrubber HF 06 rng/Nrn 1

5 Cryolite plant 25
Bag filter & Spra) PM 40 III gIN 11"

tower HF 06 IllgINm 1

6 Miscellaneous Fluoride plant
12

Packcd column & PM 40 mg/Nm:
(BF) Plant) Venturv scrubber HF 06 mg/Nm

Packed column & HF 06 rng/Nm'
7 Mafron (Refrigerant Gases) 21 Veruury scrubber Ch 09 rng/Nm'

HCI 20 rng/Nrn '

8 Flouro Toluene Packed column & HF 06 mg/Nm
1

Fluoro Benzene
12

Ventury scrubber 0\ 25 11H.!/N III l

oJ Fluoro BCnL) lc Chloride, HCI
~ --,-

:20 IIIg./t'. III '

4 Fluoro Benzaldehyde Cb 09 111gIN III
.

Pac I-.cd column & NOx 251llgINm
;

9 12 Venlury scrubber HBr 30 111giN 111
\

I BrOI11O4 Fluorobenzcnc
Br2 02 mgf 1

111

HF 06 mg/Nm"

4 Fluoro Acetophenone,
Packed column & Hel 20 mz/Nm'

10 4 Fluoro Benzoic Acid. 12 CI2
~ 1

Ventury scrubber
09 mg/Nrn:

4,3 Oi [luoro Benzophenone NO, 25 111gIN Ill'

Fluoro Aniline,
HCI 20 mg/Nrn'
CI2 09 rng/Nm

,
II Benzotri nuoride, 12 Packed column &

NO" 25 mg/Nm]
Parach 101'0 Benzotri fluoride, Ventury scrubber

SO~ 40 III giN 111
,

Am ino Benzotri fluoride
!-IF 06 mg/Nm '. -

Packed column & HCI 20 mg/NI11'
1:2 Tri fluoro Acetic Acid 1:2 CI1 09 mglN rn '

Ventu ry scrubber
IIF 06 mgLNIl1 \

13
PAC/FeCI3INH4CII CaCI:! - 12 Packed co lurn n & I-ICI 20 111gIN 1113

3 Nos Venru r\ scrubber CI2 09 IlH!.IN Ill}-
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4.5. Amb ient air qua Iity with in the prem ises 0 1e 111 ustry S ia con orrn to t te 0 OW1l1g stan
PARAMETERS PERMISSIBLE LIMIT (Microgram/M: )

Annual 24 Hrs Average
Particulate Matter-IO (PM I(») 60 100
Particulate Matter- 2.5 (PM 15 ) 40 60
S02 50 80
NOx 40 80

fd . d I II f I f II dards.

-k6. The applicant shall provide portholes, ladder. platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board's staff. The
chimney(s) vents attached to various sources of emission sball be designed by numbers such as
S-l. S-2, etc. and these shall be painted/displayed to facilitate identification.

4.7. The industry shall take adequate measures for control of noise levels from its own S0urGeS
within the premises so as to maintain ambient air quality standards in respect of noise to less
than 75dB (3) during day time and 70 dB (A) during night time. Day time is reckoned in between
6a.m. and I0 p.1l1. and night time is reckoned between 10 p.m. and 6 a.m

4.8. D.G. Sets Conditions
The D.G. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr.
no. 95 0 f Schedule-l of the rulc-3 of E. P. Rules -1986 and Noise pollution level as per the Air
Act-1981.
D.G.Sets standards>
The flue gas emission through stack attached to D.G.Sets shall conform to the following -
standards.

3) The minimum height of stack to be provided with each or the generator set shall be l-l=h
+ 0.2 (KVA) I/:?. where H= Total stack height in meter. h= height of the building in
meters where or by the side of which the generator set is installed.

b) Noise from DO set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically. at the users end.

c) The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 25 dB (A) insertion loss or tor meeting the ambient noise standards,
whichever is on the higher side ( if the actual ambient noise is on the higher side, it may
not be possible to check the performance of the acoustic enclosure/ acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient noise level, preferably, ill the night time). The measurement for insertion
loss may be done at different points at 0.5 111 from the acoustic enclosure/room, and tile
averaged.

d) The D.O. Set shall be provided with proper exhaust muffler with in ertion loss of
rninirnurn Zf dB (A).

e) All efforts shall be made to bring down the noise level due to the D.G.Set. outside the
premises, within the ambient noise requirements by proper siting and control measures.
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f) In tallation or a D.G. Sets must be strictly in compliance with the recommendations or
the D.G. et manufacturer.

g) A proper routine and prev cntiv e maintenance procedure for the D.G. et should be set
and followed in consultation with the DG er manufacture which would help prevent
noise levels of the DG el from deteriorating with Lise

5. Condition No.6 & 7 of the said CCAorder is amended as below.

6. AUTHORIZATION as per HAZARDOUS AND OTHER WASTE (MANAGEMENT AND
TRANSBOUNDARy) RULES,2016 Form-2 [See rule 6 (2)]
Form for grant of authorization for occupier or operator handling Hazardous waste
6.1 Authorization order No:- AWH-I08178 date of Issue: 26-05-2020.
6.2 MIs. Navin Flourine Internation Ltd.is hereby granted an authorization to operate

facility for following hazardous wastes on the premises situated at Plot No: 2.4 to
13.14/1.2.3.19.20 to 58. Surat Navsari Road. Bhestan. Surat-395023. Tal: Chorasi,
Dist· Surat

8.·. No. Waste 8chedule-1 Quantity Facility
,.

/Category MTNc,u·
I

ETP ludge 1-34.3 1937 Collection, Storage. Transportal ion.
MTlYear Disposal at TSDF

") Collection. Storage. Transpona iion.Process Sludge 1-20'" 625 MTNcar Disposal at rsol-
_,

Collection, Storage. Transportation..l Sulphur Sludge 1-20.... 50 MT/Ycar Disposal at TSDF
4 Distillation

Re ·idue(High
1-20.3 20 MTlYear Collection. Storage. inc ineration at

Boiling captive incinerator within unit.
Impurities)

5 12.4 Co llection. Storage. Transportation.
Used Oil 1-5.1 MTNear disposal by selling to registered Re-

refiner.
6 Discarded 12000 Collection. Storage, transportation

Container 1-33.1
os.lYear

disposal by selling to Authorized
Recycler a ftcr decontam ination

7 Collection. Storage. transportal ion
. pent Catalyst 1-17.2 12 ITIYear disposal by sellinu to registered::>

reprocess.
8 Incincration

J-37.2 3 MTlYear
Co llection. Storage. Transporta Ilon.

Ash Disposal at TSDr
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9 Collect ion. Storage. Transportation.
Plastic Bag L-22.2 3 IT/Year disposal b) selling to authorized

recvcler.
10 Cotton Will be disposed off through captive

wastc/incincrab 1-33.2 I::! MTlYcar
Ie waste incinerator

II E-Waste 0.2 MTIYl:ar
Will be disposed orr. 10 approved E-

---- waste site
6.2 The authorization shall be valid up to 01-01-2025.
6.3 The authorization is subject to the conditions stated below and such other conditions as

may be specified in the rules from time to time under the Environment (Protection) Act-
1986.

6.4 The authorization is granted to operate a facility for collection, storage within factory
premises transportation and ultimate disposal of Hazardous wastes as per condition
no.6.2 to the industry having valid CCA of this Board.

7. TERMS AND CONDITIONS OF AUTHORISATION
7.1. The applicant shall comply with the provisions of" the Environment (Protection) Act-1986 and

the ru les made there under.
7.2. The authorization or it renewal shall be produced for inspect ion at the request or an officer

authorized b) the Gujarat Pollution Control Board.
7.3. Ihe persons authorized shall not rent. lend. sell. and transfer or otherw ise transport the

hazardou \\ asies \\ ithout obtaining prior perm ission of the Gujarat Pollution Control Board.
7A. Any unauthorized change in personnel. cqu iprnent or working cond itions as mentioned in the

authorization order b) the persons authorized shall constitute a beach of th is authorization.
7.5. The person authorized shall implement Emergency Response Procedure (ERP) for which this

authorization is being granted considering all site specific possible scenarios such as spillages,
leakages, 'fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time:

7.6. The person authorized shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on "Implementing Liabilities for Env ironmental Damages due to
Handling and Di posal of Hazardous Wa te and Penalty"

7.7.lt is the duty of the authorized person 10 take prior permission of the Gujarai Pollution Control
Board to close down the facility.

7.8. An application for the renewal of an authorization shall be made as laid down in rule 6(2)
under Hazardous and Other Waste Rules. 2016.

7.e). The imported hazardous and other wastes shall he fully insured for transit as well as for any
accidental occurrence and its clean-lip operation.

7.10. The record of consumption and fate or the imported hazardous and other wastes shall be
maintained.
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7.11. The hazardou and other wa te \\ h ich get generated during recycling or reu e or recovery or
pre-processing or utilization of imported hazardous or other wa res hall be treated and
d i posed of as per peci fie cond itions of authorization.

7.12. Any other conditions for compliance as per the Guidelines issued by the Mini tr~ or
Environment, Forest and Climate Change or Central Pollution Control Board Irorn time tll
lime.

7.13. The \\ aste generator 'hall be rorally responsible for (i.c. collection, storage. transportation and
ultimate disposal) the wa tes generated.

7.I-L Records of waste generation. its management and annual return shall be subm itted to Gujarat
Pollution Control Board in Form-4 by JOlla day of June of every year for the preceding period
April to March.

7.15. In case of any accident. details of the same shall be submitted on Fcrm-l l to Gujarat
Pollution Control Board.

7.16, As per "Public Liability Insurance AI.:I-91·' com pan) shall get Insurance Pol icy. if applicable.
7.17. empty drums and container or toxic and hazard material shall be treared as per guideline

published for "Management & Handling of discarded containers". Records of the same shall
be maintained and forwarded to Gujarat Pollution Control Board regularly.

7.1~. In case of transport of hazardous wastes to a facility for (i.e. treatment, storage anti disposal)
existing in a State other than the State where hazardou wastes are generated, the occupier shall
obtain 'No Objection Certificate' from the tate Pollution Control Board or Committee or the
concerned .tarc of Union Territory Adrn in istration \\ here the facility exists.

7.19. Unit shall take all concrete mea urc: to how tangible rc ults in waste generation, reduction,
avoidance, reuse and recycle. Actions taken in this regard shall be submitted within three
months and also along with Fonn-4.

7,20. Industry shall have 10 display the relevant information with regards to hazardous waste as
indicated in the I lou. uprerne Court's Order in W.P. No.657 of 1995 dated 14th October.
2003.

7.21. Industry shall have to display on-line data outside the main factory gate with regard to
quantity and nature of hazardous chemicals being handled in the plant, including wastewater
and air emissions and solid hazardous wastes generated within the factory premise.

6. The rest of the conditions of the above referred CCA order shall remain unchanged. You are
directed to comply with these conditions.

For and on behalf of
Gujarat Pollution Control 803,'d

~ni)
Deputy Chief Environment Engineer
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CCA-Amendment
(No. A WH-131288l

NO: GPCB/CCA-SRT-20(22)1lD-2099S/ *\5 U~

To,
Mis. Navin Flourine International Ltd.
Plot No: 2,4 to 13,14/1,2,3,19,20 to 58,
Surat Navsari Road, Bhestan,
Surat-395023,
Tal: Chorasi, Dist: Surat.

SUB: Amendment in the consolidated consent & Authorization of the Board.
REF: 1) CCA order No: - AWH-92317, Dated- 12/04/2018 under Various Environmental Acts/R ..des.

2) This office CCA-Amendment order no: GPCB/CCA-SRT-20(20)/ID-20995/673907. Dated:
02/06/2022

3) Environment Clearance issued by ·The -MoEF & CC with EC identification No:
EC23A0202GJ5636200E, Dated: 18/0912023.

4) TOR to CTE No. 57239 obtained on dated: 25108/2022
5) Your CCA Amendment Application Inward ID No. 289948 dated: 10/] 112023.

In exercise of the power conferred under section-25 of _the Water (Prevention and Control of
Pollution) Act-1974. under section-Zl of the AirH'revention and Control of Pollution)Act-198I and
Authorization under rule 6(2) of the Hazardous And Other Waste (Management and Transboundary)
Rules, 2016 & framed under the Environment (Protection) Act- 1986. The Board has granted CCA vide
order No. AWH-92317 issued vide this office letter no: GPCB/CCA-SRT-20(20)/1D-2099S/452726 dated
21104/20] 8, valid up to 01/0 I /2025.

The Board has right to review and amend the conditions qf the said CCA order.
The said CCA order is further amended as below.

1. This order shall be read as CCA-Amendmcnt Order No. A WH-131288 date of issued 27/12/2023
valid up to 0110112025.

2. The condition No-2 of the said CCA order is amended as below:

2. The consents shall be valid up to 01101/2025 for use of outlet for the discharge of Irade effluent &
emission due to operation of industrial plant for manufacture of the following items/products:

Sr. G. Asper Existing Appl
No No Name of Pro duds ECto as per led Total

CTE CC&A
Organie Products

] Fluorotoluene Derivative 140 140 00 140
1 Para Fluoro Toluene
2 Ortho fluoro toluene
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3 Meta fluoro toluene
4 Fluoro Benzene
5 Difluoro Benzene
6 Chlorotluorotoluene derivative
7 2-Chloro 4-Fluoro Toluene
8 2-Chloro 6-Fluoro Toluene
9 Trif1uoro Benzene
10 4-Chloro-2-fluorotoluene
-- 2 Fluorobenzaldehyde derivative 60 60 00 60
11 4 Fluoro Benzaldehyde
12 2 Fluoro Benzaldehyde
13 4 Fluoro Benzyl Chloride
14 3 Fluoro Benzoyl chloride
15 4 Fluoro 3 Phenoxy Benzaldehyde
16 5 Bromo 2 Fluoro Benzaldehyde
17 2-amino- 3,4-difluorobenzaldehyde
18 2,6-Difluorobenzylchloride
19 2-Fluorobenzoylchloride
-- 3 Bromofluoro benzene derivative 425 425 00 425
20 1 Bromo 4 fIuoro benzene
21 2 Bromo 4 fluoro Aniline
22 2 Bromo 6 fIuoro Aniline
23 2 bromo 5 trifluoro methyl aniline
24 2 Methoxy 5 Trifluoro Methyl Aniline
25 4 Bromo 2 Fluoro Aniline
26 3 Bromo Benzotrifluoride
27 TFBB (3,4,5 Tri Fluoro Bromo Benzene) ..
28 BFAA (2 Bromo 4 Fluoro Acetanilide)
29 3 bromo 1,1,1 Trifluoro acetone
30 l.I.L'Irifluoro acetyl acetone
31 2,6-Difluorobenzylbromide
32 5-Bromo-l ,3-dichloro-2-f1 uorobenzene
-- 4 Fluoro Anilines o· 60 60 00 60
33 4 Fluoro Aniline
34 3,5 Bis ( trifluoro Methyl) Aniline
35 3-Trifluoromethyl-4-cyano aniline
36 3-Fluoro-4-rnorpholinoaniline
37 4 Chloro 2 Tri Fluoro Acetyaniline HCL Hydrate
38 2-fluoro-4-brorno Aniline .
39 4-fluoro-2-bromo Aniline
40 3,5 difluoro aniline
41 2-Tri Fluoro Methoxy Aniline
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42 2 Methyl 3(TFM) Aniline
43 2,6 Dichloro 4 Fluoro Tri Fluoro Methyl aniline
44 2-Methoxy-5-trifluoromethyl aniline
45 Para fluoro isopropyl aniline
46 4-Chloro- 3-fluoroanil ine
47- 1,1,3-Trimethyl.2,3-dihvdro-l Hvinden-d-amine
48 5,6-dichloro-3-trifluoromethylaniline
49 2:(trifluoromethoxv)benzene sulfonamide
50 Bromodifl uoroanil ine
51 Bromochloroan iline
-- 5 Fluorobenzotrifluoridel 1500 1500 00 1500

FluoropyridinelFluoro pyrimidine derivative
51 3-Amino benzotrifluoride
52 3 Amino-4Chloro Bcnzotrifluoride
53 Para chloro benzo-trifluoride
54 3 Chloro Benzotritl uoride
55 2 Choloro 5 Amino benzotrifluoride
56 3 ChLoro 4 Fluoro Benzotrifluoride ,
57 4 bromo Benzo trifluoride
58 2,3,4 Tri fluoro nitrobenzne
59 3,4 Dichloro 6 trifluoromethyl toluene
60 3-Bromo benzotrifluoride
61 Tri Fluoro Methoxy benzene
62 Bis (Trifluoro Methoxy) benzene
63 2,4 Dichloro-3.5, Dinitro BTF
64 3,5 Dinitro-z-Bromo BTF
65 l-ch loro- 5-fluoro-4 -nitro- 2-

(trichlorornethyljbenzene
66 5 Chloro 2,3 Difluopyridine
67 2-Fluoro pyridine
68 2-Fluoro-6- Trifluoromethyl pyridine
69 2,3-dichloro-5-(trifluorometh),l) pyridine
70 5 Fluorouracil
71 2-Bromo-4- Fluorooyridine
n 1,3-Dichloro-2-methyl-4-

(trifluoromethyljbenzene
73 3-Bromo-4-Fluorobenzotrifluoride
74 2-chloro- 5-Trifluoromerhyl pyridine
75 2-fluoro-5-Trifluoromethyl pyridine
76 2-H vdroxy-S-tri fluoromethyl pyrid ine
77 3-Trifluoromethyl pyridine
78 2-Bromo-5-Fluorobenzotrifluoride .
79 2-(trifluoromethvl)pyridine-3-Carboxylic acid
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80 3-(trifl uoromethy I)pyridine- 2-Carboxy lie acid
81 4-chloro- 3,5- Dinitrobenzotrifluoride
82 2-Chloromethyl- 3-metbyl-4-(2,2,2-

tri fluoroethoxy )pyrid ine.HCl
83 3-Cyano-2,6 dich ioropyridine
84 4-Chloro-6-ethyl-5-fluoropyrimidine '.

85 6-Ethyl-5-Fluoro-4-Hydroxypyrimidine
86 2,3- D ichloro-5- Trichloromethyl pyridine
87 2-methyl 6-(Trifluoromethyl) pyridine -3

carboxylic acid
88 3-Fluorobenzotrifl uoride
89 2,6- Dibromo-4-( tri fluoromethoxy )ani line
90 3-(Trifluoromethyl) acetophenone
91 5-Fluoro-4-hydrazino-2-methoxypyrimidine
92 4-Chloro-S-fluoro-2-methoxy pyrimidine
93 Disodium-3-(TFM)phenyl propoanedioate
94 3,4- Dichlorobenzotri fluoride
95 5-Fluorocytos ine
96 3-Methy 1-5-fluorocytosi ne
97 6-Metbyl Uracil
98 2,3-Di -O-Acetyl-5'-Deoxy-5-Fluorocytidine
99 3,5 -dich loro-4-amino benzotrilfuoride
100 2,6- Dichloro-4,8-dipiperidinopyrimidino [5,4-

d]pyrimidine
101 2,6-Dichloro-5-fluoro-3-pyridinecarbonitrile
102 5-Bromo-2-pyridinecarboxylic acid
103 2-Bromo-6- Trifluoromethyl_Pyridine
104 5 Chloro-2,3-difluoropyridine
105 8-Chloro-6-( trifluoromethy I)imidazo[ 1,2-

ajpyridine-z-carboxylic acid
106 8-chloro-N -«2-chloro-S-

methoxyphenyl)sulfony 1)-6-
(trifluoromethy Ijimidazo [1,2-a]pyridine-2-
carboxam ide

107 Benzotrifluoride
108 2-Amino-5 -chlorobenzotrifluoride .,

109 (Trifluoromethyl)tetrahydrotriazolo[ 4,3-
a]pyrazine hydrochloride

110 4-piperidine carbothioamide, 1-[2-[5-methyl-3-
(trifluoromethylj-l H-pyrazole-l-acetyJ]-
piperidine-c-carbothiomide) (QEU76)

111 Hydroxymethoxypicolinic acid(X-476)
112 Chloro( dioxo( trifluoromethyl)dihydropyrimidiny
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l)fluoro-N-(N-isopropyl-
Nmethylsulfamoyljbenzamide (M-486)

113 Flupicolide (2,6 Dichloro-N-[[3-ch loro-S-
(trifluorometh yl)-2-pyridinYllmeth y llbenzami de)

114 2-Aminomethyl-3-chloro-5- (trifluoromethyl)
pyridine hydrochloride

115 2,6-Difluoropyridine
116 2-Fluoro-S-Methoxypyrid ine
117 Amino(trifluoromethyl)pico}inonitrile
118 Fluoronitropyridine
119 6-trifluoromethylpyridine-2-carboxylic acid
120 2-amino-5-fluoropyridine
121 Picoxystrobin
122 Chlorobenzotrifluoride
123 4-Amino-6-bromo-3-chloro-5-fluoropyridine-2-

carboxylic acid (BFAP)
124 2-Amino-3 -Ch loro-c-(tri Ifuoromethyl) Pyridi ne

(FPU44)
125 2-Chloro-6-Ctrichloromethyl) Pyridine (CTCP)
126 Chlorofluoropurine
127 Am inoch lorobenzotrifluoride
-- 6 Fluoronitrobenzene derivative 50 50 00 50
128 4 Fluoro Nitro Benzene
129 2 Fluoro Nitro Benzene
130 2,4 DiFluoro NitroBenzene

.
131 3,4 Difluoro Nitro Benzene
132 2,6-Dinitro-3-Chloro-4-(Trifluoromethyl) aniline
133 Fluoro nitrobenzene sulfonamide
-- 7 Fluorophenol ZFluoroanisol derivative 450 450 00 450
134 4 Fluoro 3 Trifluoro Methyl Phenol
135 4 Fluoro Phenol
136 2 Fluoro Phenol
l37 4 Fluoro Anisol
138 4 Amino 3 Fluoro Phenol
139 5 bromo 2 chloro 4 fluoro phenol
140 Tri tluoro Anisole
141 4-tluorothiophenoL
142 2-(T rifluoromethoxy )phenol
143 4-(Trifluoromethoxy)phenol
144 4-chloro-2fluoro-5-[(2,2,2-

tri fluoroe thyl)sulfan yl] pheno I
145 2-Trifluoromethvl Benzamide
146 5-Amino-2-chloro-4-fluorophenol .
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147 2,4-Difluorophenol (2,4-DFP)
8 Fluorobenzylamine / Fluorobeozamide I 170 170 00 170

Fluorobenzonitrile derivative
148 4F Benzylamine
149 2,6,Di Fluoro Benzarnide
150 2,4, Di Fluoro Benzamide
15t Di fluoro benzyl amine
152 4 F Benzonitrile
153 4-Fluorobenzoyl acetonitrile
154 2,4-Difluoro benzonitrile
155 2,4-Dichloro benzonitrile
156 4-Chloro-3-(trifluoromethyQphen_}'] iso~anate
157 3-(Trifluoromethyl)phenyl acetonitrile
158 2-(2,2-Difluoro-l,3- benzdioxol-5-yl) acetonitrile
159 2,4,6- TrifluorobenzyJamine
160 4-Bromomethyl-2-Cyano Biphenyl (Bromo

OTBN)
161 4-Arnino-2-fluoro-N-methylbenzamide
162 Aminofluoro benzamide
163 9 Tri Fluoro Ethanol 30 30 00 30
164 2,3,5,6- Tetra Fluoro Benzyl Alcohol
165 2,3,5,6 Tetrachloro Terpthaloonitrilc
166 4-(Trifluoromethyl)benzyl alcohol
167 2,2,3,3- Tetrafluoropropanol
168 perfluorooctanesulfonic acid potassium salt

(PFOS)
169 Hexafluorobutanol
-- 10 Fluoroacetate I Fluorobenzoate I Fluoroacetic 30 30 00 30

acid derivative
170 Ethyl 4 4 4 trifluoro Aceto Acetate
171 ETFA (Ethy_12,2,2 trifluoro Acetatel
172 EBOF A (Ethyl Bromo Difluoro Aceto Acetate)
173 Ethyl difluoro Acetate
174 Ethyl Difluoro Aceto acetate
175 4-(trifluoro methyl) salicylic acid
176 Methy12-Fluoro Propionate
177 4'-Isobutyl acetophenone
178 5~Azoniaspiror4.51decane hydrogen difluoride
179 2,3,5-trifluorophenyl acetic acid
180 3-Trifluoromethyl-l-methyl-l HPyrazol-S-ol
181 3-Difluoromcthyl-l-methyl-IH-Pyrazol-4-

carboxylic acid
182 3-Difluoromethyl-1-methyl-1H-Pyrazol-4~
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carboxamide
183 Fluvastatin Intermediate
184 Gemcitabine Intermediate
185 N-[4-Fluorophenyl)-2-Hydroxy-N-Isopropyl

acetamide
186 l-aminocyclopropane carboxylic acid
187 3-0xocyclobutane carboxylic acid
188 Methyl-2-fluoro-6-hydroxy benzoate
189 Methyl-Z-Fluoro-ti-methoxy benzoate
190 Methyl 2,4-Difluoro benzoate
191 2·Chloro-l-( 5-fluoro-2-methoxyphenyl)

ethanone
192 2-Methyl-4-(Trifluoromethyl) thiazole-5·

carboxylic acid
193 4:{_Trifluoromethoxy) isobutyrophenone
194 Tri Fluoro Acetyl Chloride (TFAC) .
195 4-ethoxy-l,1 l-trifluoro-Svbuten-z-one (ETFBO)
196 Fluorodimethyl (3-(methylsulfonyl) propyl)

silane (SX-O 1)
197 Difluoroethylamine
198 1-(3,5-Dichloro-4-fluoro-phenyl)-2,2,2-triiluoro

ethanone
199 3-(3,3,3 ,-trifluoro-2,2-dimethylpropoxy )-1 h-

pyrazole
200 2-Fluoroacetophenone
201 3,5-Difluorophenol
202 Trifluoroaceta1dehyde
203 Trifluoro acetamide
204 5-fluoro-l-alkyl-3-fluoroalkyl-H-pyrazole-4-

carbonyl fluoride
205 11 5 Difluoro Methoxy 2 Mercapto I H 20 20 00 20

Benzimidazole
206 4,4 Difluorocyclohexane carboxylic acid
207 Etbyl (3S)-3(4,4 difluorocyclohexane-l- ,

carboxamido )-3 phenyl propanoate
208 Ezetimibe intermediate
209 6-Fluoro-2-Meth yl indole
210 2-Butyl-4-chloro-5-formyl Imidazole
211 4-Chloro-2-fluorophenyl dimethyl carbamate
212 2-amino-5-chloro-2-fluorobenzophenone
213 4,4'-(Hexa flUOTOiso propylidene) diphtbalic

anhydride (Amanone) or (6-FDA)
-- 12 Fluorobenzoic acid derivative 20 20 00 20
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214 3-tIifluoromethylcinnamic Acid
215 Chloro Fluoro Benzoic acid
216 Di fluoro Benzoic acid
217 Fluoro propionic acid
218 2-Fluoro-4-Nitro Benzoic Acid
219 4-Bromo-2-fluorobenzoic acid
220 3,4-difluorophenylboronic acid
221 5-(4-Fluorophenyl)-S-Oxopentanoic acid
222 2-Fluoro-6-hydroxybenzoic acid
223 2,3,4,5- Tetrafluorobenzoic Acid
224 2,3,4,5- Tetrafluorobenzoyl chloride
225 2-Chloro-5-( trifluoromethy l)benzoic acid
226 2-Fluoro-4-nitrobenzoic acid
227 3-Bromo-2-fluorobenzoic acid
228 3H-perfluoro-3-[(3-methoxy-propoxy)propanoic

acid]
229 Trifluorobenzoic Acid ·
230 13 Fluorinated R&D/ development products 5 00 5 5
231 14 Pilot plant products 60 00 60 60

Total (Organic+ Pilot Plant +R & D) 3020 2955 65 3020
Inorganic Products

1 1 Sulphuric Acid 28000 28000 00 28000
2 Oleum 23 % ·
3 Oleum 65%
4 2 Hydrofluoric acid 10800 10800 00 10800

3 Metal Fluoride derivative 5800 5800 00 5800
5 Aluminium Fluoride
6 Sodium Aluminium Fluoride
7 Potassium Aluminium Fluoride
8 Potassium fluoride
9 Sodium fluoride
10 Magnesium fluoride
11 Cadmium fluoride
12 Barium fluoride
13 Nickel fluoride ·
14 Silicon fluoride
15 Potassium fluoborate
16 Sodium hexafluoro Phosphate

,

17 Potassium hexafluoro phosphate
18 phosphorous pentafluoride
19 potassium zirconium fluoride ·
20 Ammonium Silico Fluoride
21 Copper Fluoborate
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22 Tetrabutyl ammonium Fluoride
23 Calcium Silico Fluoride
24 Barium Silico Fluoride
25 Magnesium Silico fluoride
26 Potassium Silico Fluoride
27 Lithium Fluoride
28 Fluoboric acid
29 Sodium silico fluoride
30 hexa fluoro silicic
31 Frostinz Powder

-

32 Lithium tetrafluoroborate
33 potassium fluorotitanate_. Metal Chloride derivative
34 Potassium chloride
35 Copper chloride
- Metal Bromide derivative
36 Sodium bromide
37 Copper bromide

Metal Oxide derivative
38 Copper oxide
39 Sodium monofluorophosphate
40 Antimony trifluoride
41 Potassium bifluoride -
42 Calcium fluoride
43 Fluorotitanic acid
44 Fluorozirconic acid
45 sodium bifluoride
46 Lithium Cryolite
47 Lead hexafluorosilicate solution ·
48 strontium fluoride
49 tin fluoride
50 barium tluoride
51 potassium fluozirconate
52 zinc fluoride
53 sodium fluoborate ·
54 cadmium fluborate solution
55 lead fluoborate solution
56 Nickel fluoborate solution
57 zinc fluoborate solution
58 potassium hexaf1uorotitanate
59 tin fluoroborate ·
60 zinc fluorosilicate solution
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61 Lithium hexafluorophosphate
-- 4 Mafron gas (HCFC I HFC I HFO refrigerant 9000 9000 00 9000

gases)
62 Mafron 22
63 Mafron 134a
64 Mafron 32
65 Mafron 125
66 HFO-1336
67 HFO-1234yf
68 HFO-1234ze
69 M-410a
70 MA07c
71 M-404a
72 M-422d
73 M-417a
74 M-438a ._

75 M-513a
76 M-514a
77 M-449a
78 M-452a
79 M-452b
80 M-23 ·
81 Fluoro propene
82 Fluoro propane
83 Fluoro butene
84 Fluoro cyclobutane
-- 5 Miscellaneous fluoride derivative 6700 6700 00 6700
85 BF3 ·
86 ABF
87 AF
-- BF3 adducts
88 BF3+ Ether
89 BF3+THF
90 BF3+ Acetonitrile, ·
91 BF3+Ethyl Acetate
92 BF3 Acetate
93 BF3 + Phenol
94 BF3 + Methanol
95 BF3+Ethyl Amine
-- HF adducts -

96 HF + Urea
97 HF + Pyridine
98 Hexafluoro Phosphoric acids
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99 HF Triethyl Amine
100 Tetra Butyl Ammonium Fluoride in THF
WI Tetrafluoroboric acid diethvl ether complex
102 Boron trifluoride dihydrate Complex
103 Boron trifluoride - Dibutyl etherate complex
104 Borontrifluoride-Dimethyl sulfide complex (BF3-

DMS)
105 Borontrifhioride-Zdvlethyl tetrahydrofuran complex
106 BF3.Dimethyl carbonate Complex
107 ammonium polyfluoride
108 Elemental fluoride (F2)
109 Sulfur Hexafluoride (SF6)
110 Iodine Pentafluoride (IF5)
111 ammonium fluoroborate
112 Methylchlorohydrate

Total (Inorganic) 60300 60300 00 60300
Other Product

1 - Electricity (CPP - 1& CPP -2) 2800000 2800000 00 2800000
UnitsiM UnitslM UnitsIM

~
onth onth onth

Steam from(CP? -1 & CPP-2) 2880 2880 00 2880
MTlMo MTlMo MTlMo

--r-
nth nth nth

Thermal Oxidation of HF C-23 88Kg/hr 88Kg/hr 00 88Kg/hr
Co-product

1 1 Gypsum / Gypsum Plaster 38800 38800 00 38800
2 2 csci, .

12145 12145 00 12145
r----

3 FeCb
~ PAC
~ NH4CI

Total(Co-Product) 50945 50495 00 50945~

Subject to specific condition:

I. Unit shall comply with all condition ofEC dated: 18/09/2023.
n. Unit shall strictly comply with the provisions of ODS Rules-2000 and amended from

time to time.
m. Unit shall strictly comply with the provisions of HOWM Rules-2016 and amended time

to time.
IV. Unit shall send generated hazardous waste to the SPCD authorized TSDF, incinerator,

Co-processor, pre-processor, end users & recycler etc wbo are having valid CCA and
rule-9 permission to receive same hazardous waste. Unit shall make MOU with same

MIs. Navin Flourine International Ltd.(ID: 20995) Page 11 of20

Clean Gujarat Green Gujarat
Website: https://gpcb.gujarat.gov.in

-.
80

89



end users/Obtain permission from the same facility and send through online xgn
generated manifest system and vehicle registered with VLTS system only.

V. Unit shall strictly comply with the provisions of MlUSC rules-1989 and amended
thereafter.

VI. Unit shall utilize 30% spent HCL in existing production of CaC12, FeCI3, PAC and
NH4CL & remaining spent BCL shall sent only to actual user having valid CCA, rule -9
permission and after making MOU with same recycler.

VII. Unit shall not manufacture any banned product and also not procure any banned raw
materials.

vm. Industry shall manage Solid Wastes generated from industrial activities as per Solid
Waste Management Rules-2016 (solid waste as defined in Rule-3(46».

IX. As per Provisions of Rule 18 of Solid Waste Management Rules-2016 you are directed to
make an arrangement in Utilities to replace at least five percent (5%) of your solid fuel
requirement by 'refused derived fuel'.

X. Industry shall obtain NOC from CGW A as per order of Hon. National Green Tribunal
for the withdrawal of ground water. IfApplicable

XL To do retrofitting at D.G. Sets for emission control and unit shall submit compliance
with respect to Board Circular No. GPCB/Air Action-03 (1) (E)I 599145/, dated:
27/0812021 in the matter ofNGT O.A. No. 68112018.

3. The following condition mentioned under the head of "CONDmONS UNDER WATER ACT,
1974" shall be amended and read as under:

3.1 Water Source: Canal Water & STP recycle water.
3.2 The quantity of the water consumption for industrial purpose shall be increased from 3731.96

KLJDay to 3851.96 KUDay, out of which 70 KLD used for gardening purpose.
3.3 The quantity of the water consumption for domestic purpose shall not exceed 200 KL/Day.
3.4 The quantity of the domestic waste water (Sewage) shall not exceed 190 KUDay.
3.5 Domestic wastewater shall be treated in ETP and discharged into SMC drain along with treated

industrial wastewater after confirming to GPCB standards.
3.6 The quantity of the industrial effluent to be generated from the manufacturing process and other

ancillary industrial operations shall be reduced from 3455.24 to 3468.24 KUday.
3.7 The applicant shall operate effluent treatment system efficiently so that treated effluent from the

industrial unit shall conform to the norms mentioned below.

PARAMETERS GPCBNORMS
pH 6.5 TO 8.5
Temperature 40° C
Colour (pt.co.scale)_ in units 100 units
Suspended Solids 300mg/L
Oil and Grease 10 mg/L
Chlorides 600 mg/L
Sulphate 1000 mg/L
Phenolic Compounds . 1 mg/L
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Sulphides 2mg/L
Ammonical Nitrogen 50 mg/L
Total Chromium 2 rng/L
Hexavelent Chromium 0.1 mgIL
BOD (5 days at 20°C) 30 mg/L
COD • 100 mglL
Total Dissolved Solids 2100 mgIL

3.8 The final treated effluent shall conform to the above standards shall be re-used in process upto
maximum extent possible and remaining shall be discharged into the Surat Municipal Corporation
drain for sending to STP Bamroli to maintain Zero Liquid Discharge.

3.9 Industry shall provide fixed pipeline with flow meter for the reuse of STP (Bamroli) treated
effluent and for disposal to SMC and maintain its records.

4. The following condition mentioned under the head of "CONDITIONS UNDER AIR ACT, 1981"
shall be amended and read as under

4.1 ni F II h 11b d fule o owmgs a e use as e.
Sr. Utility Fuel Existing Total after CCA
No Quantity Amendment

1 Boiler (SM-50) Natural Gas 360 m3/hr 360 mJlhr
2 HF kiln heating furnace No.270 Natural Gas 315 mJlhr 315 m%r
3 Fluorspar drying furnace No.248 Natural Gas 100 m.llhr 100 m.l/hr
4 Alumina Drying Natural Gas 35 m3lhr 35 mJlhr
5 Thermic fluid Heating system Natural Gas 25 mJIhr 25 m.l/hr
6 For CPP 1 Gas engine (2 Nos.) Natural Gas 625 m.J1hr 625 m.llhf
7 For CPP 2 Gas engine (2 Nos.) Natural Gas 625 m.lJhr 625 mJlhr
8 Thermal Oxidation Plant (CDM) Natural Gas 542.4 Kg/Day 542.4 KglDay

9 Captive Incineration (200
Natural Gas 50 m3/hr 50 m3/hrKgIHr)

10 Boiler Natural Gas 21.66 mvhr 21.66 rn-%r
(520 m3/day) (520 m3/day)

11 DO sets (2 Nos.) Diesel 500 lit/day 500liVdays

4.2 The flue gas emission through stack attached to BoilerlHF KilnIFumaccffFHlCDMlCaptive
Incinerator/Cl'P stack shall conform to the following standards:

Sr. Stack Air Pollution

No. Stack attached to Height Control Parameters Parameter
in meter Measure

LO'YNOx
PM 150 mg/Nm'

r Boiler (SM-50) 35 S02 100 ppm
Burner NOl( 50 ppmI
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Thermic Fluid Adequate Stack
PM 150 mgIN_mJ

2 30 S02 100 ppm
Heating system Height NOx 50 ppm
ForCPP 1 Gas Adequate Stack PM 150 mg/Nnr'

3 engine 30 S~ 100 ppm
(2 Nos.) Height

NO" 50 ppm
For Cpp 2 Gas

Adequate Stack PM 150 mg/Nm'
4 engine 30 S02 100 ppm

(2 Nos.) Height
NO" 50 ppm

HF kiln heating Adequate Stack PM 150 mglNmJ
5 19.5 S~ 100 ppm

furnace No.270 Height
NOx 50 ppm

HF kiln heating Adequate Stack
PM 150 mg/Nm'

6 19.5 S02 100 ppmfurnace No.248 Height NOx 50 ppm
Cyclone

separator Bag
150 mg/Nm"7 Alumina Drying 30 Filter with PM

Scrubber
system

PM 150 mg/Nrrr'
S02 200 mg/Nnr'
NO" 400mg/Nml

nci 50 rng/Nm '

8 Captive Incineration 30 2-Stage Alkali ci, 09 rng/Nrrr'
(200 KglHr) Scrubber HF 04 mg/Nrrr'

CO 100 mg/Nnr'
TOe 20 mg/Nm"
HBr 30 mg/Nrrr'
Br 02 mg/Nm"

PM 150mg/NmJ

9 Boiler 35 Bag Filters S~ 100 ppm
NO" 50 ppm

DO sets Adequate Stack PM 150 mg/Nm'
10 11 S02 100 ppm2-Nos. Height

NO" 50 ppm

4.3 The process emission through various stacks/vent of reactor, process, and vessel shall conform to
the foll stadde 0 owmg n ar s:

Sr. Height Air Pollution
No. Stack attached to in Control Measure Parameters Parameter

meter
1 I For Thermal Oxidation 30 Scrubbing System PM 100 mg!N_ml
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(CDM) S02 40 mg/Nm"
NO" 2S mg/Nrrr'
HF 06mg/NmJ

HCI 20mg/NmJ

Ch 09 mg/Nnr'
2kgff of Cone.

2 Sulfuric acid plant 40 Dernister pad & caustic S02 (100%) Acid
scrubber Produced.

Acid Mist 2S mg/Nnr'

3 HF plant Off Gases
30 Packed tower &Venturi HF 06 mg/Nrrr'

Scrubber Scrubber S02 40mg/Nm3

4 AIF3 Plant 25 Packed tower &Venturi SPM lOOmg!NmJ

Scrubber HF 06mWNmJ

5 Cryolite plant 25 Bag filter & Spray tower PM 100 mg/Nnr'
HF 06 mg/Nnr'

Miscellaneous Fluoride Packed column &Venturi PM 100 mg/Nnr'
6 plant (BF3 Plant) 11 scrubber HF 06 mg/Nm'

Mafron (Refrigerant Packedcolumn HF 06mWNmJ

7 11 Cb 09 rng/Nnr'Gases) &.VcoturiScrubber
Hel 20 mg/Nrrr'

8 Fluoro Toluene 11 Packed column &Venturi HF 06 mg/Nm''
Fluoro Benzene Scrubber NOx 25 mg/Nm'

4 Fluoro Benzyl HCI 20 mg/Nrrr'
Ch 09 mg/Nrrr'Chloride, ,

9 4 Fluoro Benzaldehyde 11 Packed column &Venturi NOx 25 mg/Nm'
Scrubber HBr 30 mWNmJ

1 Bromo 4 Br2 02 mg/Nnr'
Fluoro benzene HF 06 mz/Nm'

4 Fluoro Acetophenone, Hel 20 mg/Nm'

10 4 Fluoro Benzoic Acid, 11 Packed column &Venturi Ch 09 mg/Nnr'
4,3 Di Fluoro Scrubber

NO" 2S mg/Nm'
Benzophenone
Fluoro Aniline HCl 20 mg/Nnr'

Benzotrifluoride Ch 09 mg/Nnr'

11 Parachloro 11 Packed column &Venturi
NO" 25 mg/Nm'Benzotrifluoride ' scrubber

Amino Benzotrifluoride S02 40 mg/Nnr'
HF 06 mg/Nm'

Packed column &Venturi
Hel 20 rng/Nnr'

12 Tri Fluoro Acetic Acid 11 Ch 09 mg/Nm'
Scrubber HF 06 mg/Nrrr'
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13 PACfFeChlNRtCl1
1L

Packed tower and Hel 20 mg/Nm'
CaCh - 2 Nos* Venturi scrubbers

PM 100 mg/r'-l_mJ

S02 40 mg/Nnr'
NOx 25 mg/Nrrr'

Process Vent (pilot HCl 20 rng/Nm''
14 12 Scrubbing System CI2 09 mg/Nrrr'(plant HF 06 mg/Nnr'

lIBr 30 mg/Nm'
Br2 02 mgIN_mJ

NH3 175 mg/Nnr'
4.4 Applicant shall comply with National Ambient Air Quality Standards notified by Central

Pollution Control Board, New Delhi time to time under the provision of the Environment
(Protection) Act-I 986 for all the parameters. The concentration of all parameters in the ambient
air within the premises of the industry anda distance of 10 meters from the sources (other than
the stack/vent) shall not exceed than the permissible limit.

Parameters
Permissible Limit (pglm-')

Annual 24 Hrs Average
Particulate Matter-I 0 .(PM IO) 60 )00
Particulate Matter-2.S (PM2~) 40 60
S02 50 80
NOx 40 80

4.5 The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board's staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers such as S-
I, S-2, etc. and these shall be painted/ displayed to facilitate identification.

4.6 The industry shall take adequate measures for control of noise levels from its own sources within
the premises so as to maintain ambient air quality standards in respect of noise to less than 75dB
(a) during day time and 70 dB (A) during night time. Day time is reckoned in between 6a:m.
and 10 p.m. and night time is reckoned between 10 p.m. and 6 a.m.

5. D.G. Sets Conditions

The D.G. Set shall have acoustic enclosure and shall comply sith the standards specified at Sr.
no. 95 of Schedule-I of the rule-3 of E.P. Rules -l986 and Noise pollution level as per the Air
Act-1981.
D.G. Sets standards:-
The flue gas emission through stack attached to D.O. Sets shall conform to the following
standards.

a) The minimum height of stack to be provided with each of the generator set shall be H=h
+ 0.2 (KV A) 1/2, where H= Total stack height in meter, h= height of the building in
meters where or by the side of which the generator set is installed.

b) Noise from DG set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically, at the users end.
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c) The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 2S dB (A) insertion loss or for meeting the ambient noise standards,
whichever is on the higher side ( if the actual ambient noise is on the higher side, it may
not be possible to check the performance of the acoustic enclosure! acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient noise level, preferably, in the night time). The measurement for insertion
Joss may be done at different points at 0.5 m from the acoustic enclosure/room, and the
averaged.

d) The D.G. Set shall be provided with proper exhaust muffler with insertion loss of
minimum 25 dB (A).

e) All efforts shall be made to bring down the noise level due to the D.G. Set, outside the
premises, within the ambient noise requirements by proper siting and control measures.

f) Installation of a D.G. Sets must be strictly in compliance with the recommendations of
the D.G. Set manufacturer.

g) A proper routine and preventive maintenance procedure for the D.G. Set should be set
and followed in consultation with the DG Set manufacture which would help prevent
noise levels of the DG Set from deteriorating with use

6. The following condition mentioned under the head of "AUTHORIZATION as per
HAZARDOUS AND OTHER WASTE (MANAGEMENT AND TRANSBOUNDARy)
RULES, 2016 Form-2 (See rule 6 (2)]" shall be amended and read as under:

6.1 Authorization order No: AWH-131288 date of Issue: 10/11/2023.
6.2 Mis. Navin Flourine International Ltd. is hereby granted an authorization to operate facility

for following hazardous wastes on the premises situated at Plot No: 2,4 to 13,14/1,2,3, t 9,20 to
58 Surat Navsari Road Bhestan Surat 395023 Tal' Chorasi Dist· Surat'J - . . .

Sr. Type of Schedule! Quantity (MTlYcar)
FacilityNo. Waste Category Existing Proposed Total

Collection, Storage,
Transportation, Disposal at,
authorized TSDF through1 ETP Sludge I-35.3 1937 00 1937 online xgn generated manifest
and Vehicle registered with
VLTS system only.
Collection, Storage,
Transportati on, Disposal at

2 Process 1·20.4 187.5 00 187.5
authorized TSDF through

Sludge online xgn generated manifest
and Vehicle registered with
VLTS system only.
Collection, Storage,

3 Sulphur 1-20.4 50 00 50
Transportation, Disposal at

Sludge ., authorized TSDF through
online xgn generated manifest
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and Vehicle registered with
VLTS system only.
Collection, Storage,

Distillation Incineration at captive

Residue incinerator within unit or sent
4 (High Boiling 1-20.3 20 00 20 to outside incinerator through

Impurities) online xgn generated manifest
and Vehicle registered with
VLTS system onlv,
Collection, Storage,
Transportation, Disposal by
selling to recycler who have

S Used Oil 1-5.1 12.4 00 12.4 permrssion under rule-9
through online xgn generated
manifest and Vehicle
registered with VL TS system
only.
Collection, Storage,

6
Discarded 1-33.1 12000 00 12000 transportation . disposal by
Containers Nos.Year Nos.Year selling to Authorized Recycler

after decontamination.
Collection, Storage,
Transportation and sell to end
users/actual users having Rule-
9 permission under HOWR-

7 Spent Catalyst I-17.2 12 00 12 2016, Valid CCA after making
MOU or send to common
incinerator through online xgn
generated manifest and Vehicle
registered with VLTS system
only.
Collection, Storage,

. Transportation, Disposal at

8 Incineration 1-37.2 3 00 3 authorized TSDF through
Ash online xgn generated manifest

and Vehicle registered with
VLTS system only.
Collection, Storage,

, Transportation, Disposal at

9 Plastic Bags 1-22.2 3 + (27) 30 authorized recycler through
online xgn generated manifest
and Vehicle registered with
VLTS system only.

Mis. Navin Flourine International Ltd.(ID: 20995) u'Page 18 oflO

87

96



GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,
(T) 079-23232152

~
~
,~."
GPCB

Collection, Storage,
Incineration at captive

Cotton waste incinerator within unit or sent
10 lineinerable I-33.2 12 00 12 to outside incinerator through :

waste online xgn generated manifest
and Vehicle registered with
VLTS system only.

11 E-Waste 0.2 + (0.5) 0.7 Collection, Storage, and send- to authorized recycler.
Collection, Storage,
Transportation and sell to end
users/actual users having Rule-
9 permission under HOWR-

12. SpentHCL 1-29.6 18900 00 18900 2016, Valid CCA after making
MOU through online xgn
generated manifest and Vehicle
registered with VLTS system
only.
Collection, Storage,

· Transportation, Disposal at

13. Insulation III-B2030 24 00 24 TSDF through online xgn
waste generated manifest and Vehicle

registered with VLTS system
only.
Collection, Storage,

Containment / · Transportation, Disposal at

14. spill ups 00 + (30) 30 TSDF through online xgn
cleaning -- generated manifest and Vehicle

waste registered with VLTS system
only.
Collection, Storage,

, Transportation, Disposal at

15. Brick
00 + (8) 8 TSDF through online xgn

refractory -- generated manifest and Vehicle
registered with VLTS system
only.
Collection, Storage,

· Transportation, Disposal at

16. UsedPPE 00 + (5) 5 TSDF through online xgn-- generated manifest and Vehicle
registered with VLTS system
only.

17. Date expired / I-28.4 00 + (50) 50
Collection, Storage,

off- Incineration at captive
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specification incinerator within unit or sent
material to outside incinerator through

online xgn generated manifest
and Vehicle registered with
VLTS system on ly.
Collection, Storage,
Incineration at captive

Oil filter incinerator within unit or sent
18.

waste 1-5.1 00 + (1) 1 to outside incinerator through
online xgn generated manifest
and Vehicle registered with
VLTS system only.
Collection, Storage,

Waste from Transportation, Disposal at

19. surface 1-21.1 00 + (to) 10
TSDF through online xgn

preparation generated manifest and Vehicle
for painting registered with VL TS system

only.
Collection, Storage,
Transportation, Disposal at

20. Spent carbon 1-28.3 00 + (5) 5 TSDF through online xgn
generated manifest and Vehicle
registered with V LTS system
only.

6.3 The authorization shall be valid up to 01/01/2025.
6.4 The authorization is subject to the conditions stated below and such other conditions as may be

specified in the rules from time to time under the Environment (Protection) Act-1986.
6.5 The authorization is granted to operate a facility -for collection, storage within factory premises

transportation and ultimate disposal of Hazardous wastes as per condition no. 6.2 to the
industry having valid eCA of this Board.

7. The rest of the conditions of the above referred CCA order shaU remain unchanged. You are
directed to comply with these conditions.

For and on behalf of
Gujarat Pollution Control Board,
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Resistration No 1240t24111{€EnSe tO WOfk a faCtOry License No 5646
FrN. 519005646A D.A.26Jan_1967

License is hereby granted to

Mr. N|TIN GANAPAT| KULKARNI

For the premises known as

NAVIN FLUORINE INTERNATIONAL LIMITED

situated ar

BHESTAN SURAT - NAVSARI ROAD

Ta.: Surat City Dist.: Surat

for use as a factory within the limits specified in the plan apprcved by the

Joint Director lndustrial Safety and Health, Surat Region

vide No. 326 Date 13-Apr-2004 subject to provisions of the

Factories Act, 1948 and the Rules made thereunder.

The license is issued for:

Maximum Number of workers to be employed on any day during the year :**2,000**
Maximum installed power in B.Fl.p. on any day during the year :**Above 5o0o**

The license is valid up to 31st December 2026,

Fees paid Rs. 580.00
Fees due Rs. 50.00
Excess Rs. 530.00
Place : Surat
Date : 03-Oct-2024

Signature valffi[

#}:lli$ffiffi:-.

Deputy Director
lndustrial Safety and Health
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फाम� ई /FORM E
िनयम 50,51 और 54 देख� /(See Rules 50, 51 and 54)

िसल�डरो ंम� संपीिड़त गैस भरने के िलए अनु��� / Licence to fill compressed gas in cylinders
अनु���ा सं�ास/ Licence No. : G/HO/GJ/05/37(G1183) वािष�क शु�ा �/ Fee Rs.5000/- per year
NAVIN FLUORINE INTERNATIONAL LTD., Udhna-Bhestan Road, Village/Town: Bhestan, City:
Surat City, Taluka: Surat City, District: SURAT, State: Gujarat, Pin: 395023 , को नीचे विण�त और रेखांक
सं�ा G/HO/GJ/05/37(G1183) dated 07/08/1996 म� दिश�त िकए गए अनु�� प�रसर म�, भारतीय िव�ोटक
अिधिनयम, 1884 (1884 का 4) और उसके अधीन बनाए गए िनयमो ंके उपबंधो ंतथा इस अनु��� की अ� शत� के अधीन
रहते �ए, केवल संपीिड़त गैस से भरे िसले�रो ंको रखने के िलए ही िविधमा� अनु��� दी जाती है। / Licence is hereby
granted to NAVIN FLUORINE INTERNATIONAL LTD., Udhna-Bhestan Road, Village/Town: Bhestan,
City: Surat City, Taluka: Surat City, District: SURAT, State: Gujarat, Pin: 395023  valid only for the
filling of cylinders with compressed gas in the licensed premises described below and shown in the plan
No.  G/HO/GJ/05/37(G1183) dated 07/08/1996 subject to the provisions of the Explosives Act, 1884(4 of
1884) and the rules made thereunder and to the further conditions of this licence.
यह अनु��� 30 िसत�र 2026 तक �वृ� रहेगी । / The Licence shall remain in force till the 30th September
2026.

 August 7, 1996

For Chief Controller of Explosives
Nagpur

कृते मु� िव�ोटक िनयं�क
नागपुर

1)Amendment dated - 25/04/2005
2)Amendment dated - 02/07/2015

अनु�� प�रसर का िववरण और अव��थित / DESCRIPTION AND LOCATION OF THE LICENSED
PREMISES

िन�िल�खत िववरण के अनुसार िसले�रो ंम� गैस भरने के िलए अनु�� प�रसर, िजसकी अिभ�ास सीमाओ ंऔर अ�
िविशि�यो ंको संल� अनुमोिदत रेखांक सं.  G/HO/GJ/05/37 dated August 7, 1996 म� िदखाया गया है,| BHESTAN
म� अव��थत है और िजसम� अ� सुिवधाओ ंसे जोडे गए  R-22(Chlorodifluoromethane) - 11 Nos.(1x11), R-134a -
11 Nos.(1x11), R-404A - 11 Nos.(1x11), R-407C - 11 Nos.(1x11), R410a - 11 Nos.(1x11)  िफिलंग पॉइ�्स
है । / The licensed premises, the layout boundaries and other particulars of which are shown in the
attached approved plan No  G/HO/GJ/05/37 dated August 7, 1996  are situated at BHESTAN and
consists of R-22(Chlorodifluoromethane) - 11 Nos.(1x11), R-134a - 11 Nos.(1x11), R-404A - 11 Nos.
(1x11), R-407C - 11 Nos.(1x11), R410a - 11 Nos.(1x11)  filling points with connected other fecilities for
filling of the gas(es) in cylinders as described here under:

गैस का �कार Type of Gas मा�ा /Quantity
a) िवषैले/ Toxic --NIL--

b) गैर िवषैले और गैर �लनशील /Non-
Toxic and Non Flammable

R-22(Chlorodifluoromethane),R-134a,R-
404A,R-407C,R410a

c) गैर िवषैले और �लनशील /Non-
Toxic and Flammable --NIL--

d) घुिलत एिसिटलीन गैस /Dissolved
Acetylene Gas --NIL--

e)
एलपीजी के अलावा गैर िवषैले और
�लनशील �िवत गैस /Non-Toxic
& Flammable liquefiable gas
other than LPG

--NIL--

f) एलपीजी/ Liquefied Pertoleum
Gas --NIL--

और �ाट सं�ा PlotNo :- गली का नाम : BHESTAN गांव : BHESTAN पुिलस थाना : PANDESARA िजला
:SURAT रा�: Gujarat.   /and is situated at PlotNo :- Name of Street :BHESTAN Village/Town
:BHESTAN Police Station : PANDESARA District : SURAT, State: Gujarat.   

ी े ं े ि
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नवीकरण के पृ�ांकन के िलए �थान / SPACE FOR ENDORSEMENT OF RENEWALS

नवीकरण की
तारीख/Date of

Renewal

समा�� की
तारीख/Date of

Expiry

अनु��� �ािधकारी के
ह�ाञ�र/Signature and
stamp of the licensing
authority

इस अनु��� को,
िव�ोटक अिधिनयम,
1884 या उसके अधीन
बनाए गए गैस िसले�र
िनयम, 2016 के
उपबंधो ंया इस
अनु��� की शत� का
उ�ंघन न होने की
दशा म�, फीस म� कोई
छूट िदए िबना दस वष�
तक नवीकृत िकया
जाएगा । /This
licence shall be
renewable without
any concession in
fee for ten years in
the absence of
contravention of the
provision of the
Explosives Act,
1884, or Gas
Cylinders Rules,
2016, framed
thereunder or of the
conditions of the
licence

17/09/2021 30/09/2026

Mohanlal Jana
DCE

For Jt. Chief Controller
of Explosives

Vadodara

यिद अनु�� प�रसर इससे उपाब� िववरण और शत� के अनु�प नही ंपाया जाता है और िजन िनयमो ंऔर शत� के अधीन यह
अनु��� दी गई है, उनमे से िकसी का उ�ंघन होता है तो यह अनु��� र� की जा सकती है और अनु��� का धारक
कारावास से, िजसकी अविध दो वष� तक की हो सकेगी, या जुमा�ने से, जो तीन हजार �पये तक का हो सकेगा, या दोनो ंसे,
द�नीय भी होगा । / This licence is liable to be cancelled if the licenced premises are not found conforming
to the description and conditions attached hereto and contravention of any of the rules and conditions
under which this licence is granted and the holder of this licence is also punishable with imprisonment for
the term which may extend to two years or with fine which may extend to three thousand rupees or with
both.

 

Note:-This is system generated document does not require physical
signature.
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फाम� फ /FORM F
िनयम 50,51 और 54 देख� /(See Rules 50, 51 and 54)

Licence to store compressed gas in cylinders

अनु��� सं�ा/् Licence No. : G/HO/GJ/06/34(G1183) वािष�क शु�I �/Fee Rs. 118000/- per
year

NAVIN FLUORINE INTERNATIONAL LTD., Udhna-Bhestan Road, Village/Town: Bhestan, City:
Surat City, Taluka: Surat City, District: SURAT, State: Gujarat, Pin: 395023 को नीचे विण�त और रेखांक
सं�ा G/HO/GJ/06/34(G1183) dated 07/08/1996 म� दिश�त िकए गए अनु�� प�रसर म�, भारतीय िव�ोटक
अिधिनयम, 1884 (1884 का 4) और उसके अधीन बनाए गए िनयमो ंके उपबंधो ंतथा इस अनु��� की अ� शत� के अधीन
रहते �ए, केवल संपीिड़त गैस से भरे िसले�रो ंको रखने के िलए ही िविधमा� अनु��� दी जाती है। /
Licence is hereby granted to NAVIN FLUORINE INTERNATIONAL LTD., Udhna-Bhestan Road,
Village/Town: Bhestan, City: Surat City, Taluka: Surat City, District: SURAT, State: Gujarat, Pin:
395023 valid only for the possession of cylinders filled with compressed gas in the licensed premises
described below and shown in the plan No G/HO/GJ/06/34(G1183) dated 07/08/1996 subject to the
provisions of the Explosives Act, 1884(4 of 1884) and the Rules made thereunder and to the further
conditions of this licence.
यह अनु��� 30 िसत�र 2026 तक �वृ� रहेगी । / The Licence shall remain in force till the 30th September
2026.

August 7, 1996

For Chief Controller of Explosives
Nagpur

कृते मु� िव�ोटक िनयं�क
नागपुर

अनु�� प�रसर का िववरण और अव��थित / DESCRIPTION AND LOCATION OF THE LICENSED
PREMISES

िन�िल�खत िववरण के अनुसार िसले�रो ंम� भरी गैस रखने के िलए अनु�� प�रसर, िजसकी अिभ�ास सीमाओ ंऔर अ�
िविशि�यो ंको संल� अनुमोिदत रेखांक सं G/HO/GJ/06/34 dated August 7, 1996  म� िदखाया गया है, म� अव��थत है
और िजसम� एक भ�ारण शेड है। / The licensed premises, the layout boundaries and other particulars of
which are shown in the attached approved plan No. G/HO/GJ/06/34 dated August 7, 1996  are situated
at BHESTAN  and consists of a storage shed for possession of the gas contained in cylinders as
described here under:

गैस का �कार /Type of Gas मा�ा /Quantity
a) िवषैले/ Toxic --NIL--

b) गैर िवषैले और गैर �लनशील /Non-
Toxic and Non Flammable

R-22(Chlorodifluoromethane) - 10000 Nos.,
R-134a - 2000 Nos., R-404A - 1000 Nos., R-
407C - 1000 Nos., R410a - 1000 Nos.

c) गैर िवषैले और �लनशील /Non-
Toxic and Flammable --NIL--

d) घुिलत एिसिटलीन गैस /Dissolved
Acetylene Gas --NIL--

e)
एलपीजी के अलावा गैर िवषैले और
�लनशील �िवत गैस /Non-Toxic
& Flammable liquefiable gas
other than LPG

--NIL--

f) एलपीजी/ Liquefied Pertoleum
Gas --NIL--

और �ाट सं�ा PlotNo : - गली का नाम गांव : BHESTAN या नगर पुिलस थाना : PANDESARA िजला :
SURAT,रा�ा : Gujarat.
/ and is situated at PlotNo : - Village/Town :BHESTAN Police Station : PANDESARA District : SURAT,
State: Gujarat.

नवीकरण के पृ�ांकन के िलए �थान / SPACE FOR ENDORSEMENT OF RENEWALS

ी ी � ी अन��� �ािधकारी के
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नवीकरण की
तारीख/Date of

Renewal

समा�� की
तारीख/Date of

Expiry

अनु��� �ािधकारी क
ह�ाञ�र/Signature and
stamp of the licensing
authority

इस अनु��� को,
िव�ोटक अिधिनयम,
1884 या उसके अधीन
बनाए गए गैस िसले�र
िनयम, 2016 के
उपबंधो ंया इस
अनु��� की शत� का
उ�ंघन न होने की
दशा म�, फीस म� कोई
छूट िदए िबना दस वष�
तक नवीकृत िकया
जाएगा ।/This licence
shall be renewable
without any
concession in fee
for ten years in the
absence of
contravention of the
provision of the
Explosives Act,1884
or Gas Cylinders
Rules, 2016,
framed thereunder
or of the conditions
of the licence

17/09/2021 30/09/2026

Mohanlal Jana
DCE

For Jt. Chief Controller
of Explosives

Vadodara

यिद अनु�� प�रसर इससे उपाब� िववरण और शत� के अनु�प नही ंपाया जाता है और िजन िनयमो ंऔर शत� के अधीन यह
अनु��� दी गई है, उनमे से िकसी का उ�ंघन होता है तो यह अनु��� र� की जा सकती है और अनु��� का धारक
कारावास से, िजसकी अविध दो वष� तक की हो सकेगी, या जुमा�ने से, जो तीन हजार �पये तक का हो सकेगा, या दोनो ंसे,
द�नीय भी होगा । / This licence is liable to be cancelled if the licenced premises are not found conforming
to the description and conditions attached hereto and contravention of any of the rules and conditions
under which this licence is granted and the holder of this licence is also punishable with imprisonment for
the term which may extend to two years or with fine which may extend to three thousand rupees or with
both.
 

Note:-This is system generated document does not require physical
signature.
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��प XVI
(�थम अनुसूची का अनु�ेद 7 दे�खए)

FORM XVI
(see Article 7 of the First Schedule)

300 लीटर से अिधक मा�ा म� वग� क �पंुज पेट� ोिलयम या 25,000 लीटर से अिधक मा�ा म� वग� ख पेट� ोिलयम या 45,000 लीटर से अिधक
मा�ा म� वग� ग पेट� ोिलयम या वग� क पेट� ोिलयम का िकसी अ� वग� के पेट� ोिलयम के साथ कुल िमलाकर 300 लीटर से अिधक मा�ा से िभ�

मा�ा म� आयात और भंडारकरण के िलए अनु��� ।
Licence to import and store otherwise than in bulk petroleum Class A to quantities exceeding 300 litres or

petroleum Class B in quantities exceeding 25,000 litres or petroleum Class C in quantities exceeding 45,000 litres
or petoleum Class A together with any other class of petroleum in quantities exceeding 300 litres in all.

अनु��� सं�ा /Licence No. : P/WC/GJ/16/346(P188408) फीस �पए /Fee Rs. 5000/- per year

M/s. M/S NAVIN FLUORINE INTERNATIONAL LIMITED, BHESTAN, NA, Other, District: SURAT, State: Gujarat, PIN:
395023 को इसम� तथा िविनिद� ि� वग� के और मा�ाओ ंम� पेट� ोिलयम को, आयात करने के िलए और नीचे िविनिद�� �थानो ंम�, जो इससे संल�.
अनुमोिदत न�ा सं P/WC/GJ/16/346(P188408) तारीख 09/10/2012 मे िदखाए गए है, पेट� ोिलयम, 1934 और उसके अधीन बनाए गए िनयमों
के उपबंधो तथा इस अनु��� को अित�र� शत� पर भंडारकरण के िलए अनु��� अनुद� की जाती ह� ।
Licence is hereby granted to M/s. M/S NAVIN FLUORINE INTERNATIONAL LIMITED, BHESTAN, NA, Other, District:
SURAT, State: Gujarat, PIN: 395023 valid for the importation of Petroleum of the classes and quantities as herein specified
and storage thereof in the place described below and shown on the approved plan No P/WC/GJ/16/346(P188408) dated
09/10/2012 attached hereto subject to the provisions of the Petroleum Act, 1934 and the rule made thereunder and to the
further conditions of this Licence.

यह अनु��� 31st day of December 2027 तक �वृत रहेगी ।
The Licence shall remain in force till the 31st day of December 2027

पेट� ोिलयम का िववरण /Description of Petroleum अनु�� मा�ा (िकलोलीटरों
म�)/Quantity licenced in KL

वग� क पेट� ोिलयम /Petroleum Class A 25.00 KL
वग� ख पेट� ोिलयम /Petroleum Class B NIL    
वग� ग पेट� ोिलयम /Petroleum Class C NIL    

कुल �मता /Total Capacity 25.00 KL
 

October 9, 2012
For Jt. Chief Controller of Explosives

WC, Mumbai
1). Amendment dated - 24/02/2022

अनु�� प�रसरो ंका िववरण और अव�थान
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

अनु�� प�रसर िजसकी िव�ास सीमाएं अ� िविश� यां संल� अनुमोिदत न�ेी म� िदखाई गई ह� Plot No: Surat Navsari Road,, NA,
BHESTAN, Surat City, Taluka: Chorasi, District: SURAT, State: Gujarat, PIN: 395023 �थान पर अव��थत है तथा उसम�
िन�िल�खत Class A petroleum storage shed स��िलत ह�:
The licensed premises, the layout , boundaries and other particulars of which are shown in the attached approved plan are
situated at Plot No: Surat Navsari Road,, NA, BHESTAN, Surat City, Taluka: Chorasi, District: SURAT, State: Gujarat,
PIN: 395023 and Class A petroleum storage shed.
                                                           Note:-This is system generated document does
not require signature.
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भारत सरकार

Government of India
वािण� और उ�ोग मं�ालय

Ministry of Commerce & Industry
पेट� ोिलयम तथा िव�ोटक सुर�ा संगठन (पैसो)

Petroleum & Explosives Safety Organisation (PESO)
9वी ंमंिजल, पाक�  पैराडाइज, वडसर

वडोदरा- 390012
9th Floor, Park Paradise, Vadsar,

Vadodara - 390012

E-mail : jtcce.vadodara@explosives.gov.in
Phone/Fax No : 0265 - 2361035

सं�ा /No. : P/HQ/GJ/15/65 (P9677) िदनांक /Dated : 20/11/2023
सेवा म�
/To,

M/s. M/s. Navin Fluorine International Ltd,
PO-BARODA BHESTAN,
NA,
SURAT,
District: SURAT,
State: Gujarat
PIN: 395023

िवषय
/Sub :

Plot No, NA, BHESTAN, BHESTAN, Surat City, Taluka: Surat, District: SURAT, State: Gujarat, PIN: 395023 म� ��थत
िव�मान पेट� ोिलयम वग� B अिध�ापन म� अनु��� सं P/HQ/GJ/15/65 (P9677) के नवीकरण के संदभ� म� ।
Existing Petroleum Class B Installation at Plot No, NA, BHESTAN, BHESTAN, Surat City, Taluka: Surat, District: SURAT,
State: Gujarat, PIN: 395023 - Licence No. P/HQ/GJ/15/65 (P9677) - Renewal regarding.

महोदय
/Sir(s),

कृपया आपके प� �मांक OIN1508206 िदनांक 16/11/2023 का अवलोकन कर�  ।
Please refer to your letter No.: OIN1508206, dated 16/11/2023

अनु��� सं�ा P/HQ/GJ/15/65 (P9677) िदनांक 10/01/2019 को िदनांक 31/12/2033 तक नवीनीकृत कर इस प� के साथ अ�िषत की जा
रही है ।
Licence No. P/HQ/GJ/15/65 (P9677) dated 10/01/2019 is forwarded herewith duly renewed upto 31/12/2033.

कृपया पेट� ोिलयम िनयम 2002 के अधीन बनाए गए िनयम 148 म� दी गई �ि�या का कडाई से पालन कर�  । अनु��� के नवीकरण हेतु सम�
द�ावेजो ंको अनु��� की वैधता समा� होने की ितिथ से कम से कम 30 िदन पूव� Jt. Chief Controller of Explosives, Vadodara काया�लय
को �ेिषत कर�  ।
Please follow the procedure strictly as laid down in rule 148 of the Petroleum Rules, 2002 and submit complete documents
for the Renewal of the licence to Jt. Chief Controller of Explosives, Vadodara, so as to reach his office on or before the
date on which Licence expires.

कृपया पावती द�।
Please acknowledge the receipt.

भवदीय /Yours faithfully,

((आर.वेणुगोपाल)
(Dr. R.Venugopal))

संयु� मु� िव�ोटक िनयं�क
Jt. Chief Controller of Explosives

वडोदरा/Vadodara

 Note:-This is system generated document does not require signature.
(अिधक जानकारी जैसे आवेदन की ��थित, शु� तथा अ� िववरण के िलए हमारी वेबसाइट : http://peso.gov.in देख�)

(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)
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��प XV

(�थम अनुसूची का अनु�ेद 6 दे�खए)
FORM XV

(see Article 6 of the First Schedule)

अिध�ापनो ंम� पेट� ोिलयम के आयात और भंडारकरण के िलए अनु���
LICENCE TO IMPORT AND STORE PETROLEUM IN AN INSTALLATION

अनु��� सं. (Licence No.) : P/HQ/GJ/15/65(P9677) फीस �पए (Fee Rs.) 6250/- per year

M/s. M/s. Navin Fluorine International Ltd, PO-BARODA BHESTAN, NA, SURAT, District: SURAT, State: Gujarat, PIN: 395023 को
केवल इसम� यथा िविनिद� �टु वग� और मा�ाओ ं म� पेट� ोिलयम 75.00 KL आयात करने के िलए और उसका, नीचे विण�त और अनुमोिदत न�ा सं�ा
P/HQ/GJ/15/65(P9677) तारीख 07/04/2005 जो िक इससे उपाब� ह�, म� िदखाए गए �थान पर भ�ारकरण के िलए पेट� ोिलयम अिधिनयम, 1934 के उपबंधों
या उसके अधीन बनाए गए िनयमो ंतथा इस अनु��� की अित�र� शत� के अधीन रहते �ए, यह अनु��� अनुद� की जाती ह� ।
Licence is hereby granted to M/s. M/s. Navin Fluorine International Ltd, PO-BARODA BHESTAN, NA, SURAT, District: SURAT,
State: Gujarat, PIN: 395023 valid only for the importation and storage of 75.00 KL Petroleum of the class and quantities as herein
specified and storage thereof in the place described below and shown on the approved plan No P/HQ/GJ/15/65(P9677) dated
07/04/2005 attached hereto subject to the provisions of the Petroleum Act, 1934 and the rule made thereunder and to the further
conditions of this Licence.

यह अनु��� 31st day of December 2033 तक �वृत रहेगी ।
The Licence shall remain in force till the 31st day of December 2033

पेट� ोिलयम का िववरण /Description of Petroleum अनु�� मा�ा (िकलोलीटरो ंम�)
/Quantity licenced in KL

वग� क �पंुज पेट� ोिलयम /Petroleum Class A in bulk NIL    
वग� क �पंुज पेट� ोिलयम से िभ� /Petroleum Class A, otherwise than in bulk NIL    
वग� ख �पंुज पेट� ोिलयम /Petroleum Class B in bulk 75.00 KL
वग� ख �पंुज पेट� ोिलयम से िभ� /Petroleum Class B, otherwise than in bulk NIL    
वग� ग �पंुज पेट� ोिलयम /Petroleum Class C in bulk NIL    
वग� ग �पंुज पेट� ोिलयम से िभ� /Petroleum Class C,otherwise than in bulk NIL    

कुल �मता /Total Capacity 75.00 KL
 

January 6, 1978
Chief Controller of Explosives

1). Amendment dated - 10/01/2019

अनु�� प�रसरो ंका िववरण और अव�थान
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

अनु�� प�रसर िजसकी िव�ास सीमाएं अ� िविश�यां संल� अनुमोिदत न�ेी म� िदखाई गई ह� Plot No: NA, BHESTAN, BHESTAN, Surat City,
Taluka: Surat, District: SURAT, State: Gujarat, PIN: 395023 �थान पर अव��थत है तथा उसम� िन�िल�खत 1 Above Ground tank(s) for
CLASS B , स��िलत ह� |
The licensed premises, the layout , boundaries and other particulars of which are shown in the attached approved plan are situated at
Plot No: NA, BHESTAN, BHESTAN, Surat City, Taluka: Surat, District: SURAT, State: Gujarat, PIN: 395023 and consists of 1
Above Ground tank(s) for CLASS B , together with connected facilities.
                                                                          Note:-This is system generated document does not require
signature.
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पेज सं. 2

अनु��� सं�ा-(Licence No.) P/HQ/GJ/15/65 (P9677)

नवीनीकरण के पृ�ांकन के िलए �थान
SPACE FOR ENDORSEMENT OF RENEWALS

पेट� ोिलयम अिधिनयम, १९३४ के उपब�ो ं या उनके अधीन
बनाए गए िनयमो ंया इस अनु��� की शत� का उ�ंघन न
होने की दशा म� यह अनु��� िफ़स म� िबना िकसी छूट के
दस वष� तक नवीकृत की जा सकेगी |
This licence shall be renewable without any
concession in fee for ten years in the absence of
contravention of any provisions of the Petroleum
Act, 1934 or of the rules framed thereunder or of
any of the conditions of this licence.

नवीकरण की तारीख
Date of

Renewal

समा�� की तारीख
Date of

Expiry of license

अनु�ापन �ािधकारी के ह�ा�र और �ा�
Signature and office stamp of the licencing
authority.

1). 02/01/2006 31/12/2006 Sd/-
T R Thomas

2). 20/12/2006 31/12/2007 Sd/-
Dr S. Kamal

3). 03/03/2008 31/12/2010 Sd/-
Ajai Singh

4). 29/11/2010 31/12/2013 Sd/-
Ashendra Singh

5). 29/10/2013 31/12/2023 Sd/-
R.K.MAINDOLA
Dy. Chief Controller of Explosives
For Jt. Chief Controller of Explosives
Mumbai

6). 20/11/2023 31/12/2033 Dr. R.Venugopal
Jt. Chief Controller of Explosives
Vadodara

    यिद अनु��� प�रसर इसम� उपाब� िववरण और शत� के अनु�प नही ंपाए जाते है और िजन िनयमो ंऔर शत� के अधीन यह अनु��� मंजूर की गई है उनमे से िकसी
का उ�ंघन होने की दशा म� यह अनु��� र� की जा सकती है और अनु���धारी �थम अपराध के िलए साधारण कारावास से, जो एक मास तक हो सकता है, या जुमा�ने
से, जो एक हजार �पये तक हो सकता है, या दोनो ंसे, और ��ेक प�ातवत� अपराध के िलए साधारण कारावास से जो तीन मास तक हो सकता है, या जुमा�ने से, जो पांच
हजार �पये तक हो सकता है, या दोनो ंसे, द�नीय होगा |
    This licence is liable to be cancelled if the licensed premises are not found conforming to the description given on the approved plan
attached hereto and contravention of any of the rules and conditions under which this licence is granted and the holder of this licence is also
punishable for the first offence with simple imprisonment which may be extend to one month, or with fine which may extend to one thousand
rupees, or with both and for every subsequent offence with simple imprisonment which may extend to three months, or with fine which may
extend to five thousand rupees or with both.

 Note:-This is system generated document does not require signature.
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(This certificate must be hung up in the boiler house)

FORM VI
No.: CA032024-20250046000

GUJARAT BOILER INSPECTION DEPARTMENT 

CERTIFICATE FOR USE OF A BOILER

Name of Owner : NAVIN FLUORINE INTERNATIONAL LIMITED

I hereby certify that the above described boiler is permitted by Shri Karansinh Parmar 

/Assistant Director of Boilers under the provisions of Section 7/8 of the Boilers Act, No. V 

(Amended 2007) of 1923, to be worked at a Maximum Pressure of 10.01 kg/cm²(g) for the 

period from 10/09/2024 to 09/09/2025. 

The loading of the each 27.0 mm Dia DSLSV safety valve is not to exceed   10.01 

kg/cm²(g) Cws F=15.0 mm, R=16.0 mm thk. 

I hereby further certify that the main steam pipe was tested hydraulically to a pressure of  

21.00 kg/cm² last on 01/09/1998

Fees Rs.4,500.00   paid on  - 09/09/2024 V.No. -  2645514

Dated at Surat-3  this 10 day of September 2024

Registry No. of Boiler  : GT-4049 Type of Boiler :Package - Smoke Tube  

Boiler Rating :139.00  m² Place & Year of Manufacture :PUNE -1998

Maximum Continuous Evaporation : 5,000.00 kg/hr

Situation of Boiler :  

Repairs : 

Remarks : 

Counter Signed

Director of  Boilers

Gujarat State,

Ahmedabad

(Shri Karansinh Parmar)

Assistant Director of Boilers

Surat-3

Hydraulically tested on 09-09-2024  to 15.00 kg/cm²(g)

( regulation 389 )

Udhna-Navsari Main Road, Bhestan, Surat - 395023- Surat

2017: All the safety interlocks should be kept operative all the times. 2023: W.P. reduced as per Reg-391 A.

NIL

see reverse for "conditions"
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Conditions

(Reverse of Form VI)

1.No structural alteration, addition or renewal shall be made to the boiler otherwise than in accordance with section 12 of 

the Act.

2.Under the provisions of Section 8 of the Act, this certificate shall cease to be in force:

(a) on the expiry of the period for which it was granted; or

(b) when any accident occurs to the boiler; or

(c) when the boiler is moved the boiler not being vertical boiler the heating surface of which is less than 18.58 sq. 

meters or a portable vehicular boiler; or

(d) save as provided in section 12 of the Act, when any structural alteration, addition or renewal is made in or to the 

boiler; or

(e) if the competent authority in any particular case so directs when any structural alteration, addition or renewal is 

made in or to any steam- pipe attached to the boiler; or

(f) on the communication to the owner of the boiler of an order of the competent authority or competent person 

prohibiting its use on the ground that it or any boiler component attached thereto is in a dangerous condition.

Under section 10 of the Act, when the period of a certificate relating to a bolier has expired, the owner shall, provided 

that he has applied before the expiry of that period for a renewal of the certificate be entitled to use the boiler at the 

maximum pressure entered in the former certificate, pending the issue of orders on the application but this shall not be 

deemed to authorize the use of a boiler in any of the cases referred to in clauses (b),(c),(d),(e) and (f) of sub-section (1) of 

section 8 occuring after the expiry of the period of the certificate.

3.The bolier shall not be used at a pressure greater than the pressure entered in the certificate as the maximum pressure 

nor with the safety valve set to a pressure exceeding such maximum pressure.

4.The boiler shall not be used otherwise than in a condition which the owner reasonably believes to be compatible with safe 

working.

NB :- Detail regarding this boiler are record in Registration Book No.  of which is copy may be  obtained of 

payment on application to the Director
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(This certificate must be hung up in the boiler house)

FORM VI
No.: CA032024-20250044013

GUJARAT BOILER INSPECTION DEPARTMENT 

CERTIFICATE FOR USE OF A BOILER

Name of Owner : NAVIN FLUORINE INTERNATIONAL LIMITED

I hereby certify that the above described boiler is permitted by Shri Karansinh Parmar 

/Assistant Director of Boilers under the provisions of Section 7/8 of the Boilers Act, No. V 

(Amended 2007) of 1923, to be worked at a Maximum Pressure of 10.00 kg/cm²(g) for the 

period from 07/06/2024 to 06/06/2025. 

The loading of the each 27.0 mm Dia FLDSLSV safety valve is not to exceed   10.00 

kg/cm²(g) Cws to be ascertianed. 

I hereby further certify that the main steam pipe was tested hydraulically to a pressure of  

21.00 kg/cm² last on 22/11/1997

Fees Rs.4,500.00   paid on  - 03/06/2024 V.No. -  2552604

Dated at Surat-3  this 07 day of June 2024

Registry No. of Boiler  : MP-4383 Type of Boiler :Package - Smoke Tube  

Boiler Rating :180.00  m² Place & Year of Manufacture :Pune -1997

Maximum Continuous Evaporation : 6,000.00 kg/hr

Situation of Boiler :  

Repairs : 

Remarks : 

Counter Signed

Director of  Boilers

Gujarat State,

Ahmedabad

(Shri Karansinh Parmar)

Assistant Director of Boilers

Surat-3

Hydraulically tested on 06-06-2024  to 15.00 kg/cm²(g)

( regulation 389 )

Udhna-Navsari Main Road, Bhestan, Surat - 395023- Surat

2023: Reg-391 (A)(a)(i) applied.

NIL

see reverse for "conditions"
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Conditions

(Reverse of Form VI)

1.No structural alteration, addition or renewal shall be made to the boiler otherwise than in accordance with section 12 of 

the Act.

2.Under the provisions of Section 8 of the Act, this certificate shall cease to be in force:

(a) on the expiry of the period for which it was granted; or

(b) when any accident occurs to the boiler; or

(c) when the boiler is moved the boiler not being vertical boiler the heating surface of which is less than 18.58 sq. 

meters or a portable vehicular boiler; or

(d) save as provided in section 12 of the Act, when any structural alteration, addition or renewal is made in or to the 

boiler; or

(e) if the competent authority in any particular case so directs when any structural alteration, addition or renewal is 

made in or to any steam- pipe attached to the boiler; or

(f) on the communication to the owner of the boiler of an order of the competent authority or competent person 

prohibiting its use on the ground that it or any boiler component attached thereto is in a dangerous condition.

Under section 10 of the Act, when the period of a certificate relating to a bolier has expired, the owner shall, provided 

that he has applied before the expiry of that period for a renewal of the certificate be entitled to use the boiler at the 

maximum pressure entered in the former certificate, pending the issue of orders on the application but this shall not be 

deemed to authorize the use of a boiler in any of the cases referred to in clauses (b),(c),(d),(e) and (f) of sub-section (1) of 

section 8 occuring after the expiry of the period of the certificate.

3.The bolier shall not be used at a pressure greater than the pressure entered in the certificate as the maximum pressure 

nor with the safety valve set to a pressure exceeding such maximum pressure.

4.The boiler shall not be used otherwise than in a condition which the owner reasonably believes to be compatible with safe 

working.

NB :- Detail regarding this boiler are record in Registration Book No.  of which is copy may be  obtained of 

payment on application to the Director

114

123



Sample ID:455696 - Analysis Completion:25/09/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Organic Chemicals manufacturing / LAB Inward : 52397

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52397 Date:  25/09/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 1 3.82

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 2 2004

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 3 36

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 4 0.56

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 5 228

0.10-40 mg/lSPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012mg/lFluoride 6 635

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 7 59

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  J.D.OZA, Lab Head 

:  @5 lit

:  455696

:  13/09/2024 , (1450 to 1453) & 14/09/2024

:  14/09/2024 & 25/09/2024

:   From collection tank of inorganic stream ~

:  Yes

:  Into ETP Units for further treatment

:  Treated w/w dispose to the SMC drain

:  34 &  pH Range on pH Strip :@ 4-6 pH on pH strip

:  2 &  Color & Appearance :Slight yellowish tinge

:  Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000 

:  Navin Flourine Internation Ltd. - 20995

:   2,4 to 13,14/1,2,3,19,20 to 58,SURAT NAVSARI ROAD,BHESTAN-

   SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

30/09/2024 11:24:49
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Sample ID:455697 - Analysis Completion:25/09/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Organic Chemicals manufacturing / LAB Inward : 52399

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52399 Date:  25/09/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 1 6.12

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 2 644

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 3 26

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 4 0.56

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 5 674

0.10-40 mg/lSPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012mg/lFluoride 6 2.8

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 7 180

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  J.D.OZA, Lab Head 

:  @5 lit

:  455697

:  13/09/2024 , (1510 to 1512) & 14/09/2024

:  14/09/2024 & 25/09/2024

:   From collection tank of organic stream ~

:  Yes

:  Into ETP Units for further treatment

:  Treated w/w dispose to the SMC drain

:  34 &  pH Range on pH Strip :@ 7-8 pH on pH strip

:  4 &  Color & Appearance :Yellowish tinge

:  Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000 

:  Navin Flourine Internation Ltd. - 20995

:   2,4 to 13,14/1,2,3,19,20 to 58,SURAT NAVSARI ROAD,BHESTAN-

   SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

30/09/2024 11:24:20
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Sample ID:455698 - Analysis Completion:25/09/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Organic Chemicals manufacturing / LAB Inward : 52398

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52398 Date:  25/09/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 1 7.26

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 2 2378

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 3 34

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 4 3.36

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 5 153

0.10-40 mg/lSPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012mg/lFluoride 6 2.9

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 7 40

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  J.D.OZA, Lab Head 

:  @5 lit

:  455698

:  13/09/2024 , (1500 to 1502) & 14/09/2024

:  14/09/2024 & 25/09/2024

:   From overflow of primary clarifier of inorganic stream ~

:  Yes

:  Into ETP Units for further treatment

:  Treated w/w dispose to the SMC drain

:  34 &  pH Range on pH Strip :@ 7-8 pH on pH strip

:  3 &  Color & Appearance :Greyish

:  Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000 

:  Navin Flourine Internation Ltd. - 20995

:   2,4 to 13,14/1,2,3,19,20 to 58,SURAT NAVSARI ROAD,BHESTAN-

   SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

30/09/2024 11:23:57
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Sample ID:455699 - Analysis Completion:25/09/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Organic Chemicals manufacturing / LAB Inward : 52400

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52400 Date:  25/09/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 1 7.26

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 2 1540

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 3 12

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 4 2.24

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 5 110

0.10-40 mg/lSPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012mg/lFluoride 6 0.19

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 7 29

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  J.D.OZA, Lab Head 

:  @5 lit

:  455699

:  13/09/2024 , (1515 to 1517) & 14/09/2024

:  14/09/2024 & 25/09/2024

:   From overflow of secondary clarifier 2 of organic stream ~

:  Yes

:  Into ETP Units for further treatment

:  Treated w/w dispose to the SMC drain

:  34 &  pH Range on pH Strip :@ 7-8 pH on pH strip

:  5 &  Color & Appearance : yellowish

:  Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000 

:  Navin Flourine Internation Ltd. - 20995

:   2,4 to 13,14/1,2,3,19,20 to 58,SURAT NAVSARI ROAD,BHESTAN-

   SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

30/09/2024 11:23:30
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Sample ID:455695 - Analysis Completion:25/09/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Organic Chemicals manufacturing / LAB Inward : 52396

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 52396 Date:  25/09/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 32

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 2 7.35

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 23rd  edi. 2017Pt.Co.Sc.Colour 3 20

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 988

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 20

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 6 2.24

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 7 245

2-40mg/lAPHA(23rd edi) 4500 SO4 Emg/lSulphate 8 145

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 9 35

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 10 2

0.1 – 50 mg/l4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012mg/lPhenolic Compounds 11 0.41

0.10-40 mg/lSPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012mg/lFluoride 12 1.25

1-500.0 mg/lAPHA (23rd Edi.)4500-s2-F –iodometric Methodmg/lSulphide 13 BDL

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 14 8

:  REP-Representative/Grab, (Insp Type : OTH-Others/Higher Authority)

:  J.D.OZA, Lab Head 

:  @5 lit

:  455695

:  13/09/2024 , (1440 to 1443) & 14/09/2024

:  14/09/2024 & 25/09/2024

:   ## Final Outlet of the ETP ~ -_---------

:  Yes

:  Into SMC drain

:  Treated w/w dispose to the SMC drain

:  32 &  pH Range on pH Strip :@ 7-8 pH on pH strip

:  1 &  Color & Appearance :Slight yellowish

:  Ind :3936.000 , Dom :200.000 & Ind :3655.000 , Dom :190.000 

:  Navin Flourine Internation Ltd. - 20995

:   2,4 to 13,14/1,2,3,19,20 to 58,SURAT NAVSARI ROAD,BHESTAN-

   SURAT-395023, Taluka : Chorasi, District : Surat, GIDC : Not In Gidc

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 25/09/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

30/09/2024 11:25:09
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Outward No: NO.SCD/PB-2/WATER BILL/sep-23/

NAVIN FLUORINE INTERNATIONAL LTD

UDHANA, SURAT

Mob.: 9427792172

Email : sundeep.naik@nfil.in,sundeepnaik1@gmail.com

Date 05/10/2023

Bill No SIC-2023-09-1157

Month September-23

Last Date 04/12/2023

BHESTAN MR. CANAL

Source of Water

EXECUTIVE ENGINEER

SURAT CANAL DIVISION, SURAT

SURAT

Tel. -

Email : eesuratcanal@gmail.com

CUSTOMER NUMBER

1718 - 30728 - 37 - 138 - 296

PREVIOUS MONTH 
OUTSTANDING

Rs. 51628.00
+

ASSESSMENT OF 
THE MONTH

Rs. 272597.00
-

Rs. 51628.00

AMOUNT 
RECOVERED

OUTSTANDING (+) 
/ CREDIT (-)

Rs. 272597.00

Bill For Actual Water Supplied For Non Agriculture / Drinking Use

USE OF WATER W. QTY W. RATE ASSESSMENT OF MONTH

Industrial 6970.00 39.11 272597.00

Drinking 0.00 4.73 0.00

Fishing 0.00 0.00 0.00

PENALTY     

Industrial 0.00 9.78 0.00

Drinking 0.00 1.18 0.00

Fishing 0.00 0.00 0.00

A. Water is drawn without permission from government, B. Agreement is not 
made/ not renewed timely, C. Numerical scientific water meter is not installed/ 
not working, D. Water drawn is more or less than 25% of reserved quantity

INTEREST ASSESSMENT OF MONTH

Fixed Water Rate Interest 0.00

Normal Water Rate Interest 0.00

Penalty Water Rate Interest 0.00

OUTSTANDING (+)   /   CREDIT (-)

Rs. 272597.00

NOTE :

1. If outstanding amount is not paid before six months from date of 
assessment, the supply of water will be stopped. 

2. In case of any clarification, you may contact this office. 

3. Bills will be sent by post, if bill is not received before 10th, 
it should be collected from office. 

4. The payment towards this bill shall be paid within 60 days, failing to 
which 12 % interest will be charged.

5. Bill Generated As Per Govt. of Guj. NWRWS & k Deptt.Reso. No 
WTR/2005/41/P Dt. 3/02/07, Dt. 9/9/08 & Dt.1/04/09

Executive Engineer

SURAT CANAL DIVISION, SURAT

* Computerized bill does not require signature

Operated By : Sunny Magdallawala (Assistant Engineer)Page 1 Of 2
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Recovery Detail

Recovered Date Paid Amount Payment Mode Bank Name Cheque No. Cheque Date

13/09/2023 51628.00 CHEQUE HDFC 184524 11/09/2023

Details Of Reservation Qty.

Use Reserved Qty. Water Drawn 75 % % Of Usage 125 %

INDUSTRIAL 165929.00 38992.00 124447.00 23.50 207411.00

Recovery Bifurcation

Recovered Date Normal Penalty Fix Normal Interest Penalty Interest Fix Interest

13/09/2023 51628.00 0.00 0.00 0.00 0.00 0.00

Total 51628.00 0.00 0.00 0.00 0.00 0.00

Outstanding Bifurcation

Category Of Use Assesment during the month Previous Outstanding Of Last 
Month Amount Recovered Outstanding

Industrial 272597.00

Drinking 0.00 51628.00 51628.00 272597.00

Fishing 0.00

Industrial Penalty 0.00

Drinking Penalty 0.00 0.00 0.00 0.00

Fishing Penalty 0.00

Fixed Water Rate Interest 0.00 0 0.00 0.00

Normal Water Rate Interest 0.00 0.00 0.00 0.00

Penalty Water Rate Interest 0.00 0.00 0.00 0.00

Total Outstanding (+) / Credit (-) 272597.00

In Words Two Lakh Seventy Two Thousand Five Hundreds Ninety Seven Only

Executive Engineer

SURAT CANAL DIVISION, SURAT

* Computerized bill does not require signature

Operated By : Sunny Magdallawala (Assistant Engineer)Page 2 Of 2
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Outward No: NO.SCD/PB-2/WATER BILL/oct-23/

NAVIN FLUORINE INTERNATIONAL LTD

UDHANA, SURAT

Mob.: 9427792172

Email : sundeep.naik@nfil.in,sundeepnaik1@gmail.com

Date 05/11/2023

Bill No SIC-2023-10-1279

Month October-23

Last Date 04/01/2024

BHESTAN MR. CANAL

Source of Water

EXECUTIVE ENGINEER

SURAT CANAL DIVISION, SURAT

SURAT

Tel. -

Email : eesuratcanal@gmail.com

CUSTOMER NUMBER

1718 - 30728 - 37 - 138 - 296

PREVIOUS MONTH 
OUTSTANDING

Rs. 272597.00
+

ASSESSMENT OF 
THE MONTH

Rs. 315109.00
-

Rs. 0.00

AMOUNT 
RECOVERED

OUTSTANDING (+) 
/ CREDIT (-)

Rs. 587706.00

Bill For Actual Water Supplied For Non Agriculture / Drinking Use

USE OF WATER W. QTY W. RATE ASSESSMENT OF MONTH

Industrial 8057.00 39.11 315109.00

Drinking 0.00 4.73 0.00

Fishing 0.00 0.00 0.00

PENALTY     

Industrial 0.00 9.78 0.00

Drinking 0.00 1.18 0.00

Fishing 0.00 0.00 0.00

A. Water is drawn without permission from government, B. Agreement is not 
made/ not renewed timely, C. Numerical scientific water meter is not installed/ 
not working, D. Water drawn is more or less than 25% of reserved quantity

INTEREST ASSESSMENT OF MONTH

Fixed Water Rate Interest 0.00

Normal Water Rate Interest 0.00

Penalty Water Rate Interest 0.00

OUTSTANDING (+)   /   CREDIT (-)

Rs. 587706.00

NOTE :

1. If outstanding amount is not paid before six months from date of 
assessment, the supply of water will be stopped. 

2. In case of any clarification, you may contact this office. 

3. Bills will be sent by post, if bill is not received before 10th, 
it should be collected from office. 

4. The payment towards this bill shall be paid within 60 days, failing to 
which 12 % interest will be charged.

5. Bill Generated As Per Govt. of Guj. NWRWS & k Deptt.Reso. No 
WTR/2005/41/P Dt. 3/02/07, Dt. 9/9/08 & Dt.1/04/09

Executive Engineer

SURAT CANAL DIVISION, SURAT

* Computerized bill does not require signature

Operated By : Sunny Magdallawala (Assistant Engineer)Page 1 Of 2
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Details Of Reservation Qty.

Use Reserved Qty. Water Drawn 75 % % Of Usage 125 %

INDUSTRIAL 165929.00 47049.00 124447.00 28.35 207411.00

Outstanding Bifurcation

Category Of Use Assesment during the month Previous Outstanding Of Last 
Month Amount Recovered Outstanding

Industrial 315109.00

Drinking 0.00 272597.00 0.00 587706.00

Fishing 0.00

Industrial Penalty 0.00

Drinking Penalty 0.00 0.00 0.00 0.00

Fishing Penalty 0.00

Fixed Water Rate Interest 0.00 0 0.00 0.00

Normal Water Rate Interest 0.00 0.00 0.00 0.00

Penalty Water Rate Interest 0.00 0.00 0.00 0.00

Total Outstanding (+) / Credit (-) 587706.00

In Words Five Lakh Eighty Seven Thousand Seven Hundreds Six Only

Executive Engineer

SURAT CANAL DIVISION, SURAT

* Computerized bill does not require signature

Operated By : Sunny Magdallawala (Assistant Engineer)Page 2 Of 2
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Outward No: NO.SCD/PB-2/WATER BILL/Nov-23/

NAVIN FLUORINE INTERNATIONAL LTD

UDHANA, SURAT

Mob.: 9427792172

Email : sundeep.naik@nfil.in,sundeepnaik1@gmail.com

Date 05/12/2023

Bill No SIC-2023-11-1428

Month November-23

Last Date 03/02/2024

BHESTAN MR. CANAL

Source of Water

EXECUTIVE ENGINEER

SURAT CANAL DIVISION, SURAT

SURAT

Tel. -

Email : eesuratcanal@gmail.com

CUSTOMER NUMBER

1718 - 30728 - 37 - 138 - 296

PREVIOUS MONTH 
OUTSTANDING

Rs. 587706.00
+

ASSESSMENT OF 
THE MONTH

Rs. 568268.00
-

Rs. 291137.00

AMOUNT 
RECOVERED

OUTSTANDING (+) 
/ CREDIT (-)

Rs. 864837.00

Bill For Actual Water Supplied For Non Agriculture / Drinking Use

USE OF WATER W. QTY W. RATE ASSESSMENT OF MONTH

Industrial 14530.00 39.11 568268.00

Drinking 0.00 4.73 0.00

Fishing 0.00 0.00 0.00

PENALTY     

Industrial 0.00 9.78 0.00

Drinking 0.00 1.18 0.00

Fishing 0.00 0.00 0.00

A. Water is drawn without permission from government, B. Agreement is not 
made/ not renewed timely, C. Numerical scientific water meter is not installed/ 
not working, D. Water drawn is more or less than 25% of reserved quantity

INTEREST ASSESSMENT OF MONTH

Fixed Water Rate Interest 0.00

Normal Water Rate Interest 0.00

Penalty Water Rate Interest 0.00

OUTSTANDING (+)   /   CREDIT (-)

Rs. 864837.00

NOTE :

1. If outstanding amount is not paid before six months from date of 
assessment, the supply of water will be stopped. 

2. In case of any clarification, you may contact this office. 

3. Bills will be sent by post, if bill is not received before 10th, 
it should be collected from office. 

4. The payment towards this bill shall be paid within 60 days, failing to 
which 12 % interest will be charged.

5. Bill Generated As Per Govt. of Guj. NWRWS & k Deptt.Reso. No 
WTR/2005/41/P Dt. 3/02/07, Dt. 9/9/08 & Dt.1/04/09

Executive Engineer

SURAT CANAL DIVISION, SURAT

* Computerized bill does not require signature

Operated By : Sunny Magdallawala (Assistant Engineer)Page 1 Of 2
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Recovery Detail

Recovered Date Paid Amount Payment Mode Bank Name Cheque No. Cheque Date

08/11/2023 291137.00 CHEQUE HDFC 184559 04/11/2023

Details Of Reservation Qty.

Use Reserved Qty. Water Drawn 75 % % Of Usage 125 %

INDUSTRIAL 165929.00 61579.00 124447.00 37.11 207411.00

Recovery Bifurcation

Recovered Date Normal Penalty Fix Normal Interest Penalty Interest Fix Interest

08/11/2023 291137.00 0.00 0.00 0.00 0.00 0.00

Total 291137.00 0.00 0.00 0.00 0.00 0.00

Outstanding Bifurcation

Category Of Use Assesment during the month Previous Outstanding Of Last 
Month Amount Recovered Outstanding

Industrial 568268.00

Drinking 0.00 587706.00 291137.00 864837.00

Fishing 0.00

Industrial Penalty 0.00

Drinking Penalty 0.00 0.00 0.00 0.00

Fishing Penalty 0.00

Fixed Water Rate Interest 0.00 0 0.00 0.00

Normal Water Rate Interest 0.00 0.00 0.00 0.00

Penalty Water Rate Interest 0.00 0.00 0.00 0.00

Total Outstanding (+) / Credit (-) 864837.00

In Words Eight Lakh Sixty Four Thousand Eight Hundreds Thirty Seven Only

Executive Engineer

SURAT CANAL DIVISION, SURAT

* Computerized bill does not require signature

Operated By : Sunny Magdallawala (Assistant Engineer)Page 2 Of 2
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Month 

Jul-23 

Aug-23 
Sep-23 
Oct-23 

Nov-23 

Dec-23 

Jan-24 

Feb-24 

Mar-24 

Apr-24 
May-24 
Jun-24 

Jul-24 

Aug-24 
Sep-24 

0CMS Data Summary (TOC meter data)- Jul-2023 (08.07.2023) to Sep-2024 (13.09.2024) 
Total Organic Carbon (ppm) 

Average of TOC 

26.11 
26.81 

26.05 

32.88 

28.87 

25.52 

34.81 

28.53 

35.45 

38.65 

37.06 

37.82 

39.96 

34.75 

37.27 

Min of TOC 

21.39 

16.99 

8.79 

9.35 

5.84 

6.12 

6.47 

5.31 

4.91 

7.06 

7.10 

7.84 

22.50 

20.97 

23.50 

Max of TOC 

45.95 

44.33 

47.47 

47.34 

47.24 

45.86 

47.22 

47.13 

46.28 

46.57 

47.45 

47.08 

47.50 

47.50 

45.94 

Chemical Oxvaen Demand (ppm) 

Average of cOD Min of COD 
52.22 

53.61 

52.10 

65.76 

57.74 

51.03 

69.62 

57.07 

70.91 

77.30 

74.12 

75.64 

ANNEXURE-2 

79.92 

69.50 

74.54 

42.78 

33.98 
17.9 

18.70 

11.68 

12.24 
12.94 

10.62 

9.82 

14.12 

14.20 

15.68 

45.00 

41.94 

47.00 

Max of COD 

91.90 

88.66 

94.94 

94.68 

94.48 

91.72 

94.44 

94.26 

92.56 

93.14 

94.90 

94.16 

95.00 

95.00 

91.88 

Total Nitrogen (ppm) 

Average of TNMin of TN 
4.46 

5.30 

6.50 

11.11 

8.13 

12.56 

13.79 

11.04 

11.56 

13.66 

10.48 

10.11 

8.68 

9.45 

17.62 

1.00 

2.48 

3.94 

3.24 

1.00 

1.00 

2.02 

2.65 
2.31 

2.41 

1.00 

2.50 

1.00 

1.00 

5.00 

Max of TN 
10.00 

10.00 

18.25 

22.83 

26.39 

34.58 

26.71 

41.22 

24.64 

33.88 

22.41 

20.90 

22.36 

34.16 

29.42 

Ammonical Nitrogen (ppm) 

Average of AN Min of AN Max of AN 
2.23 0.50 5.00 

2.65 

3.25 

5.56 

4.06 

6.28 

6.90 

5.52 

5.78 

6.83 

5.24 

5.06 

4.34 

4.73 

8.81 

1.24 

1.97 

1.62 

0.50 

0.50 

1.01 

1.33 

1.15 

1.21 

0.50 

1.25 

0.50 

0.50 

2.50 

5.00 

9.13 

11.41 

13.19 

17.29 

13.35 

20.61 

12.32 

16.94 

11.20 

10.45 

11.18 

17.08 

14.71 

BHESTAT 
URAT. 
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First Information Report 

(Under Section 154 Cr.P.C.) 

1. District : Surat City Police Station: Cyber Crime     Year : 2023 
       Police Station, Surat City 
    FIR No. : 11210062230088 Date : 01/12/2023 
 
2. (i) Act :  IPC     Section : 500 
 
    (ii) Act :  The Information Technology  Section : 66(C) 
  Amendment Act, Year 2008 
 
3. (a) Occurrence of Offense :  
 Day : Thursday  Date from : 26/07/2023  Date to : 04/08/2023 
 
 Time Period   Time from : 10:00   Time to : 22:00 
      
    (b) Information received at PS Date : 01/12/2023   Time : 18:30 
 
    (c) General Diary Reference Entry No.:     Time :  
 
4. Type of information : Verbal 
 
5. Place of occurrence :  
 (a)  Direction & Distance from P.S.: North 8.00 KM Beat No:  
 
 (b) Address: through internet  (House No.405, Block A-2, Sudaram Status Residency, 
           Nr. Swapna Srushti Residency, Bhestan, Surat, Surat City 
 
 (c) In case outside the limit of this Police Station, then 
  Name of P.S.    District 
 
6. Complainant/Informant: 
 (a) Name : Gaurav     (b) Father’s/Husband : Ashokkumar Chaturvedi 

       Ashokkumar Chaturvedi 
 
 (c) Date/Year of Birth: 43  (d) Nationality: Indian 
 
 (e) 
 
 (f) Occupation: Job    (g) Address :  House No.405, Block A-2, 
              Sudaram Status Residency, 
         Nr. Swapna Srushti Residency, 
         Bhestan, Surat, Surat City 
 
7. Details Known/Suspected/Unknown accused with full particulars: 
    (attach separate sheet, if necessary) 
 
 Accused Name   Age   Address 
 
 Unknown 
 
8. Reasons for delay in reporting by the Complainant/Informant 
 
9. Particulars of properties stolen (attach separate sheet, if necessary) 
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10. Total value of property stolen  
 
11. Inquest Report/U.D. case No., if any 
 
12. First Information content (attach separate sheet, if necessary) 
 

The fact of the said case  is that some unknown person have created mail id on yahoo.com 
having mail id gauravchaturvedi1@yahoo.com and had sent emails to disrepute the 
complainant  on the email id radhesh.welling@nfil.in of the Managing Director of Navin Fluorine 
International Limited, Surat-Navsari Road, Bhestan Surat and on the email id 
radhika.haribhakti@nfil.in of the Director of the said company and  on the email id 
deepak.naik@nfil.in of the Sr. Vice President of HSE department. 
 
Complaint: 
 
I am Gaurav Ashokkumar Chaturvedi, Age:53, Resident: House No.405, Block A-2, Sundaram 
Status Residency, Near Swapna Srushti Residency, Bhestan, Surat. Native Place : Tata Tower 
Street, Near Tilak Stadium Field, Satteshwar, Oraiya, Dist. : Oraiya (Uttarpradesh) Mo. No. : 
8141822333. 
 
I hereby report my complaint that I live with my father on the above mentioned address and I 
have been working as a Sr. Manager (HSE Dept.) at Navin Fluorine International Limited, 
Surat-Navsari Main Road, Bhestan, Surat for the last six months.  
 
When I was on duty on 20/07/2023, I came to know from one of my senior officer and the 
Director that an e-mail was received on the e-mail id radhesh.welling@nfil.in of the Managing 
Director of the company and on the email id radhika.haribhakti@nfil.in of the Director of the 
said company from the e-mail id gauravchaturvedi1@yahoo.com on 19/07/2023 at 11:29:05 
Hrs.. It was written in the said mail that Dear Sir, I am Gaurav Chaturdevi, Sr. Manager ETP 
Plant at Navin Fluorine International Limited. I joined the job 2 months back and facing 
problems with technical. This fluorine based plant is new for me as I have never work with 2 
MLD plant. have work with maximum 50 KLD ETP plant and know the how to scrap the waste 
water. This ETP plant is new for me and its technology is difference than I have work. I can 
make fools in technicals to our juniors with strict warning but my seniors know everything 
about technicals and plant as they are from a long time so I cannot make them fools in etp 
operational technical and process. I request to you please transfer me from EHS department to 
any other department like Admin, Canteen, Logistic, Security etc. I like sitting jobs rather than 
plant field jobs. I will be thankful for your concern. Thanks and Regards Gaurav Chaturvedi Sr. 
Manager HSE at Navin Fluorine International Limited, Surat. I informed the officials of my 
company that the said e-mail id is not mine. Then after, on 04/08/2023 at 19:41 Hrs., another 
mail was received on radhesh.welling@nfil.in of the Managing Director of the company and on 
the email id deepak.naik@nfil.in of the Sr. Vice President of HSE department from the e-mail id 
gauravchaturvedi1@yahoo.com stating that I have put a biological trail of inorganic effluent for 
COD reduction in a drum and after 15 days there was no result and when my senior Mr. 
Upendra Haldar has seen that trail and asked which effluent you have taken and he knows it is 
inorganic effluent. He laughed at me in front of my juniors that effluent have no BOD to treat 
biologically. So how biological treatment will perform in inorganic effluent COD reduction and 
he throw the drum. My juniors also laughed at me and say this is nonsense nontechnical 
activity and wasting of all time. I cannot make more fools to my seniors in technical. So I sit 
only in my office cabin from morning to evening. Please transfer me in any other department. I 
am not aware 2 MLD ETP plant. I have run only 50 KLD ETP plant in my experience. My junior 
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Jitin left Navin Fluorine and he informed me about all loss pole of ETP. If I will not get transfer, 
I will use that loss pole in torture of our seniors. As I have not created 
gauravchaturvedi1@yahoo.com and the said email id is fake, we have submitted complaint in 
Cyber Crime Police Station and I have come here to submit my application. 
 
Thus, some unknown person have created mail id on yahoo.com having mail id 
gauravchaturvedi1@yahoo.com and had sent emails on the email id radhesh.welling@nfil.in of 
the Managing Director of Navin Fluorine International Limited, Surat-Navsari Road, Bhestan 
Surat and on the email id radhika.haribhakti@nfil.in of the Director of the said company, on 
the email id radhika.haribhakti@nfil.in of the Director of the  company and on the email id 
deepak.naik@nfil.in of the Sr. Vice President of HSE department to defame us. 
 
We hereby submit the complaint to take necessary action against the unknown person for 
creating and using fake instagram id. 
 
The complaint submitted by me is true to the best of my knowledge. 
 
In person. 
 
------------------- 
Officer of Police Station 
Cyber Crime Police Station 
Surat City 
 
13. Action taken: Since the above information reveals commission of offence(s) u/s as  
     mentioned at Item No.2: 
 
(1) Registered the case and took up the investigation or 
(2) Directed (Name of I.O.) take up the investigation or : Gunvantkumar Manubhai Hadiya 

Rank : Police Inspector 
No. : gmh291086 to take up the investigation or 
 

F.I.R. read over to the complainant/informant, admitted to be correctly recorded and a copy given to 
the complainant/informant free of cost. 
 
R.O.A.C. 
(Read Over As Correct) 
        Signature of Officer in charge, Police Station 
 
 
14. Signature/Thumb Impression      Name : Maheshkumar Hiralal Gurjar 
      of the complainant/informant   Rank : Head Constable 
       GPF No. : : mhg200785 
 
15. Date and time of dispatch to the court : 01/12/2023, 18:30 
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He has explained the matter as per the following:

• Last year, during July-August-2023, our top management got some emails from email id
gauravchaturvedil@yahoo.com.
• Since this emaillD had my name, our top management called me and asked the facts about all this;
however, I was not aware that someone was trying to defame me within our organization. In those
ernalls, It was written that Mr. Gaurav is not capable of managing the operation of ETP and asking for
the transfer in some other department, etc.
• After some time once again, the same emaillD was used to defame the organization image, and this
time mall was sent to different government organizations.
• Now, when the matter became serious, I, Gaurav Chaturvedi filed an official police complaint with
the nearby cybercrime police station.
• Upon which police filed an FIRand investigated the matter. Upon investigation, the culprit was caught
by the police team.
• After that, police came to know that the culprit was one of their old vendors, who was selling ETP
chemicals and was conducting a trial of his products in the ETP of Mis Navin Fluorine International
Limited. After taking multiple trials, he failed to prove his products; hence, Mr. Gaurav Chaturvedi (who
is working as a senior manager at ETP)denies him to continue the trails and refused to take his products.
• After that, the vendor asked for some favour from Mr. Gaurav Chaturvedi, and he denied the same.
• Because of all of this, the vendor got offended, and he created a fake email ID in the name of Mr.
Gaurav Chaturvedi and tried to defame him as well as the organization.
• According to him, the culprit has accepted that he has done all these things in revenge; still, the case
is going on, and the current case status and police report of the same are attached herewith for the
records.
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